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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL _
PRINCIPAL BENCH, NEW DELHI ’A/— “’K -

Original Application No. 200 of 2014

IN THE MATTER OF:

M. C. MEHTA ....APPLICANT
VERSUS

UNION OF INDIA & ORS. ....RESPONDENT

AFFIDAVIT ON BEHALF OF THE STATE OF UTTAR
PRADESH

[, Sushant Sharma, aged about 54 years S/o Late Hari Chand presently

posted as Secretary, Environment, Forest & Climate Change

That the deponent, in the official capacity mentioned above, is

acquainted with the facts and circumstances of the case, and the
present affidavit is being sworn in exercise of the authority

conferred and competence vested in the deponent.

2. That vide order dated 04.03.2025, directions were issued by this
Hon’ble Tribunal to the deponent to furnish a response to each
of the points and recommendations made in the submissions of

the Appellant, along with a timeline and the name of the

o
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responsible officer for ensuring adherence to the said timeline

for resolving the stated issues.

That in compliance with the said directions of this Hon’ble
Tribunal, a communication bearing letter no. N.G.T.-246/81-7-
2025-43(Parya)/2014 T.C.-3 dated 18.03.2025 was issued by the
deponent to the Principal Secretary, Namami Gange and Rural
Water Supply Department, Government of Uttar Pradesh,
whereby the requisite information was sought. A copy of the
said letter dated 18.03.2025 is annexed herewith and marked as

Annexure No.-1.

That in pursuance to the above letter dated 18.03.2025, the
Additional Project Director, State Clean Ganga Mission,
Namami Gange and Rural Water Supply Department, Lucknow,
vide letter number 520/250/S.M.C.G.-U.P./19 dated- 04.04.2025
has provide the information related with districts namely Kanpur
Nagar, Fatehpur, Varanasi, Mirzapur, Ghazipur, Ballia,
Sambhal, Meerut, Baghpat, Chandauli, Uttar Pradesh along with
compliance with respect to the 19 recommendations made in the
submission of the Applicant. A copy of the said letter dated

04.04.2025 is annexed herewith and marked as Annexure No.-2.

That all necessary steps are being undertaken by the State of
Uttar Pradesh with utmost fairness, and the institutional
framework is being duly adopted in its true letter and spirit in

accordance with the directions issued by this Hon’ble Tribunal.

That, in view of the foregoing, it is respectfully submitted that
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the required compliance has been ensured by the deponent in
strict conformity with the directions passed by this Hon’ble

Tribunal.

7. That the present affidavit is being submitted for the kind perusal
of this Hon’ble Tribunal, with a prayer that the same may be

taken on record.

—

DEPONENT

VERIFICATION:  NOTR: €01ARy |

Verified at .. ANET.. on this the Y. day of April, 2025 that the
contents of above affidavit are true and correct to my knowledge based
on official records and information received and believed to be true, no

part of it is false and nothing material has been concealed therefrom.

7

DEPONENT

Note™y

™ Ga‘ & Ty
A cowrt, WSEay

mﬁ-i}'}:;mﬁo“ 0. S




8t-?005(099}/254/2020—0?lm oy STy u“{ﬁ{aﬂ 4 O 8 1 6 I79086187 2025
| | Annexure -1

T USIA WEHA
T, a7 Td FdAarg WRadd gHer-7-
HEH - Telosfollo-246 /81-7-2025-43(T) /2014 EroTNo-3
aE@Ts: fodid: 18-03-2025
vaE Wi,
Fafe @i vq maAor stargf fsmar,
SoWe MHAL
qur @e TP e 3w, 7% Reh F Rawda Original
Application No. 200/2014 (L.A. No. 340/2022, M.A. No. 87212018, 875/2014 &
480/2018) M.C. Mehta Versus Union of india & Ors. 3 wifita@ e yfAmor

¥ WY RS 04.03.2025 H TP A & &F &, S [ewvaq § -

“1. Learned Counsel for the Applicant has filed the submissions dated
02.03.2025 in respect of the status of drains and STP locations of 10
Districts in Uttar Pradesh to show the status of discharge of
untreatecd/partially treated sewage in river Ganga and its tributaries in
those districts. The other details concerning the compliance of norms in
those districts having effect on the river water quality have also been

disclosed.

2. Learned Additional Advocate General for State of UP seeks 10 days’
time to file response to each of the points and recommendations
mentioned in the submissions of the Applicant and aiso to give a
timeline along with the name of the responsible officer for adhering to
the said timeline for remediating the problem. Let the affidavit to this
effect be filed by the Secretary, Environment, State of UP.

3. Liston 24.03.2025."

Are IFATIOT U WA S INCAMTHT UAAINA aE H IEHaArer
& 3T F Auy-aF Ao HAHIor F f¥rar e Fwaw ¥
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2- 3A: W HAY H #MO 30T grv aia e RAF 04.03.2025 H
oramfe Herwer Y UG S G0 JP 6 Fed W AU 90 ¥ B g
T H Ao HYFT g o 3Ry Resis 04.03.2025 & que @
FIREAEY & I A A B IS TS qUT-TT A AN a3
AT o RAis 19.03.2025 a6 WAWW, a7 v Swarg oREda
faswar, Soe oMEA (Email-envsection7@gmail.com) Td Soye geuT fra=or
S, A5 (Email-ms@uppcb.in) B IYNGYT T I FYE BT

eI Tes | Signed by

Sushant Sharma
Date: 18-03-2025 16:44:34

( g oA )
CIECH
: R al
vfafaf-wee af@g, sou0 gegor @4aor @8, swas # =@ ARy
& @wy I 5 wpna ag & we 3w gy ity My Raiw

04.03.2025 & Feuielsl # §EG, WO, aF vd Jaarg afada R,
Jeffo H IR F JT fFY I a9 MUOYT-aF W WY N R

FRAATNT NS F 3UAAY FIA S AT @ & F9e wY
I A/,

( deless FaT )
30 Fiaa|
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|I Item No. 17 | Court No. 1
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 200/2014
(IA No. 340/2022, MA No. 872/2018,
MA No. 875/2014, MA No. 480/2018)

(In respect of State of Uttar Pradeéh)

M.C. Mehta : ' -Applicant
Versus

Union of India & Ors. Respondent(s)

Date of hearing: 04.03.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMEER

Appellant: Ms. Katyayni, Adv. for Applicant

Respondent: Ms. Garima Prasadh, AAG & Ms. Priyanka Swami, Adv. with Mr. Raj
Shekhar, PD, SMCG, State of UP
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB

Mr. Raj Kumar, Adv. for CPCB
Mr. Gigi. C. George & Mr. Ishwer Singh, Advs. for NMCG

ORDER

1. . Learned Counsel for the Applicant has filed the submissions dated
02.03.2025 in respect of the status of drains and STP locations of ‘10
Districts il;l Uttar Pradesh to show the status of discharge of
unftreated/ ﬁa;'tialljf treated sewage in river Ganga and its tributariés in

those districts. The other details concerning the compliance of norms in

W those districts having effect on the river water qﬁality have also been

disciosed.
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mentioned in the submissions of the Applicant and also to give a timeline
along with the name of the responsible officer for adhering to the said

timeline for remediating the problem. Let the .affidavit to this effect be

filed by th& SécTétary, Envitonment, State of UP)

B LiSTOR 240320257

Prakash Shrivastava, CP
Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

March 04,2025

Original Application No. 200/2014

(IA No. 340/2022, MA No. 872/2018, .
MA No. 875/2014, MA No. 480/2018)
dv.. :
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Wfﬁlﬂf?m G’OE[OGI'GT]?I‘TFL S.quﬁ,
SSRGS RGECR R,

EEICD 520/25’0 /W@ﬁﬁ—?{ﬁ/ {9 ﬁ:ﬁ?ﬁoﬁ/a){/2025
war 9,

|,

qafawer, 99 U9 Srerarg aRkads fasm,

J0Y0 |

fawT:—~wm0 YT‘?EFE[ sRa 3T@'EF§’“T, J= s, :|_§F focelt # farei= Original

Application No. 200/2014 (IA No. 340/2022,M.A. No. 872/2018, 875/2014 & 480/2018)

M.C Mehta Versus of India & Ors. ® qIRT ¥ 37feravor P AT CHICH

04.03.2025 @ 3UISTH D o ¥ |
HEIEd,

QU SWiF fawde qafarvr o9 v Seraryg aRads RMmT & v BHie o,
Sitdl—273 (1) /81—7-2025—43(T1) /2014 ST —03 fA7iw 27.032025 & Hof -
gV XA aiE, foraes wegw § wo sy w#Ra Afdrewer, e dis, 78 fReeh #
faoRIEE  Original Application No. 200/2014 (1A No. 340/2022,M.A. No. 872/2018, 875/2014
& 480/2018) M.C Mehta Versus of India & Ors. # UIRT #0 IBHIOT B e faAiep
04.03.2025 Ud 24.03.2025 % Ted # Iifd ooy feiRa urey w el smuef
& forenfraRal vd sovo Fer FIM (o /Ay, dEe ¥ o aRT 59
qAIaRYl o 4 Serdry URac R, Sovo gguer FRET €@ B Sueres @R

S | |

TPH H I WW W Pem—Sowo gRT WERR 10 wHwEl @
Forerterprdl / srezmer forem T wfify qem wvnfar a e/ T afie, e
T Al @ Iy BED 464 /250 / AT~ /15 RHAF 28.03.2025
& gRT fdes fear war 5 PuiRa ooy ® ReaR e T doprel ol @y
fSrem T Afafa & A @ wiRe, 99 w9 sieery oReds e, Sobo wree
(Email-envsection7@gmail.com) Td Boo gguul Y §iI€ oEaes  (Email-
ms@uppch.in &  ceo2@uppcb.in)  F  TU—TT  ENEEERY (Email-
apd@smcgup.org) @ FEIRT wey W gaE fRie 28.03.2025, I
05:00 T ¥ Yd Sueie Y ¢ |

RIS T AT ARH-80Y0 §RT 02.04.2024 BT HaRra e W wffyat &
gttt vd Riard od Ste damE T, vataor, 9 vd sierary aRacs R,
To¥o UV fEEwr Wi vd wew IR v (Ied), wES frew fruem @
U WA wiaEET @& o S Rug wR angwas el @ Gehod vd
TR, 9 UF Ferary uRads |, Sowo @ @wer @Em ) o @ TR ®
ool @ T dow @ v W SuRerm SHURt @ fwar T @l @
afefert g7 (@R TR, PR, ARl RRemgR, Mol afewmn 9%s, ared
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India & Ors. % TR M0 @R & ARw fR7id 04.03.2026 TG 20.03.2025 B AT
& ey F |
WEieE,

Y@ Wi, TR, o g Seldry oReEds AW, Sovo @ @ 0 W0 gAOREL
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Hio_Terosfledlo ooy | ARV [ WHTARY
I VA0 U
- TR, 3 YE Serary TRE SeH-7
B~ ToeliedNo.273 (1) 1R1-7-2025-43(T1)i2014 Frotle-3
aues: Raw: 97 and, 2025

v af,
LRI G

Fo Ao TN R yffirn, 7% e & BEedE Original Application No.

200/2014 (1A, No. 34072022, M.A. No. 872/2018, 875/2014 & 480/2018) M.C. Meita Versus
Union of India & Ors, & W%t #Ave #Bwvr &1 e Tovw 04.03 2025 F7 ¥owiwe

I FSC FY, N Aeraq F -

" 1. Learned Counsel for the Applicant hos filed the submissions dated 02.03.2025 in respect of
the stotus of drains and STP locations of 10 Districts in Uttar Pradesh to show the stoius of
dischorge of untreated/portiolly treated sewoge in river Gangn end its tribirtaries in those
districts. The other details concerning the compliance of norms in those districts hoving effect
on the river water gquality have also been disclosed.

2. Learned.Additional Advecate Generol for State of UP seeks 10 days’ time 1o [ile response ta’

ewch of the points and recommendations mentioned in the submissions of the Applicant and
alse to give o timeline olang with the name of the responsible officer for adhering to the said
timeline for remediating the problem. Let the affidavit to this effect be filed by the Secretory,
Environment, State of UP.

3. List on 24.03.2025."

'm%aﬁﬂmmmw#mmoHfilmvrﬂa'Mrmzo,oa,zozs
T HAWAFT FT W awe B, A Peaq ¥ -

" 1. By the previous order this matter was fixed for 24.03.2025 However, the motter wos
mentioned by the learned AAG for the State of UP yesterday ond on meptioning the matter has
been Ksted today.

2. Learned AAG submits that since there was deloy in receiving the copy of the order of the
Tribunal dated 04.03.2025 therefore the needful could not be done and hos mode a request for
rescheduling the date of 24.03.2025. Considering the circumstonces, the proyer is ollowed.

3. List on 02.04.2025."

Hie FOEFTW AR AT FEWGAR T AT & arevgEmerd A W & avray
:noHﬁmﬂmﬂﬁmmglm#mwmozm.znzsmtl

2. IFET E R gang gaRwr # ol ATe wfewor ¥ sy R 04.03.2025 ¥
TS # wieraed A R ¥ affw B SR o aerad B daR w B aife
Hua faeTE 19,03.2025 d& oo, a9 vE Faaq aR@de s, soqe waw Td Joa
wﬁwmé.mﬁwwﬁwmmm.mwmmﬂ
HPHRT-T, Joo MEH & 9 HEAN-GA,A.E-246/81-7-2025-43(7a1y2014 Fedfre-3, faim
18.03.2025 gaRT fman e &
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3 WY ® oy ulaoen Rdve, 09w w@em W 9w, Iove, wwes & u
FEA-430/0260M%. 037 W 3A./14, REAF 20.03.2025 @R I SN T g F HUR
W 3o¥o YENOT ONUT S8, FEAS AW AGR FT ITAS G A qUU-UF FF GHE &
ey Fureh yifireae, got Reiw farl S ARG FE §T 39T Wuad & et =,
aﬁﬁrmmmH#mma,mwmwﬁmmgam#m#aﬁh
mmmammﬂmwawmma:g-Wﬁmmmwmm
I IFT F FH A PR WA sl warh yhEEEr, w@eshtdle, % fivdh ¥ Sdw ux
femis 26.03.2025 (ormwid deow) e & o EEER AT gue B geg
R gafearor, a1 o ey aftads fas, 3oYo AN UF oo Gguor i @S, awaF
T 3Oy #Ud v feEe 27.032025 1 i wfE, v a9 0F sweg sRede
F3mer, Joye ST Y WA A A d3% A ofasmr w3 AR fre sfead @
frElE &= 3 UET F uv HEm-vaediedle-273/81-7-2026-43(3a2014 Howe-3, RTH
26.03.2025 ZaW1 Y HRY fFar .

3 Re® 27.03.2025 # R Iad d5F A FfR T od qEhor et R &
W & A4 famm TAn [, wg¥a afum g@ visns ar e

4- ¥ I ¥ow R 27.03:2025 & RA oA R& F owey A ok mRw & R
SYHAE YT & Ao HAWTET ZART MR WY F ITWHT A H TR 3 gA e
et Tt aftEeEd, tedfedle, A% REAY # 3w uwv Reis 26.03.2025 (sl
HEE) F #7  WNRITER o gEary Ruifta s o WEla Sade & et
T Fowe A B (AIRYY / A, SEAF & NI A U TS &9 S, an
T Sealg RS (@i 3eGe W (Email-cnvsection?@gmail.eom) TE FoWo SEuoT

a0 @, F@ASF (Email-ms@uppchin & ceo2@uppch.in} F1 faaE 28.03.2025 aF Tawey
FI 5 F|

iy

Wmﬁ |

(q!ﬁwi?i'r_})]}'
wfiar

a5 v Rew 54d

wiafaf-wery affn, 3oge szwor Pragor &8, awwF # 5w Ry & iy oRE ™
WO WROT A AR I qur quher Fargfd fawnen, Jowe www ¥ o aARE Fmen
& WY W Ffve, gdieyor, a7 Ud Saarg sfeda e f 3R & Sre HifERm & R
B S A AT F HTEET R A WEST A W 3Ty s I gfafdad
FA F FC

kioeo I 2
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{temn No. 17 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINRCIPAL BENCH, NEW DELHI

Original Application No. 200/2014
(1A No. 34072022, MA No. 872/2018,
MA No. 875/2014, MA No. 480/2018)

(Tn respect of State of Uttar Pradesh)

M.C. Mehta Applicant
Versus

Union of India & Ors. Respondent(s}

Date of hearing: 04.03.2025

CORAM: HON'BLE MR. JUSTICE FRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR, A. SENTHIL VEL, EXPERT MEMHER

Appellant: Ms. Katyayni, Adv, for Applicant

Respondent: Ms. Garima Prasadh, AAG & Ms. Privanka Swami, Adv. with Mr. Raj
Shekhar, PD, SMCG, State of UP
Mr. Pradeep Miara & Mr. Dalesp Dhyani, Advs, for UPPCB

Mr. Raj Kumar, Adv. for CPCB
Mr. Gigi. C. George & Mr. Ishwer Singh, Advs. for NMCG

ORDER

i Learned Counsel for the Applicant has filed the submissions dated

02.03.2025 in respect of the status of drains and STP locations of 10

Distriets in Uttar Pradesh te show the status of discharge of

untreated /partially treated sewage in river Ganga and its tributaries in
those districts. The other details concerning the compliance of norms in
those districts having effect on the river water quality have also been

disclosed.

2, Learned Additionel Advocate General for State of UP seeks 10 days’

time to file response to each of the points and recommendations
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mentioned in the submissions of the Applicant and alse to give a timeline
along with the neme of the responsible officer for adhering to the said
timeline for remediating the problem. Let the affidavit to this effect be

filed by the Secretary, Environment, State of UP.

3. ‘ List on 24 03 2025,

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil vVel, EM

March 04, 2025

Original Application No, 200/2014
{IA No. 34072022, MA No. 87272018,
MA Na. B75/2014, MA No. 480/2018)
dv..
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[tem No. 25 Courto. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 200/2014
M C Mehta Applicant

Versus
Union of India & Ors. Respondent(s)
Date of hearing: 20.03.2025
CORAM: HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mx. Katyayni, Adv.

Respondents: Ms. Garima Prasadh, AAG with Ms, Privanka Swami, Adv. for the State of
Jp
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs, for UPPCB [Through VC)
Mr. Raj Kumar, Adv. for CPCB

ORDER

1. By the previous order this matter was fixed for 24.03.2025.
However, the matter was mentioned by the leerned AAG for the State of

UP yesterday and on mentioning the matter has been listed today.

2, Learned AAG submits that since there was delay in receiving the
copy of the order of the Tribunal dated 04.03.2025 therefore the needful
could not be done and has made a request for rescheduling the date of

24.03.2025, Considering the circumstances, the prayer is allowed.

3. List on 02.04.2025.

Prakash Shrivastava, CP
Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

March 20, 2025
A
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M Gma [; Sushant Sharma <sec.forestup@gmail.com>

URGENT CONSIDERATION Regardlng Compllance of OA No 200 !2014 MC Mehta I

Vs Union of india & ors
1 message

privanka swami <advpnyankaswam|@gmall com> W’ed Mar 26 2025 at 3 25 PM
To: Project Cirector SMCG-UP <pd@smcgup.org>, APD SMCG-UP <apd@smcgup.org>, DM Kanpur Nagar
<dmkap@nic.in>, District Majistrate Sambhal <dmbm-up@nic.in>, OM Ballia <dmbal@nic.in>, "District Magistrate,
Meerut” <dmmee@nic.in>, dm varanasi <dmvar@nic.in>, DM C Indhumathy <dmfat@nic.in>, dmmir <dmmir@nic.in>,
dmgaz dmgaz <dmgaz@nic.in>, Jilendra pratap singh <dmbag@nic.in>, dmchn <dmchn@nic.in>,
sec.forestup@gmail.com, Sushant Sharma <sushantifs@gmail.com>, psforest2015@gmail.com, GARIMA PRASHAD
<prashad.garima@gmail.com> ,

This is to infarm you that we have received the instructions dated March 2025, issued in
response o the communication sent by the undersigned counsel on 11th March 2025.

However, it is important to highlight that Annexure 2, which was intended to provide detailed
information from each district, is currently unciear, inconsistent, and not uniformly formatted.
This discrepancy makes it difficult to compile and present the data in a structured manner and
even to argue in court.

To ensure clarity and uniformity, please prepare separate annexures for each district. Each
annexure shouid begin with a brief introductory paragraph summarizing the key details, followed
by clear and structured responses to all the recommendations made by the Applicant. The data

should be presented in the following prescribed formats; y
Format 1 — Status Summary Table \%( . Q x
Applicable for the following Panticufars: 2
+ Sewage ),5
« Bio-medical Waste q,[,]oq’l

« Municipal Solid Waste

« Legacy Waste

» Industries versus Hazardous Waste

« STP for treating sewage from drains flowing into River Ganga or its tributaries

» Hotels/Ashrams/Dharmshalas/Residential Complexes abutting River Ganga or its
tributaries

+ Industrial Effluent discharge from industries whose effluent flows into River Ganga or its
tributaries

» Regulation of Flood Plain Zone

» Afforestation/Plantation along the banks of River Ganga, its tributaries, and flood plain
zones

» Mining and Stone Crushing in river beds and flood plain zones of River Ganga or its
tributaries

+ Plastic Waste

In the below mentioned Format

}JT D@S

/@ég

g{
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g:y |District Status Two Years |{Current Future Expected
No. [[Name Particulars Ago ' Status Status

Format 2 — Timeline for Implementation of Recommendations
For the recommendations made by the appeilant:

Sr. No. [Recommendation Provided|Timeline for Completion
1 (Recommendation 1) {Specific Timeline)
2 {Recommendation 2) (Specific Timeline)
3 (Recommendation 3) (Specific Timeline)

Furthermore, please ensure that these defails are briefly mentioned .in the main affidavit, with
the district-wise annexures attached separately for clarity and proper documentation.

Your urgent attention to preparing and submitting the revised annexures in the above formats is
highly appreciated.
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his is to inform you that we have received the instructions dated Man'-ch 2025, issued in
response to the communication sent by the undersigned counsel on 11th March 2025.

However, It is impertant to highlight that Annexure , which was intended to provide detaiied
infermation from each district, is currently unclear, inconsistent, and not uniformly formatted,
This discrepancy makes it difficult to cornpile and present the datz in a structured manner and
aven to argue in court.

To ensure clarity and uniformity, please prepare separate annexures for each district. Each
annexure should begin with a brisf introductory paragraph summarizing the key details,
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follawed by ¢lear and structured responses to all the recommendations made by the Applicant.
The data should be presentad in the foliowlng prescribed formats:

Format 1 - Status Summary Table )
Applicable for the foilowing Particulors:

Sewage
Bio-medical Waste
Municipal Solid Waste
Legacy Waste
Industries versus Hazardous Waste
STP for treating sewage from drains flowing into River Ganga or its tributaries
Hotels/Ashrams/Dharmshalas/Residential Complexes abutting River Ganga or its
tributaries
* Industrial Effluent discharge from industries whose effluent flows into River Ganga or
Its triburaries
s Regulation of Fleod Plain Zone
+  Afforestation/Plantation along the banks of River Ganga, its tributaries, and flood plain
zones
¢ Mining and Stone Crushing in river beds and flood plain zones of River Ganga or its
tributaries
v Plastic Waste
In the helow menttoned Format

[Sr. No. ] ,olstrlct Name || Partlcuiars] [Status Twa Years Ago ] Igrtent Smm lFuture Expectad SIatusI

P L | JL IL

|

2__JI i | |8 I

EN | | | I

|

Farmat 2 - Timeline for Implementation of Recammendations
For the recommendations mode by the oppelfant. -

[r. No.]{ Recommendation Provided || Timeline for Completion}
[1 ”{Reoorﬁmendation 1) II{Speciﬁr. Timeline) |
[2 | [ (Recommendation 2) [[{specific mmetine) ]
I3 ”[Recommendation 3) ”(Speciﬁc Timeline) ] :

Furthermore, please ensure that these details are briefly mentioned in the main affidavit, with
the district-wise annexures attached separately for clarity and proper documentation.

Your urgent attention to preparing and submitting the revised annexures in the above formats
is highly appreciated.

4. IeoE-tw § O gEer & Ave yRUEROr @R arifE 3w MR R 04.03.2025 ¥
yAuEa & gl f1 WK & qwv-a3 e 3iEwor F qflw fear e §1 wwor #
yifow yerarh fafr 02.04.2025 fraw &1

5- 59 WaW A [P U7 FEA # PRy gan & W v s A fan-Rm i o
afm, HRw, T T A T R, Jewe umw ' wtawewr & faee
27.03.2025 ® FREE 01:45 T, WY MR IqE a0 Rue A §8a-432 & 0%
g @ e §

6- ¥ watw & R Fwr g Redwr o, vurl siltlaa, waoflodle, A Redl &
I9d A7 99 feaAlw 26.03.2025 gErr & 7 e aifdw gaent Puifm ae «w@
TR, g7 F AwAry WEdA R, Tofe wRIA (Email-envsection7@gmail.com) T
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Sushant Sharma <sec forestup@gmall,com>

URGENT CONSIDERATION Regarding Compliance of OA No 200 /2014 MC Mehta

Vs Union of India & ors
1 message
priyanka swami <advpriyankaswami@gmail.com>

To: Project Director SMCG-UP <pd@smegup.org>, APD SMCG-UP <apd@smcgup.org>, DM Kanpur Nagar
<dmkap@nic.in>, District Majistrate Sambhal <dmbm-up@nic.in>, DM Ballla <dmbal@nic.in, "District Magistrate,
Meerut” <dmmee@nic.in>, dm varanasi <dmvar@nic.in>, DM C indhumathy <dmfat@nic.in>, dmmir <dmmir@nic.in>,
dmgaz dmgaz <dmgaz@nic.in>, Jitendra pratap singh <dmbag@nic.in>, dmchn <dmchn@nic.in>,
sec.forestup@gmail.com, Sushant Sharma <sushantifs@gmail.com>, psforest2015@gmail.com, GARIMA FRASHAD
<prashad.garima@gmail.com>

This is to inform you that we have received the instructions dated March 2025, issued in
response o the communication sent by the undersigned counsel on 11th March 2025.

However, it is important to highlight that Annexure 2, which was intended to provide detailed
information from each district, is currently unclear, inconsistent, and not uniformly formatted.
This discrepancy makes it difficuit to compile and present the data in a structured manner and
aven to argue in court.

To ensure clarity and uniformity, please prepare separate annexures for each district. Each
annexure should begin with a brief introductory paragraph summarizing the key details, followed
by clear and structured responses to all the recommendations made by the Applicant. The data
should be presented in the following prescribed formats:

Format 1 — Status Summary Tahle
Applicable for the following Particufars:
» Sewage

+ Bio-medical Waste

» Municipal Solid Waste

+ Legacy Wasle

« Industries versus Hazardous Waste

« STP for treating sewage from drains flowing into River Ganga or its tributaries

« Hotels/Ashrams/Dharmshalas/Residential Complexes abutting River Ganga or its
tributaries

+ industrial Effluent discharge from industries whose effluent flows into River Ganga or its
tributaries

» Regulation of Flood Plain Zone

» Afforestation/Plantation along the banks of River Ganga, its tributaries, and flood plain
zones

« Mining and Stone Crushing in river beds and flood plain zones of River Ganga or its
tributaries

« Plastic Waste

In the below mentioned Format
por-
.é//a;é‘ %‘:l

Wed, Mar 26, 2025 at 3:25 PM
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:‘;; - zgsr::‘i!ct Particulars ﬁt;;us Two Years gtl;rtr::t g;:::ll:: Expected
1
2
3

Format 2 — Timeline for Implementation of Recommendations
Far the recommendations made by the appsliant:

Sr. No.}|Recommendation Provided|[Timeline for Completion
1 (Recommendation 1) {Spacific Timeline)
2 (Recommendation 2) - ||(Specific Timeline)
3 (Recommendation 3) (Specific Timeline)

Furthermore, piease ensure that these details are briefly mentioned in the main affidavit, with
the district-wise annexures attached separately for clarity and proper documentation.

Your urgent attention to preparing and submitting the revised annexures in the above formats is
highly appreciated.
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BEFORE THE NATTONAL GREEN TRIBUNAL
e DAL LGREEN TRIBUNAL
FRINCIPAL BENCH, NEW DELHI
__———-—-———__I________

ORIGINAL APPLICATION NO. 200 of 2014
(C.W.P. No. 3727 of 1985)

IN_THE_MATTER OF
M.C. Mehta vs. Union of India & ors.

BRIEF SUBMISSIONS BY ADVOCATE FOR APPLICANT
STATUS OF DRAINS AND STP LOCATED IN THE STATE OF UTTAR PRADESH

Dated 02.03.25

Katyayni

(Advocate)

M-12, Rear basement

Jungpura Ext. ND- 110014
9871741764
katyaynichaubey%S@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL

Lo R, A N S e —————

PRINCIPAL BENCH, NEW DELHI

IN

ORIGINAL APPLICATION NQO. 200 of 2014
{(C.W.P. No, 3727 of 1985}

BRIEF SUBMISSION

STATUS OF DRAINS AND STP LOCATED IN THE STATE OF UTTAR PRADESH

STP- 14 MLD;

No sewer line;
Proposed STP- 19 MLD
FPZ- Nil

Ballia: 1 drain, flow- 64.8 MLD with
BOD- 4,3 TPD

STP-0, Drain-1 @ 14.67 MLD (6 minor);
proposed STP- 20 MLD (timeline- May 2023);
Pumping station- what is the status?
Houschold connection- May 2026

Kanpur: Tot drains- 31

Tot sewage- 213.01 MLD

Mixed drains- 12 (5 on Gangaji and 7
on Pandu river)

22 drains discharging into Gangaji
having flow 113.29 MLD and BOD
Load 12.79 TPD and 9 drains discharge
into river Pandu having flow 99.72
MLD and BOD Load 9.17 TPD

Drains- 33 (426 MLD- 18 drains on Gangaji & 8
on Pandu);
5 STP- 374.5 MLD treated;
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.| (10 drains on Gangaji and 6 on Pandy
are tapped)

** Complianee report of STP- pg.
39578

Pg 39672 Jan 2024 .
FC (MPN/100m{)- 3600 @ Nanamau
bridge \
10.200 @ Jajmau pumping station

Sambhal

E drain polluting Gangaji or tributaries

Meerut: 4 drains discharging into river
Kali Bast having flow 91] 66 MLD and
BOD Load 241,25 TPD.

1 drain into Gangaji- 24.88 MILD flow
Total sewage- 936.54 MLD

Mixed drains- 4 (Kalj east river)

Drains- 8 ,

Generation- 356.68 MLD

STP- 18 '

Operational capacity- 180.83 MLD

Untapped drains- 8

Final discharge- Rivers Kali, Hindon, Gangaji

Chandauli: 5 drains, flow- 78.19 MLD
Mizxed drains- 2

Drains-2 (32.01 MLD,
Proposed STP- 45 MID @Rauna village (at
tendering phase- will be complete 2 yrs thereafter)

Fatehpur:; 1 drains, FCM

Drains-3

Generation- 17.53 MLD

STP- 2 proposed (36 MLD in 2yrs, 18 months)
Final discharge point- Sasur Khaderi river

Ghazipur: 31 drain, 68.01 MLD- flow,
BOD- 5.2

£g. 39673: FC Report (MFN/100 m})
@zamania- 3800
@ tarighat- 9400

Mirzapur: Total- 45 draing;

37 on Ganggaji (129.85 MLD) and §
drains (13.93mld) on Jargo- Ojhala
River

| Total flow- 143.78 MLD

Drains- 35 (39,648 MLD);

STP 21 MLD (utilisation- 3.5 MLD)

23 drains will be connected;

drains tapped- 0;

sewerage network will be Iajd by- 31.05.25;

%rains—49 (33.92 MLD); tapped- 18, untapped-
31;

STP- 4 (all non- complying)

(41 drains in Gangaji and 8 in j argo river)

e e A
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10 drains in Gangajt are tapped.
Mixed drains- 3 (2 on Gangaji and 1 on
Jargo river)

Pg. 39673, FC count (MPN/1 (00ml)
‘@ Vindhyachal- 790
@ D/s Mirzapur- 8400

40839

Varanasi: 47 (Gangaji- 31 drains- flow
49.32 MLD, 29 tapped);

Varuna 16 drains- 435.5 MLD, tapped
3 drains

Flow-484.82 MLD

Mixed drains- 1 (on Gangaji)

**Info on Assi river not given

Pg. 39673: FC report
@ Vishwasundari bridge- 700
@Malviya bridge- 7900 '

Drains- 44 (39 tapped, 3 partially tapped & 2
untapped;

7 STP- 420 MLD capacity & 333.5 MLD
utilisation;

4 STP- Non compliant;

1 STP of 28 MLD is under construction at
Bhagwanpur timeline- 6.12.25
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STP- 14 MLD; No sewer line,

Proposed STP- 19 MLD

FPZ- Nil,

BMW- CBWTF (location not

known);

Legacy  waste

treatment underway

\.'“"T

& MSw-

OBSERVATION & RECOMMENDATIONS

D o Flood plain 2oning- Rivers Hindo,

Kali, Krishni (+River Restoration |
Plan)

» Household Sewerline connections

» Adequate STP upgradation/ new
STP

» Reuse/ recycle of STP water plan
(within 5 kms of the STP)

> Status of pumping stations

> Timeline for disposal of legacy
waste

> Groundwater quality survey

» Industrial effluents- separate drain
with Recycling- reuse plan (within
3 kms of the industry)

> mixed drains- Remediation Plan'

Meerut Drains-8 (356.68 MLD);

STP- 18 (180.83 MLD)

**8 drains are untapped

BMW- CBWTF Meerut;

FPZ- right bank of Gangaji with
pillars,

(February affidavit- Hotels- 160
CTE/CTO- 35)

> Tapping and diversion of all draiﬁ’
1o treatment facility

» Flood plain zoning-  Rivers | .
Yamunaji, Gangaji, Hindon, Kali,
Krishni (+River Restoratios Plan)

» Houschold Sewer line connections

> Adequate STP upgradation/ new
STP

» Reuse/ recycle of STP water plan

» Industrial effluent discharge drains
to be separated from domestic
(wherever possible)

»> Status  of pumping  stations
(operational) and timeline for fiture
projects

» Groundwater monitoring of Hindon
River basin (especially Kali river)
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Remediation/ Treatment Plan for 4
mixed drains (alongwith time line)
What is the status of Hotels
operating without consent?

Sambhal

Urban and rural drainage
systems in Sambhal district do
not contribute to direct sewage
pollution in the Gangaji. All
drains were found flowing in the
opposite direction of the river or
terminated into local treatment
gystems. Necessary sewage
treatment mechanisms are in
place to prevent direct discharge
into the Gangaji. (777)

No info provided

Sot River poliution (Industrial
effluent and domestic discharge)
Flood Plain zoning (alongwith
timeline)

Where are the drains discharging?

Kanpur

Drains- 33 (426 MLD- 18 drains
on Gangaji & 8 on Pandu
River);

5 STP- 374.5 MLD treated;
Legacy waste remains-
12.743288 cubic metre
(proposal @ 48.43 cr)

FPZ- Gangaji demarcation
pillars done; 3 months’ time
needed,

Pandu river status- 77
BMW/HZW/MSW- all facilities
available

Compliance of non-operating/ non
complying STP

Status of 12 mixed drains (with
Remediation Plan)

Testing -of STP sludge before
dumping into Jandfill site or agri
field (as it may contain heavy
metals)

Monitoring Plan for “zero” solid
waste/ plastic in nalas/ drains and
rivers

Online monitoring of all drains/
nalas/ industrial drains (by CPCB)
STP/ETP water Reuse/ Recycle
Action Plan

STP Emergency Plan- during
floods/monsoons/  overflow and
non-pperation.

Online monitoring of pumping
stations
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7

[ » Groundwater quality assessment |

(especially near industrial areas)

» River- Restoration Plan (& FPZ) of
‘Gangaji and Pandu river (alongwith
timeline) '

Fatehpur Drains- 3 (17.53 MLD); » Final discharge point- Sasur
2 STP- 36 MLD proposed & Khaderi river (Restoration plan |
land is earmarked (timeline- 2 needed)
yr8, 18 months) > Dumps of Chromium found at
BMW-2 CBWTF; various places (eg. Ashapur and
Legacy waste- No; Goudhrauli village)- Remediation
MSW plant- 56 TPD and survey of ground water -

FPZ- for Gangaji work in » Sewerage is not only an urban
progress problem but also a' rural hazard,
_ Sewer network and treatment
(*Muly 24 affidavit- Hotels- 22 facilities for rural areas
CTE/CTO- No; Drains- 5| » MSW/ Legacy waste- Action plan
Generation 106,10  MLD (agri field, road sides, drains were
Colour- Blackisk) full of garbage)
Final discharge point- Sasur » Industrial solid waste- eg. ash/
Khaderi river chromium (with mercury  was
Nov 24 Affidavit:mentions 3 disposed of on roads and fields)
j{;clz;r;s;ztgfenemtedsewage@ > Groun§ - water  testing  and
. remediation
Chandauli | Drains-2 (32.01 MLD); . % River restoration and FPZ. Gangaji,
' Proposed STP- 45 wMLD Karamnasa, Chandraprabha and
@Rauna village (at tendering Garat Rivers
phase- will be complete 2 yrs > Legacy waste disposal facility
thereafter) » MSW plant- under construction
MSW/ Legacy waste- No; » Treatment Plan for 2 mixed drains
MSW Plant under progress- 50 (as per CPCB compliance report)
TPD; BMW- 4 CBWTE
FPZ- NIH Roorkie
|
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8
Varanasi Drains- 44 (39 tapped, 3 > FPZ- Gangaji (some Notification
partiaily tapped & 2 untapped); cited); Varuna river- 6 months;
7 STP- 420 MLD capacity & » Assi river- Not mentioned as river
333.5 MLD utilisation; but as a drain
4 STP- Non compliant; » Varuna & Assi- River rejuvenation
1 STP of 28 MLD is under plan  alongwith FPZ  and
construction at Bhagwanpur . encroachment removal.
timeline- 6.12.25; » MSW/Legacy waste disposal
Legacy waste- [284806MT » Compliance of all STP in timebound
(timeline- 777) manner
BMW- 4 CBWTF » Why is Assi River partially
tapped??
> Where is industrial effluent
discharged? Local- small scale
dyeing units? '
» Action plan for overflowing drains
(on Varuna river)
» How are 3 partially treated drains
being managed?
» Tourism {Ecological) Plan-
Monitoring Plans of STP/ Solid
waste/ Hotels/ Ghats/ Aquatic
species and River water quality
% Treatment Plan for 1 mixed drain
(alongwith timeline)
Mirzapur | Drains-49  (33.92 MLD); » River restoration Plan for Gangaji
tapped- 18, untapped- 31; and Jargo- Ojhala river
STP- 4 (all non- complying) » STPs that are non-compliant as per
Legacy waste- 1 lakh MT/ 8303 CPCB- time bound compliance
MT treated; and » Action plan for 31 untapped drains
MSW- 94 TPDY treated- 70 TPD (till interception and diversion is
BMW- CBWTF outside RO’s done)
jurisdiction (7} » Cover the treatment gap for MSW
(January 24 affidavit- Hotels- and legacy waste (also propose
76 CTE/CTO- 0; timeline for it)
L Waste90000Tonn 1000 MT
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11 CTE/CTO- ¢;)

+175; Treated- 8803 MT: Units-
6 Effluent- 396.5 KL.D) .
(February 24 affidavit- Hotels-

> What action has been taken on

hotels operating without consent
and disposing into local drains?

Ghazipur

Drains- 35 (39.648 MLD);
STP- 21 MLD (utilisation~ 3.5
MLD) 23 drains will be
connected:;

drains tapped- 0;

sewerage network will be laid
by- 31.05.25;

Industries- 2; 1 Distillery- ZLD
and 1 Govt Opium unit- ETP
installed;

MSW (41TPD)- 50 TPD plant
under construction;

Legacy waste- processed ()

What is the status of industrial
drain/ mixed drain?

Timeline for FPZ

35 Untapped drains- Sewage
Disposal Plan till final remediation
system is provided

How is MSW processed?

STP and pumping stations- when
will it be properly functional?

Ballia

STP-0, Drain-1 @ 14.67 MLD
(6 minor);

proposed STP- 20 MLD
(timeline- May 25);

Household connection- May 26
Legacy waste- 337714. 50 MT-
disposed of (how??)

MSW  plant- 50 TPD
*mechanical segregation. (36.50
TPD generation)

BMW- 4310.25 kg/ monti—---
CBWTF Ghazipur (3105 60)

(4s per April & July affidavit)
Hotel- 24 Notice issued to all.
Mining- 2 FIR; FPZ- work in

What is the progress on STP
construction and pumping station?
Is Kathal nala a sewage drain or
natural stream  originating from
suthatal and draining into Gangaji
(that flows backwards during
monsoon to recharge the lake?)
What is the remediation plan for 6
minor drains coniributing  to
pollution of Kathal nala/ stream and
thereafter Gangaji?

Remediation of legacy waste and
MSW

What is the .status of hotels
operating without CTE/CTO??

progress by NIH by Dec 2024
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10

Industry- Unit- I
Discharged0,000 Lts/day ETP

operational
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COMMON RECOMMENDATIONS

11

] Monitoring of Action Plan at two- tier level; 1)"NMCG ii) DGC (wn'.h' o

accountability of authormes)

. Mapping of all Rivers, wetlands, water bodies and drains- delineating buffer
arcas/ FPZ (as per 2016 Gangaji rejuvenation Notification).
Divert stormwater and adopt rainwater harvesting in River Restoration

Action Plan.

- Sustainable design of STPs/ CETP- with the concept of Reuse, Recycle &

Récovery imbibed in project desi gn.

- Uninterrupted operation of exiting STPs (power supply/ skilled man power/

sewer line connections)

. Calibration of all the pumps should be carried out at pumping stations

(online) and STPs to generate more reliable data on quantification of sewage.

- In case of laying new sewer lines, these should be away from High flood line
of the rivers. Similarly pumping stations and STPs must be away from the

high flood line to avoid any future breach or by- pass.

- Water Quality Audit should be carricd out at regular intervals for all polluting
industries.
Assuming minimum dilution capacity of the rivers, only properly treated

waste water should be allowed to join nalla/ streams.

. Setting up of online monitoring system (to check effluent discharge and solid |

‘waste dumping) in the industrial units for enforcement of prescribed

standards.

- The leachate generated out of the solid wasto dumping site should be further
treated. It should be taken to the STP for further treatment before disposal.
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12

10.Sludge produced by STPs should go through stabilizing treatment, and
resource-recovering treatment. Substandard sludge should be prohibited

from being disposed in agricultural land and/ or landfills.

11.Clear all solid waste along the river banks. Complete prohibition for
dumping of solid waste (plastic) in or around the River Zone or any other

eco-sensitive sites, by imposition of strict penalties through local bodies.

12 .Remediation/ Treatment plan for mixed drains (domestic+ industriél, for eg.

STP sludge at Bingwana reportedly had hedvy metals, similarly at Jajmau)

13.Reuse and recycle of treated wastewatef (within 3-5 kms of STP/ CETP)

14.Enhance river-related development control regulations, planning norms, and

bye-laws in the Master Plan 2041.

15.Prior to awarding permission for development of new residential areas, there

should be provision of sewerage network and STP of appropriate capacity

and MSW processing units.

16.The quality of soil where the industrial effluents/ waste are being disposed
needs be checked periodically to ensure the natural balance. (For eg.

Goudrauli village, Fatehpur etc)

17.Prompt Information/ warning systems must be developed to alert about poor
water quality to the affected communities and other stakeholders. (For eg.
information about heavy metal contamination of groundwater in Fatehpur/

Kanpur)

18.Progress- Monitoring Systems that observe the water pollution trend over

time and measure the effectiveness of control measures.

19.Convergence of existing inter-sectoral policies, strategies, programs and
projects (such as agriculture, industry, urban development, navigation,
fisheries), towards River-Sensitive Development.
Eg. phasing out harmful chrome tanning system with something more eco-

friendly. Or dyeing fabric with natural colors rather than chemicals.
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The Synopsis is submitted accordingly for the kind perusal of the Hon’ble

National Green Tribunal, Principal Bench, New Delhi,

New Delhi
Dated 02.03.2025

()

Katyayni

(Advocate)

M-12, Rear basement

Jungpura Ext, ND- 110014
9871741764
katyaynichaubey986@gmail.com

ze
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COMMON RECOMMENDATIONS

' Snggutlon |

.. Mamtormg of Acuon Plan at two- tier level 1) NMCG n] DGC (wnth

accountability of authormes)

. Mapping of ali Rivers, wetlands, water bodies and drains. delineating buffer
areas/ FPZ (as per 2016 Gangaji rejuvenation Notification),
Divent stormwater and adopt rainwater harvesting in River Restoration

Action Plan.

. Sustainable design of STPs/ CETP- with the concept of Reuse, Recycle &
Recovery imbibed in project design.

- Uninterrupted operation of exiting STPs (power supply/ skilled man power;

sewer line connections)

. Calibration of all the pumps should be carried out at mj)umping stations

(online) and STPs to generate more reliable daia on quantification of sewage.

. In case of laying new sewer lines, these should be away from High flood line

of the rivers. Similarly pumping stations and STPs must be away from the

high flood line to avoid any future breach or by- pass.

7. Water Quality Audit should be carried out at regular intervals for all polluting |

industries,

- Assuming minimum dilution capacity of the rivers, only properly treated

wasle water should be allowed to join nalla/ streams.

. Setting up of online monitoring system (1o check effluent discharge and solid ;

waste dumping) in the industrial units for enforcement of prescribed
standards,

. The leachate generated out of the solid waste dumping site should be further

treated. It should be taken to the STP for further treatment before disposal..
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10.Sludge produced by STPs should go through stabilizing treatment, and
resotrce-recovering treatment. Substandard sludge should be prohibited

from being disposed in agricultural land and/ or landfills.

11.Clear all solid waste along the river banks, Complele prohibition for
dumping of solid waste (plastic) in or around the River Zone or any other

eco-sensitive sites, by imposition of strict penalties through local bodies.

12.Remediation/ Treatment plan for mixed drains (domestict+ industrial, for eg.

STP sludge at Bingwana reportedly had heavy metals, shmilarly at Jajmau)

13.Reuse and recycle of ireated wastewater (within 3-5 kms of STP/ CETP)

14.FEnhance river-related development control regulations, planning norms, and

bye-laws in the Master Plan 2041,

15.Prior to awarding permission for development of new residential areas, there
should be provision of sewerage network and STP of appropriate capacity

and MSW processing units.

16.The quality of soil where the industrial effluents/ waste are being disposed
needs be checked periodically to ensure the natural balance. (For eg.

Goudrauli village, Fatehpur etc)

17.Prompt Information/ watning systems must be developed to alert about poor
water quality 1o the affected communities and other stakeholders. (For eg.

information about heavy metal contaminalion of groundwater in Fatehpur/

Kanpur)

18.Progress- Moniloring Systems that observe the water pollution trend over

time and measure the effectiveness of control measures.

19.Convergence of existing inter-sectoral policies, sirategies, programs and
projects (such as agriculture, industry, urban development, navigation,
fisheries), towards River-Sensitive Development.
Eg. phasing out harmful chrome tanning sysiem with something more eco-

friendly. Or dyeing fabric with natural colors rather than chemicals.

13

The Synopsis is submitied accordingly for the kind perusal of the Hon’ble

National Green Tribuna!, Principal Bench, New Delhi.
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Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UQl and Ors(200/2014).

Sr | Distric | Particulars | Status Two Years Ago | Current Status | Future | Responisible |
] | Expected | Department/ |
- Neime S Status officers l
1 | Kanpu | Sewage 24 . |
2 | Bio- Medical | 02 Number of Common Same as Earlier. | Not Requir_ed | Chief Medical |
Nagar | Waste Biomedical Waste 02 Nos CBWTF Officer
! Treatment Facility are are Operating Kanpur Nagar ’
! Operating in Kanpur with having " |
Nagar. CBWTFs Capacities | CTO (Air & ‘
of are respectively: Water) and , ‘
Authorization. | .
; 1- M/s Willworld ' |
' Environmental Village ‘
Chaudharypur Bithoor,
Mandhana Road, Kanpur
Nagar :
| Incerator | 100 Kg/Hr |
| Autoclav | 250 kgf_ﬁ}
le |
| Shredder | 50 kg/hr
2. Medical Pollution
Control Committee, 148,
Bhailamau Bheemsen
Road Bhauti Kanpur
Nagar) situated in Kanpur
Nagar
Incerator ' 200 K_ngr
Autoclav | 1000
e Kg/Hr
Shredder | 100 kg/hr |
3 Municipal |
Solid Waste
a4 Legacy
waste
5 Industries 458 Nos. of identified Same as Earlier. | Not Required UPPCB
versus Hazardous waste 02 Nos TSDF's
Hazardous | Generate Unitsin Kanpur | are Operating
Waste Nagar. These Units are with having
| attached to 02 Nos. of CTO (Air &
[ TSDF for Treatment of Water) and
Hazardous Waste. Authorization.
02 Number of Treatment
Storage and Disposal
Facility are Operatingin
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Kanpur Dehat, TSDF
Details are respectively:

1-  M/s Bharat Qil and
Waste Management
Khumbi Kanpur
Dehat

2- UP Waste
Management Project
(a Division of Re-
Sustainability Itd)
Khumbi Kanpur
Dehat in Kanpur

Dehat.
6 STP for | -
i treating |
sewage "
from drains
flowing into
River Ganga
or its
tributaries N
7 Hotel
/Ashrams/
Dharmshala
's/Residenti
als
Complexes
abutting
River Ganga
orits
; tributaries
g | Industries As per CPCB Report Wazidpur drain, | DPR for UP Jal Nigam
Effluent Wazidpur, Sheetla bazar and improvermen | (Rural) Ganga
discharge and Buddiyaghat Drains Buddiyaghat t of exting Pollution
from were considered as Mixed | Drain have 1&D for Control Unit,
industries Drain as Tannery Effluent | being Sheetla bazar | Kanpur
whaose was found due to permanently drain has Nagar.
| effluent averflow in these drains tapped and been sent to
flows into as Old 36 MLD CETP was | Sheetla bazar NMCG for its
River Ganga | inadequate for the drain has been | approval by
orits Quantity of Treatment. temporary UP Jal Nigam
tributaries tapped. These | (Rural) Ganga
drains are Pollution
connected to Control Unit,
Pumping Kanpur Nagar.
. Station’s.
9 | Regulations
of Flood
Plain Zone ) J
10 Affarestatio ‘
n
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/Plantation/

along the |
banks of
River Ganga
Jits
tributaries
,and flood
plain zones

11 Mining and

stone

crushing in |

‘ river beds
and flood

‘ plain zones
of River

Ganga or its

tributaries

12 | Plastic

| Waste

Department Name:- O @ €C \{5 Sign o ngi\r;;tory with seal:-
fua LBG'Y Authorlsed Q’Efls;iFName & Designation:-

Authorised Officef Mabile Number:-

Format-2

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors (200/2014).

sr. | Recommendation Provided Timeline for Completion Responsible
No Department/officers

PR -
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Yepartment Name:-

40855

Sign of Authorized Signatory with seal:-

Authorised Officer Name & Designation:-

Authorised Officer Mobile Number--
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Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors(200/2014). Related to U. P. Jal Nigam (Rural)

Format-1

Sr District | Particulars | Status Two Years Ago Current Status Future Expected | Respons
No. | Name Status ible
Depart
ment/o
fficers
1 | Kanpur | Sewage Ganga River Ganga River Drains:
Drains: Bithoor-
Bithoor- Total-6
Total- 6 Tapped Drain- 6 The DPR of the
Tapped Drain- 6 Kanpur- 1&D work of the
Kanpur- Total- 18 said untapped 11
Total-18 Tapped- 11 esticrgzizcsi Zvcftl(??Rs. Jal
Tapped- 11 Untapped- 6 166.45 crore is sent | Nigam/
Untapped- 6 Storm Drain-1 to NMCG New ULB’s/U
Storm Drain-1 ]ienggfﬁ?%)%? PPCB
Pandu River Drains: Pandu River Drains: leytter no. 130/W-
Total- 9 Total-9 3/05 dated
Tapped-1 Tapped-4 03.02.2025.
Untapped-6 Untapped-3
Partially Tapped-2 Partially Tapped-2
Total Drain- 33 Total Drain- 33
6 STP for 4 Nos. STP (UPIN-R) 5 Nos. STP(UPJN-R) According to the
treating Jajmau STP- 130 MLD Jajmau STP- 130MLD population of the
sewage Jajmau STP- 43 MLD Jajmau STP- 43 MLD Z‘;Zrl\zﬁé“s'eawtg;'igf
from Sajari STP- 42 MLD Sajari STP- 42 MLD being generated in
drains Bingawan STP- 210 MLD | Bingawan STP210MLD Kanpur city, against
flowing Panka STP- 30 MLD which sewage
into River treatment plants of Jal
Gangaor | 2Nos. STP (URIN-U) 2 Nos. STP (UPIN-U) 506 MLD total Nigam/
its Jajmau STP- 36 MLD Jajmau STP- 36 MLD capacity are UPPCB
installed. At present,
tributaries | Baniyapur STP-15MLD | Baniyapur STP-15MLD | go MLD surplus

sewage treatment
capacity is available.
Hence there is no
need to build a new
STP.

Department Name: - U. P. Jal Nigam (Rural)

L

T ugwe PR e
w0 5@ Frm (aEi)
TR

Sign of Authorized Signatory with seal: -

Authorised Officer Name & Designation: - Mohit Chak,

Project Manager

Authorised Officer Mobile Number: - 9473942739
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Format-2

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
U0l and Ors (200/2014).

Sr.
No

Recommendation Provided

Timeline for Completion

Responsible
Department/ officers

» Compliance of non-operating/
non complying STP

S Nos. STP(UPJN-R):

As per the test report of IIT Kanpur
dated 05.02.2025 130 MLD STP Jajmau, 42
MLD STP Sajari and 30 MLD STP Panka
have been found compliant in COD, BOD,
TSS. Remaining 2 No. of STP namely 43
MLD STP Jajmau and 210 MLD STP
Binagawan are non-compliant. At present, 43
MLD STP is operational and is in the
process of biomass generation, after which
the said plant will become compliant by end
of April, 2025.

210 MLD STP Bingawan is currently in
non-compliant state, for which it is proposed
to get the work of de-sludging of aeration
lagoon. Approval for this work has been
given by NMCG NewDelhi vide letter No.
Pr- 12012 / 7/ 2018 /PPP /NMCG dated
25.07.2024.

The work of which is under execution by
M/s KRMPL, which will be completed by
the firm by end of May, 2025. After which
210 MLD STP will be in compliant state. It
is also to be informed action is being taken

to impose penalty on the working firm as per
rules under relevant sections of the

Concession Agreement for not achieving

KPI standards in 210 MLD STP.

UPJN-R

Testing of STP sludge before
dumping into landfill site or agri
field (as it may contain heavy
metals)

Land Fill Site: Concessionaire M/s KRMPL
Kanpur has been directed by this office letter
no. 152/W-12/15 dated 13.2.2025 to get the
sludge generated from the sewage treatment
plants operating in Jajmau Bingawa, Sajari
area of Kanpur city tested from IIT Kanpur
and UP Waste Management Project (TSDF),
Akbarpur, Kanpur Dehat. In compliance of
which sludge testing report from IIT Kanpur
has been received on dated 25-02-2025.
According to the report received from IIT
Kanpur, the amount of chromium was found
to be 9.57 mg/g at 130 MLD STP Jajmau,
0.28 mg/g at 42 MLD STP Sajari, 0.37 mg/g
at 210 MLD STP Bingawan and 0.40 mg/g
at 30 MLD STP Panka. The amount of
chromium at all STPs except 130 MLD STP
Jajmau was found to be in accordance with
the prescribed standard (5 mg/g) of CPCB.
The excess amount of chromium at 130
MLD STP Jajmau is due to illegal ingress of
untreated effluent of tanneries established in
Jajmau area with domestic sewage. Also,
instructions have been given to M/S
KRMPL, Kanpur to develop a system for

UPJN-R
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disposal of hazardous sludge found at 130
MLD STP Jajmau to M/s Uttar Pradesh
Waste Management Project (TSDF),
Akbarpur, Kanpur Dehat.
Timeline- June, 2025

stations

Nos. Sewage Pumping Stations is being
done by M/s KRMPL under the HAM
Project through Concessionaire Agreement
14/G.M./2018-19. Out of the above 15 Nos.
SPSs, Online Monitoring System is installed
only on 03 Nos. SPSs, but it is not functional
and the work of installation of Online
Monitoring System is required on the
remaining 12 Nos. SPSs. According to
Concessionaire ~ Agreement, installation,
Operation and Maintenance work of Online
Monitoring System at all Sewage Pumping
Stations is to be done by M/s K.R.M.P.L.
This office of the Executive Engineer,
Division Office (E&M), U.P. Jal Nigam
(Rural), Kanpur has been instructed several
times to implement/install the Online
Monitoring System through various letters.
Timeline- June, 2025

STP Emergency Plan- during No STP under UPJN-R is in flood zone. Also UPJN-R
floods/monsoons/ overflow and non- to ensure continuous operation of STPs
operation. power backup in form of DGs are arranged
at all STPs.
Online monitoring of pumping Operation and Maintenance work of 15 UPJN-R

Department Name: - U. P. Jal Nigam (Rural)

/|
uﬁu’l@l\qﬁm(ﬂaﬁ
T ugwer P s

w0 wid fFrm (ari)
DR

Sign of Authorized Signatory with seal: -

Authorised Officer Name & Designation: - Mohit Chak,
Project Manager
Authorised Officer Mobile Number: - 9473942739
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Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors(200/2014).

Sr District | Particulars Status Two Years Ago Current Status Future Responsible
No. | Name Expected | Department/
Status officers
6 Kanpur STP for treating There is no any STP under There is no any STP
sewage from drains supervision of UPJIN(U) for | under supervision of
flowing into River treating sewage from UPIN(U) for treating
Ganga or its tributaries | drains flowing into River sewage from drains
Ganga or its tributris.Only flowing into River Ganga
Domestic Sewage are or its tributris.Only
being treated through Domestic Sewage are Jal Nigam
sewer network. being treated through - urban/ UPPCB
STP/CETP (UPJN-U) sewer network.
1-Jajmau CETP- STP/CETP (UPJN-U)
36 MLD(Operational) 1-Jajmau CETP-
2-Baniyapur STP- 36 MLD(Operational)
15 MLD(Non Operational) 2-Baniyapur STP-
15 MLD(Non Operational)

Department Name: -

U. P. Jal Nigam (Urban)

Esecutive Engineer

Conatruction Division-let

U.P. Jal Nigam (Urban)
Kanpur

Sign of Authorized Signatory with seal: -

Authorised Officer Name & Designation: -Vishal Singh
(Executive Engineer)

Authorised Officer Mobile Number: -9473942741
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Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs UOI and Ors(200/2014).

Sr | District | Particulars Status Two Years Ago Current Status Future Expected Status Responsible
No. | Name Department/of
| ficers |
1 | Kanpur | Sewage |
2 Bio- Medical Waste
3 { Municipal Solid Waste The city has developed a structured Along with 800 TPD of wet waste Future plans include Kanpur
. waste processing system. 800 TPD is now processed into compost and | enhanced source Municipal |
of wet waste is now processed into | biogas, while 700 TPD of dry waste | segregation strategies, Corporation/
compost and biogas, while 700 TPD | is handled at MRFs. RDF (Refuse- | citizen participation, and Additional |
of dry waste is handled at MRFs. Derived Fuel) production is expansion of decentralized | Municipal i
RDF (Refuse-Derived Fuel) operational, and MOU to establish a | processing facilities are Commissioner
production was operational. waste-to-energy CBG Plant in key focus areas. CBG -02
association with CUGL has been Waste to Energy Plant in
done. Wet waste is being processed | collaboration with CUGL
\ in big societies by forming RWA will also be functional to
. (Residential Welfare Association). | improve sustainability.
! | A Private enterprise SWAHA is
‘ ! processing wet waste generated
. | from Bulk Waste Generators. A
! | New 5 TPD capacity MRF has
i ' started functioning from 12.03.2025
I ] in Saraymita.
' C&D Waste (TPD) Annually, around 46,800 tons of The city has successfully Moving forward, the city Kanpur
construction and demolition (C&D) | implemented a system to treat plans to expand C&D Municipal
| waste is generated due to urban 100% of C&D waste. Waste is now | waste recycling facilities Corporation/
development, road construction, and | systematically collected, and promote sustainable Additional
demolition of old structures. Earlier, | segregated, and processed using construction practices. Municipal
much of this waste was discarded in | crushing units. The processed Steps will be taken to Commissioner
open plots, leading to soil material is reused in construction encourage the use of -02
degradation and space constraints. activities, road base layers, and recycled materials in new
' other infrastructure projects, construction projects,
reducing the environmental impact. | thereby fostering a circular ‘
_ economy approach. ,
4 | Legacy waste Over the years, an estimated As part of remediation efforts, A comprehensive Kanpur [
1,748,937 tons of legacy waste 574,058 tons of legacy waste have | assessment was conducted, | Municipal -
- accumulated in dumpsites across been treated through bio-mining and a proposal worth Rs. | Corporation/
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Kanpur. This waste consisted of
mixed debris, plastics, decayed
organic matter, and hazardous
residues, leading to severe
environmental and health hazards.
The presence of this waste caused
groundwater contamination and
emitted harmful gases.

and bio-remediation techniques.
These methods have helped in
waste segregation, recovery of
recyclable materials, and reduction
of the waste footprint. The cleared

land is being repurposed for urban
infrastructure and green spaces.

[ 48.43 crore was submitted
to the state authorities for
the complete disposal of
legacy waste. The plan
included waste
characterization, selection
of appropriate disposal
methods, and potential
resource recovery
mechanisms.

‘ \/\)
Additional
Municipal
Commissioner ‘

-02

Industries versus Hazardous

Waste

STP for treating sewage from
drains flowing into River
Ganga or its tributaries

Hotel /Ashrams/
Dharmshala’s/Residentials
Complexes abutting River
Ganga or its tributaries

Industries Effluent discharge
from industries whose effluent
flows into River Ganga or its
tributaries

Regulations of Flood Plain
Zone

Afforestation /Plantation/along
the banks of River Ganga ,its
tributaries ,and flood plain
zones

Mining and stone crushing in
river beds and flood plain zones

_ of River Ganga or its tributaries

Plastic Waste

Plastic waste used to process through
MRF Plant and EPR (Extended
Producer Responsibility)
mechanism.

A Dry waste processing facility is
operational with a baling,
shredding, washing, and pyrolysis
plant. The system can process
significant quantities of plastic
waste, converting it into fuel and
recyclables. KMC is collecting and

Plans to enhance plastic
waste recycling, promote
alternative uses such as
plastic road construction,
and increase the capacity
of pyrolysis plants for
better waste conversion.

Kanpur

' Municipal
Corporation/
Additional
Municipal
Commissioner |

-02

S0



processing plastic from Storm
Water Drains drains in association

with Plastic Fishers Agency.
Department Name: -Kanpur Municipal Corporation, Kanpur Sign of Authorized Signatory with seal: - ?W'ﬁ
Authorised Officer Name &Designation: - Divakar Bfiaskar (Environmental Engg.)

Authorised Officer Mobile Number: - 8429525850
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Sr
No

District Particulars Status Two years Ago | Current Status Future Responsible
Name Expected Department/officer
r t | Status
Kanpur Regulations Ganga @ Flood Plain Zone Was notified . Demarcation of Flood ' UP Irrigat 1
Nagar of Ji River | vide GO No. 164/2020/2031/20- | plain Zone has been Nater Resource
Flood Plain 07--4-07 (vA03M0E) /16 | done.
£9as grodo e 04.09.2020
Pandu ‘ - ‘ Request letter to The ' Timeline-10
River Director, National month
| Institute of Hydrology |
; has been Dispatched
| ‘ | for Demarcation of
I Flood Plain Zone
Department Name:- UP Irrigation and Water Resource Department '-\h_ \ s A o

L
\:t!;-_&-x:--,
1

Manoj Kumar mg&" e o
Executive Engineer S S
Kanpur Division, Lower Ganga Canal, Kanpur
Mo. 9415615960
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40864 Format-1

Format f Eeoeld Bhobeae e _
Or required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs

UOI and 0rs(200/2014).
F gf:;a Particulars Status Two Current | Future Responsible
Years Ago Status Expected Status | Department/
rs
|1 |wowp Sewage - s - f:__}‘]ice
2 | Nthr Bio- Medical Waste - w = =
3 Municipal Solid Waste - w - s
4 | Legacy waste - - - s
5 Industries versus = - - -
Hazardous Waste
6 STP for treating sewage - - - i
from drains flowing into
River Ganga or its
tributaries
7 Hotel /Ashrams/ = - - s
Dharmshala’s/Residentials
Complexes abutting River
Ganga or its tributaries
8 Industries Effluent o - - _
discharge from industries
whose effluent flows into
River Ganga or its
tributaries
9 Regulations of Flood - - - -
Plain Zone
10 Afforestation In around 145.0 | As per In this financial | Forest
/Plantation/along the ha 232000 | the. year 2025-26 Department
banks of River Ganga ,its | plants had been | success | around 50.0 ha
tributaries ,and flood plain | planted  along | percenta | land has been
zZones the banks of | geof identified for
River Ganga ,its | decempe | plantation in
tributaries ,and | r 2024 which 125000
flood plain | 98.36% | plants has to be
zones plants planted
are still
surviving
11 | Mining and stone - - - -
crushing in river beds and
flood plain zones of River
Ganga or its tributaries
12 Plastic Waste - - - -
Department Name: - Forest Department Sign of Authorized Signatory wi

Authorised Officer Name & Designation: - Divya,
Authorised Officer Mobile Number: - 7839435162

sl e
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Format-2

F s . ’
UOI'mat for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
Ol and Ors (200/2014).

—

;r. Recommendation Provided Timeline for Completion Responsible
0 Department/officers

Department Name: - Forest Department Sign of Authorized Signatory with seal: -
Authorised Officer Name & Designation: - Divya, LE.S.
Authorised Officer Mobile Nu r: - 7839435162
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Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi
in context of MC Mehta vs UOI and Ors(200/2014).

pathakpur gata no.
12t0 57 area
22.00 hectare
River ganga

Sr | District | Particulars Status Two Years | Current | Future Responsible
No. | Name Ago Status Expected Department/officers
Status
q. Kanpur | Mining and stone One lease is On going | After three years | Mining Department
nagar crushingin river beds excuted on dated lease will be Kanpur nagar
and flood plain zones 02-06-2023 area is expire on Mines officer
of River Ganga or its tehsil bilhaur 01-06-2028
tributaries village Tari

Department Name: - Mines office Kanpur nagar

cﬁégégijgiEE;E;ig
s,

(SUNNY

MINES OFFICER,
KANPUR NAGAR.

Mob. No.8887534836
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Format for required information regarding to submitin Hon’ble NGT New Delhiin

40867

context of MC Mehta vs UOI and Ors (200/2014).

Format-2

Sr.
No

Recommendation Provided

Timeline for Completion

Responsible
Department/officers

1.

Department Name: - Mines office Kanpur nagar

i

G
(SUNNY KOUSHAL)

MINES OFFICER,
KANPUR NAGAR.

Mob. No.8887534836

56
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Format-1

. W ) 11 2Xt f' C MC 3 )
Fogmat for required information regarding to submit in Hon’ble NGT New Delhi in context of M hta vs
Q1

UOr and Ors(200/2014).

Sr
No.

District

Name

Particulars

Status Current
Two Status
Years
Ago

Future
Expected
Status

Responsible
Department/officers

S

11

Kanpur

Nagar

Sewage

Bio- Medical Waste

Municipal Solid Waste

Lepacy waste

Industries versus
Hazardous Waste

STP for treating sewage
from drains flowing into
River Ganga or its
tributaries

Hotel /Ashrams/
Dharmshala’s/Residentials
Complexes abutting River
Ganga or its tributaries

NA

Industries Effluent
discharge from industries
whose effluent flows into
River Ganga or its
tributaries

Regulations of Flood
Plain Zone

Afforestation
/Plantation/along the
banks of River Ganga ,its
tributaries ,and flood plain
zones

Mining and stone
crushing in river beds and
flood plain zones of River
Ganga or its tributaries

Plastic Waste

Department Name: - (P Tourism

Sign of Authorized Signatory with seal: -- 6 %

el —
G dw saﬁ:rcbﬁ

Authorised Officer Name & Designation: - ‘D\"]&lﬁlfj: U]in

Authorised Officer Mobile Number: -

Tourist Officer
Kanpur Nagar
6389300543

57
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Format-2

. , TR o
!|.'-I;I-l...,||..!:|1g'.’.1 .:;.|1|.‘||'J.J|1Ht'r'| |'|I:_' NCr | | f)r“u.l.u.!.l 1 ) | lel |
|
. g . - . Y S 4 76 }()f?sf‘f;!v
N Recommendation Proy ided F'imeline for ( ompletion Resy S
. Department/officers
\\I ‘ - _ - _ ) _ _ _ | ;
= i e Erolel L T
| e
|

@f_'g -202%
Yepartment Name: - p Tourism Sign of Authorized Signatory with seal: - v idlhie @[ W
Authorised Officer Name & Designation: - Darstergita TR
Tourist Officer
Kanpur Nagar
6389300543

Authorised Officer Mobile Numbery: -
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dow o 27,03,2025 B J9UFF 01:45 T
BT UetoiftedYs-273 181-7-2025-43(q71)/2014 Frofte-3

N,
A A,
wiaa,
ToWo YA
qar A,
v wfim,

AaR A g andhm :«r»ulgj}'l famrar,

JeWe AMTHA|

qaaRw, aw v Swarg qfader a7 auas: A 24 A,
2025
fawy. #1e My gfa WRAFT A2 RBeel & R{Emmthe Onginal Application No. 200/2014

(1A No 34072022, MA No. H72/2018, R75/20 14 & 180/2018) M.C. Mchta Versus Union of India
& Ors. & 9id #re J3OFWr & 32w @16 04.03.2025 & T & FaT 7

AR,

soFa favad waieor, @ od Soary ofads 3.7, 3ode AT & 9F HEA-
T S 81 -246/81-7-2025-43(9a1)2014  Aexfe-3, RAF 20.03.2025 F FIAT HEF AEOT
s F &5 &, [JEF @ wme uody gl wfheror, A8 fedt # fAammdfi= Onginal
Application No. 200/2014 (LA. No. 340/2022, M.A. No. 872/2018, 875/2014 & 480/2018) M.C.
Mehta Versus Union of India & Ors. & 9iR@ #lo HOHI0T & 7w A 04.03.2025 F
Fe A IUREIR #1 3R § @ R FW e q9Y-9F @ AR FE §q arfod
FqoaT &A% 19.03.2025 & wafeqor, @ U4 Sieary gRader fasmr, Joge AmAE Ud Jope
TZuOT fHTEUT @12, JWAR ) 3YFEd il T Ay e arar 4|

Bi yEeE &A1 ¢ R wmas F 399 #efiia 99 A 18.03.2025 & WeW H HW
TREEAT Ferd, TSy FTEEd dem fAIE,  JoWe, dWAF & YA @G-
430/0250/Ta.vA @15 /14, feae 20.03.2025 g@RT 39y &R WA FEAT & HUR W
Jeye wzwol fAuaur A1, q@AF gERT AR #X UMY AN A AUU-9F F OGO H
HrEeer Furd ditaedr, A e ¥l @ AfNE T U IFF AT FT HAAFA A,
afz e A f1 yEeEar @), @ quEEs gIieT &t gU WHA A IR ¥ AW
fear oret A zad REged @1 duR & Al & S W Iueey & F IRy R
<aIgr)

3+ zEa & wH A A e w@eh, el yftaran, wreshedle, ¢ Reeh & $3W 9
fearra 26.03.2025 (sraufa wewd) ganr Rsrad en & iy ¥ -

s s 1o inform you that we have recewved the instructions dated March 2025, issued in
tESpLnse o the communication sent by the undersigned counsel on 11th March 2025.

However itis important to highlight that Annexure 2, which was intended to provide detalled
infermation frarm each district, 15 currently unclear, inconsistent, and not uniformly formatted.
This discrepancy makes it difficult to compile and present the data in a structured manner and
even o argue in court

o ensure clarity and uniformity, please prepare separate annexures for each district. Each
annexure should begin with & brief introductory paragraph summarizing the key details,


user
Pencil


[ A

40872

followed by clear and structured responses t all the recommendations made by the Applicant
The data should be presented i the tollowing prescribed tormats

Format 1 - Status Summary Table
Applicable for the following Particulars:

s Sewane

. Bio-medic ol Waste

. Municpal Sohd Waste

o Legacy Waste

e Industries versus Hazardous Waste

e STP for treating sewage from drains flowing into River Ganga or its tributaries

» Hotels/Ashrams/Dharmshalas/Residential Complexes abutting River Ganga or its
tributaries

e Industrial Citluent discharge from industries whose effluent flows into River Ganga or
ite tributanes

«  Regulation of Flood Plain Zone

« Afforestation/Plantation along the banks of River Ganga, its tributaries, and flood plain
ones

+  Mining and Stene Crushing in river beds and flood plain zones of River Ganga or its
tributaries

e Plastic Waste

In the below mentioned Format

IS(. No. | [Disnict Nal'nc| Farticufars] l Status Two Years Ago | | Current Statusl Future Expected Status|

[l | | J| |

|

1L L I | |

_

]l | | | |

Format 2 - Timeline for Implementation of Recommendations
Far the recommendations made by the oppellant

lSr. Nc._l [ Recommendation Pruuided] |Tlme|ine for Completionl
ll 1 ﬁRecommendation 1) | |[Specnﬁc Timeline) ]
E_J [ |Recommendation 2) I I(Specffic Timeling) _]
[3 ”IRecommendal_ion 3) JF{SE}etiﬁc Timeline) ]

furthermare, please ensure that these details are briefly mentioned in the main affidavit, with
the district-wise annexures attached separately for clarity and proper documentation

Your urgent altention to preparing and submitting the revised annexures in the above formats
is highly appreciated.

4-  FeameArg @ fE vaor # are wRFTOr gaw aiid 399 e A 04.03.2025 &
T A e i A amaw e e & afgw fFE S & s 7
sty gaarg fafo 02.04.2025 faa ¢

5 EAu Ay ag dga F @A g @ B wwerd g o R g e
#fdE, gimv, aq @ waayg oftedw fawmr, Fowe ywer #Y remwar A RE
27.03.2025 F 3OTwE 01:45 @ot, Ay ¥aw gt aw Rud womawy wGA-432 # UF doF
Higd & a1

6- 3l alsi{m g ) qﬂh fozas ranf, v af@awd, vsoaodle, A% REdl &
3ad S 99 RaA® 26032025 ZarT fY RN enTER At qEerd AUiRE o
qarEIor, d1 U STary oftgdsr WP FoYo @ (Email-envsection7@gmail.com) TF
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3oWo WENUl RATWFT A, gwaF (Email-ms@uppebin & ccoZ@uppeh.in) &Y 3Tzt
FEAY WAF7T daF & wRsma @ o T A yfoad w B FLY I For i)

v EH-aWEg |

(geﬁ?r;}ﬂR[ﬁ?
wraa|

&1 e REs gda

vﬁﬁﬁﬁmﬁf@awmawmwm?ﬁm
1- | §iRe, vHw wia / afE, gaier, I UT STy IRads s, Sovo )
- §IET WG, Jeo GguUT fRFT &8, mﬁwﬁﬁar¢maﬁaﬁ;mmm
S TT0A TG I3t Bied awTT v v &1 I S
SRV 99 FAEd. 9 HaA, 3oWe WA & 37 Wy F ary IRT F vewa duF
CIDER S5 qT HTOHERIO F gde 9F BT @ # Fve wl

e FIEA|

e 1o

1 t,)

s
l

(9 FAN )
37 e
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MG T 9740874??? |

Sushant Sharma <sec.forestup@gmail.com>

URGENT CONSIDERATION Regarding Compli
Vs Union of India & ors

I messaqge

ance of OA No 200 12014 MC Mehta |

priyanka swami <advpriyankaswami@amail coms Wed, Mar 26, 2025 at 3:25 PM
To' Project Director SMCG-UP shd@smequp org=, APD SMCG-UP “apd@smequp.org>, DM Kanpur Na'gar -
~dmkap@nic in>. District Majistrate Sambhal <dmbm-up@nic.in> DM Ballia <dmbal@nic.in>, "District Magistrate

Meerut” <dmmes@nic.in>, dm varanasi <dmvar@nic.in> DM C h'u!hunmthy <dmfat@@nic.in=, dmmir <dmmir@nic.in>
umg@az dmgaz <dmgaz@nic.an>, Jitendra pratap singh <dmbag@nic.in>, dmchn <dmechn@nic,in>,

sec forestup@gmail com, Sushant Sharma <sushantifs@gmail.coms, psforest2015@gmail.com. GARIMA PRASHAD
~prashad.ganma@amail com>

This is to inform you that we have received the insltructions dated March 2025, issued in
response to the communication sent by the undersigned counsel on 11th March 2025,

However, it is important to highlight that Annexure 2, which was intended to provide detailed
information from each district, is currently unclear, inconsistent, and not uniformly formatted.
This discrepancy makes it difficult to compile and present the data in a structured manner and
even to argue in court.

To ensure clarity and uniformity, please prepare separate annexures for each district. Each
annexure snould begin with a brief introductory paragraph summarizing the key details, followed
by clear and structured responses to all the recommendations made by the Applicant. The data
should be presented in the following prescribed formats:

/
2
cyb”))%:\,
Format 1 — Status Summary Table \ .0
Applicable for the following Particulars: >
_,——
» Sewage -z
i ,BJ ],';:
« Bio-medical Waste 'L(’)O

« Municipal Solid Waste

« Legacy Waste

» Industries versus Hazardous Waste

+ STP for treating sewage from drains flowing into River Ganga or its tributaries

» Hotels/Ashrams/Dharmshalas/Residential Complexes abutting River Ganga or its
tributaries

« Industrial Effluent discharge from industries whose effluent flows into River Ganga or its
tributaries

 Regulation of Flood Plain Zone

* Afforestation/Plantation along the banks of River Ganga, its tributaries, and flood plain
zones

* Mining and Stone Crushing in river beds and flood plain zones of River Ganga or its
tributaries

« Plastic Waste
In the below mentioned Format

Pt

s 5 !
i q_é- A
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Particulars

40875

Status Two Yoars
Ago

Current

T pistrict | g
Name h Status

Future Expnclod
Status

Format 2 - Timeline for Implement
For the recommena: HoNs made

by the appellant:
-|Sr No. RLccommendation Provided

Timeline for Completiﬂ
‘Wecommendalion 1)

(Specific Timeline) ‘

ation of Recommendations

|(Recommendation 2) (Specific Timeline)

J (Specific Timeline)

(Recommendation 3)
-

Furthermore, please ensure that these det

ails are briefly mentioned in the main affidavit, with
the district-wise annexures attached sep

arately for clarity and proper documentation.
Your urgent attention to preparing

and submitting the revised annexures in the above formats is
highly appreciated.


user
Pencil


40876

OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U.P. JAL NIGAM (URBAN), FATEHPUR.

| Ground water testing and remediation

[SiNo. | ot [ Answer
[ 1 | Final 'di;chnrgo point- Sasur Khaderi river (Restoration | Bio Remediation is being
) J‘ plan needed) - e done by NPP frequently,
2 | Dumps of Chromium found at various places (eg. | Not Applicable
Ashapur and Goudhrauli village)- Remediation and
survey of ground water
|3 | Sewerage is not only an urban problem but also a | Not Applicable
| rural hazard. Sewer network and treatment facilities |
| for rural areas — - _
4 MSW/ Legacy waste- Action plan (agri field, road | Not Applicable ‘\
sides, drains were full of garbage) |
5 | Industrial solid waste- eg. ash/ chromium (with | Not Applicable !
i __mercury was disposed of on roads and fields)
6 Attached

A&ﬁineer
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENGH, NEW DEHLI
IN
ORIGINAL APPLICATION NO. 200 OF 2014
(CWP No. 3727 of 1985)

BRIEF SUBMISSION

STATUS OF DRAINS AND STP LOCATED IN THE STATE OF UTTAR PRADESH

'CPCE (Post monsoon 2023)
' Drans-3 (17 53 MLD). 2 STP-36 MLD proposed

& land is earmarked (timeline-2 yrs, 18 month)

Qs ~D A
3 o3|
- =

= o
vivv-Z oW |}
Legacy waste- No.

MSW plant-5

o
=4
o
o

FPZ- for Gangaji work in progress

—_—

UP STATE J
= MR W W @ aRaorn g A |
WARYR g7 AR @ oI 1A
2~ v 41 P T |
3- Wue ¥ |Hfa T8l 2|
4— WUE | FHEA T 2 _'

TJuly 24 effidavit- Hotels-22 CTE/CTO- No; 5— WUE W WrIfkr g 2|
Drains-5 Generation 106.10 MLD Colour- ¢
s R 6— WUE § W T 8|
~inal discharge point- Sasur Khaderi river
\Cv 24 ATidawuit mentions 3 drains with

_JEnsrsied sewage @ 28.98 MLD)

MEnrwnriling
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DISTRICT GANGA COMMITTEE, FATEHPUR

Farmat 1

Forrvat fon reapuiresd imdormation regarding to cobamit i Hon'ble BGT e wDellbis cartert of P Mehita ve

(IRIRSTATS N IEN

AYj
Np

i
i

st t
Nome

Fatehpuat

"L A0 A)

| Particuhar s

SEWAR

T Necical Wastis
MNumiopal Sohid Waste
| LOEACY Waste:
Industnes versus

Hazardous Waste
ST Ao treating sewage

Yrovmy arains

flowinp into

Sttty
Iwo Yo

{reent fitipre
St I xpectod
ety

Hesporisibife
Departenent fofficers

Il
l Figarn/ULB S /UPPCR
Health Degartrnent
Fagar thgarn/ ULE', |
Magar Phgarn/ UL
PP

lal Migarn/UPPCE

RivEer L anga Or 1t |
|
tribulane !
- 4
Hotel /Ashrams/ Panchayat [
| Dharmshala‘s/Residentials Department / Nagar
| Complexes abutting River Nigam
Ganga or its tnbutanies
naustnies [ Hluen UPPCB
discharge from industries
whose effluent flows into
| River Ganga or its
| tributanes
| Regulations of Flood Plain Irrigation

I'-'_' e

| /Plamtation/along the
panks of River Ganpa its
tributanies ,and flood
| plain rones
lffdﬂn.ww'”ﬂw
crushing in rser beds and
iHuuU|Jm.prwrﬂleq
| Ganga or 1ts tributares
’ Plastic Waule
|

Department Name: -

Department(Drainage
& Gang Nahar)

S IS e

Forest/Panchayat
Department/other
concerned
department,

Mining Department

Nagar th.ﬁf?l.ﬁﬁ'sf
Panchayat
Department

Sign of Authorized Signatory with seal: -
Authorised Officer Name & Designation: -
Authorised Officer Mobile Number: -
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Format-2

DISTRICT GANGA COMMITTEE, FATEHPUR

Formatfor required information regarding ta submit in Hon'hle NGT Mew Delhi in context of MC Mehta vs

UOI and Ors (200/2014)

Sr, i
No |

i

Department Name: -

Recommendation Provided

Timeline for Completioﬁ _Eesponsib!e

| Department/officers |

Sign of Authorized Signatory with seal: -
Authorised Officer Name & Designation: -
Authorised Officer Mobile Number: -
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COMMON RECOMMENDATIONS

11

Suggestion

Timeline

Momtormg of Action Plan at two- tier level: i) NMCG; ii) DGC (with

acconntabihny of authorities)

Vappmg ot all Rivers, wetlands, water bodies and drains- delineating buffer
areas FPZ ras per 2016 Gangaji rejuvenation Notification).
Divert stormwater and adopt rainwater harvesting in River Restoration

Ychion Plan.

Sustainable L_]CSi"_._’,I] of STPs/ CETP- with the concept of Reuse, Recycle &

Recovery imbibed in project design.

L :*.Ec?rupwd operation of exiting STPs (power supply/ skilled man power/

sewer line connections)

cotion of all the pumps should be carried out at pumping stations

fonlime) and STPs to generate more reliable data on quantification of sewage.

I case of laving new sewer lines, these should be away from High flood line
of the nivers. Sumilarly pumping stations and STPs must be away from the

el flood hne to avoid any future breach or by- pass.

Water Quality Audit should be carried out at regular intervals for all polluting
imdusiries
Assuming minmum dilution capacity of the rivers, only properly treated

waste water should be allowed to jom nalla/ streams.

waste dumping) m the industrial units for enforcement of prescribed

standards.,

The leachate generated out of the solid waste dumping site should be further

treated. 1t should be taken to the STP for further treatment before disposal.

A0
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C10.STudue produced by STPs should go through stabilizing treatment. ad
resouree-recoverg treatment. Substandard sludge should be prohibited

o trom bemg disposed meagricalaral Land and/ or landfills.

CHEClear all solid waste along the river banks, Complete prohibition for
dumping of solid waste (plastiie) in or around the River Zone o any other
cco=sensihve sites, by impostition of strict penalties through local bodies.

.I 2. Remediation’ Treatment plan for mixed drains (domestic industrial. lor oo

STP sludge at Bingwana reportedly had heavy metals, similarly at Jajmau)

13.Reuse and _r_cc_\’c.l-c of treated wastewater (within 3-5_khET'Stl_'l’/_(;]_’.'i:l’l
14 Enhance river-related dcvu[npnu;rn control regulations. planning norms. and
byve-laws in the Maseer Plan 2041,
13 Prior to awarding |w|'|mssi{hn_1_ for LIchlupnia{l.;;f'l_n;w residential arcas. there
should be provision of sewerage network and STP of appropriate capacity

and MSW processing units.

L6 The quality of soil where the industrial efMfluents/ waste are bemyg disposed

needs be checked periodically o ensure the natural balance. (For eg.

Goudrauli village, Fatchpur ete)

7 .Prompt Information” warning systems must be developed to alert about poor
water quahty to the affected communities and other stakeholders. (For ey
mformation about heavy metal contamination ol groundwater in Fatehpu

Kanpur)

IR Progress- Monitoring Svsiems that observe the water pollution tend over

tme and measure the effectiveness of control measures,

_l‘)._('fﬁ:\-'cr;_;{:lluu ol existing inter-sectoral ii_lliiL;;L;-:--;I.I':ilcgiL':;;--l"il:(11.£|;illl1.\' and
projects (such as agriculture, industry, wrban development, navigation,
lisheries ). towards River-Sensitive Development.

Eg. phasimg out harmful chrome tanning system with somethig more cco-

[riendly. Or dycing fabric with natural colors rather than chemicals.
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 subntted accordimgly for the kind perusal of the Hon'ble

Sotonal Green Tribunal, Principal Beneh, New Delhi

N I}C“H

Lated 02 .03 2025

Katyayni

(Advocate)

M-12. Rear basement

Jungpura Ext. ND- 110014
9871741764
katyaynichaubey986@@gmail.com
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DISTRICT GANGA COMMITTEE, VARANASI
Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs UOI and

Format-1

Ors(200/2014).
Sr | District Particulars Status Two Years Current Status Future Responsible
No | Name Ago Expected Department/officers
& Status
1 | Varanas | Sewage Jal
i Nigam/ULB's/UPPCB
2 Bio- Medical Waste The Regional Officer, | Total No. of Health Ongoing RO, UPPCB, Varanasi
UPPCB Varanasi (vide | Care Facilities{HCFs)- | Process to be ( letter no.2737/NGT
letter No. 1353 (792 Bedded + | monitoring OA NO.200/2014/24-
1716/BMW/2023- 562 Non-bedded) regularly as per | 25)
2024, dated Total No. of Beds - requirement
21.10.2023) 21,561
Total No. of Health Total BMW
Care Facilities(HCFs)- | Generated- 5543
2914(1983Bedded + Kg/Day Total BMW
931 Non-bedded) treated (TPA)-
Total No. of Beds - 2009.69
39383 Total Untreated
Total BMW BMW (TPA)- Nil
Generated-10078 No. of CBWTF in
Kg/Day Total BMW district
treated (TPA)- 1- M/s CPC Power
3678.47 India Pvt. Ltd, 310,
Total Untreated BMW | Mohansarai,
(TPA)- Nil Varanasi
No. of CBWTF in 2- M/s Sangam
district Mediserve Pvrt Ltd,
1- M/s CPC Power Vill- Jatpur, Handiya,
India Pvt. Ltd, 310, Janghai - Dhannopur
Mohansaral, Varanasi | Road, Allahabad,
2- M/s Sangam 3- M/s VRBA Bio
Mediserve Purt Ltd, Waste Solution Pvt.
Vill- Jatpur, Handiya, Ltd. Industrial Area,
Janghai - Dhannopur Ramnagar Phase -1,
Road, Allahabad, 3- | Chandauli
M/s VRBA Bio Waste 4- M/s Royal
Solution Pvt. Ltd. Pollution Control
Industrial Area, Services , Sadivahi,
Ramnagar Phase -1, sultanpur
Chandauli
4- M/s Royal
Pollution Control
Services , Sadivahi,
sultanpur
3 Municipal Solid Waste Nagar Nigam,
Varanasi
950 TPD ( letter
no.572/SBMNVMC/24-
750 TPD 1375 TPD 25)
4 Legacy waste Nagar Nigam,
Varanasi
12.84 LAKH MT. ( letter
no.572/SBM/VMC/24-
10.11 LAKH TPD 0 25) _
5 Hazardous Waste The Regional Officer, | Total Number of Ongoing RO, UPPCB, Varanasi
UPPCB Varanasi (vide | Hazardous Waste Process to be ( letter no.2737/NGT
letter No. generating monitoring 0OA NO.200/2014/24-
1116/Hazardous/2023 | Industries -20, regularly as per | 25)
-2024, dated Total waste requirement
19.06.2023) Total Generation-416.58
Number of Hazardous | MT/Annum
Waste generating (Disposed by TSDFs)
Industries -13, 1.Bharat ol & Waste
Total waste Management Ltd.
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Generation-121.99 Gata no- 672,
MT/Annum (Disposed | Kumbhi Akhabarpur
by TSOFs) Kanpur Dehat
1.Bharat oil & Waste 2- UP Waste
Management Ltd. Management

Gata no- 672, Kumbhi | Project,Kanpur
Akhabarpur Kanpur Dehat

Dehat

2- UP Waste

Management

Project,Xanpur Dehat :

STP j 07 STPs with e 07 STPs with Proposal for Project M!M_gef
2::1 mm treatment Capacity treatment Capacity - | Upgradation Ganga Pollution
River Ganga or its 420 MLD 420 MLD. and capacity Prevention Unit,
tributaries e Two STP of Augmentation | U.P. Jal Nigam (Rural)

capacity 55 MLD of existing 80 Varanasi
and 7 MLD are MLD STP to ( letter dated
under construction, 220 is under 28/03/2025)
e One STPof review at
capacity 60 MLD is | NMCG.
approved by NMCG | After approval
and AAE&S issued | and execution
on 06.03.2025. total treatment
capacity by year
2030 shall be,
682 MLD
Hotel /Ashrams/ - - - Panchayat
Dharmshala's/Residential Department / Nagar
s Complexes abutting Nigam
River Ganga or its
tributaries
Industries Effiuent Name of the industry- | Name of the Ongoing RO, UPPCB, Varanasi
discharge from industries | 1- BLW.Varanasi-0.8 | industry- Processtobe | ( letter no.2737/NGT
wfiosa effluent flows into | pLD 2- 1- B.LW. Varanasi- monitoring OA NO.200/2014/24-
River Glma orits SLMG beverages Pvt. | 0.8 MLD regularly as per 25)
tributaries Ltd., (Formerly 2- 5SLMG beverages requirement
Hindustan Coca Cola | Pvt. Ltd., (Formerly
Beverages) Pvt., Hindustan Coca Cola
Ltd,Rajatalab,Varanasi | Beverages) Pvt.,
- Self Closed (Since dt. | Ltd,Rajatalab,Varana
12.11.2021) 3.Parle | si -Self Closed
Agro Ltd. Karkhiyaon, | (Since dt. 12.11.2021
Varanasi- 0.45 MLD )
Total 1.25 MLD 3. Parle Agro Ltd.
ndustry Effluent Karkhiyaon,
Discharge Varanasi- 0.45 MLD
Total 1.25 MLD
ndustry Effluent

| Discharge
Regulations of Flood (i) - Special Secretary EE, Bandhi Division,
Plain Zone Irrigation and Water Irrigation Vibhag,

Resources Section-4, VARANASI
Lucknow issued ( letter
Government Order n0.533/B.PR.VA/KAL
No. AANU.)
24/2025/107/2025-
27-Irrigation -4- T gt @
National institute of mgzg’gf m Pein
Hydrology, Roorkee | 0AN0S15/2023 | Demarcation ¥y
wenfder Wt Ganga Pollution vs diere seTy T
State of UP and oref weniEe
others (earlier OA | ®1
No. 200/2014 M.C.
Mehta vs Union of
India and others),
National Green
Tribunal order dated
12.11.240n
compliance of Ganga
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river Segment -B
phase 2 (Unnao to
Ballia), on the basis
of flood Plain zone
Coordinates
(Latitude &
Longitude) flood
plane zone is
determined.

(i}~ For Flood Pain
Zone Demarcation of
Varuna and Assi
River .MOA dated
07-12-2024 has been
signed by Irrigation
Department &
National Istitute of
Hydrology Roorkee

(Uttara Khand).
Flood Pain Zone
Wrok Is Under
Progress by National
Istitute of Hydrology
Roorkee
(UttaraKhand)

10 Afforestation Forest/Panchayat
[Plantation/along the Department/other
banks of River Ganga ,its concerned
tributaries ,and flood plain department.
zones 34800 23200 12500 B

1" Mining and stone - % e Mining Department
crushing in river beds and
flood plain zones of River
Ganga or its tributaries _

12 Plastic Waste Nagar Nigam,

Varanasi
237.5TPD ( letter
no.572/SBM/NMC/24-
187.5TPD 343.75TPD 25)
Format-2

DISTRICT GANGA COMMITTEE, VARANASI

Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs UOI and Ors (200/2014).

[ Sr. Recommendation Provided Timeline for Completion Responsible
No Department/officers
3 Sustainable design of STPs/CETP-with the STP is designed as per guidelines of Project Manager GPPU
concept of Reuse, Recycle & Recovery CPHEEOQO Mannual and directions UPJIN(Rural) Varanasi/Executive
imbibed in project design. provided by NMCG. Engineer CD-1 UPJN(Urban)
03 STP’s have provision for re-use of Varanasi
treated effluent for agricultural purpose (letter dated 28/03/2025)
4 Uninterrupted operation of exiting STPs STPs are run on 24 hour basis with Project Manager GPPU
(power supply/skilled man power/sewer line | availability of power backup through DG UPJN(Rural) Varanasi/Executive
connections) sets. STP is operated either by department Engineer CD-1 UPJN(Urban)
or O&M same firm which has done Varanasi
construction md::r.depm'tmemal ( letter dated 28/03/2025)
supervision.
5 Calibration of all the pumps should be Pumps are maintained as per the O&M Project Manager GPPU
carried out at pumping stations (online) and | schedule. UPJN(Rural) Varanasi/Executive
STPs to generate more reliable data on Flow meters at STP are installed and daily Engineer CD-1 UPJN(Urban)
quantification of sewage. flow data is recorded. Calibrations as per Varanasi
required frequency is done by O&M ( letter dated 28/03/2025)
6 In case of laying new sewer lines, these STP/MPS/sewer lines are designed as per Project Manager GPPU
should be away from High flood line of the | feasibility and cost effectiveness. However, |  UPJN(Rural) Varanasi/Executive
rivers. Similarly pumping stations and STPs |  high flood line shall be kept in view for Engineer CD-1 UPJN(Urban)
must be away from the high flood line to future planning. Varanasi
avoid any future breach or by pass. ( letter dated 28/03/2025)
10 Sludge produced by STPs should go through Sludge is handled with proper Project Manager GPPU
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drain
>Varuna & Assi- River rejuvenation plan
alongwith FPZ and encroachment removal

sutnhzmg treatment, and resource- norms/guidelines at Sludge Handling Unit UPIN(Rural) Varanasi/Executive
rocovering treatment. Substandard sludge Engineer CD-1 UPJN(Urban)
! | should be proh:bnted from being disposed in Varanasi
/ /’.ﬂulunl land and/or landfills. (letter dated 28/03/2025)
(- Reuse and recycle of treated wastewater 03 STP’s have provision for re-use of Project Manager GPPU
[ (within 3-5 kms of STP/CETP) treated effluent for agricultural purpose UPJN(Rural) Varanasi/Executive
Engineer CD-1 UPIN(Urban)
Varanasi
( letter dated 28/03/2025)
| »FPz- Gangaji (some Notification cited); ’ EE, Bandhi Division, Irrigation
varuna river- 6 months; Vibhag, VARANASI
> Assi river- Not mentioned as river but as a ( letter no.sml-;ﬂ.\f&m
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Nagar Nigam Varanasi

" Future
sr. | District Paritulars Status two Current Expected
No. Name Years Ago Status
Status
- . |Municipal
anas 750 TPD
1 |Var i Solid Waste 5 950 TPD 1375 TPD
; ; kh
2 |Varanasi Legacy Waste | 10.11 Lakh Ton e E:;TL - 0
3 |Varanasi |Plastic Waste 187.5TPD 237.5TPD 343.75 TPD

o -?a}“' CUE) ars
S ) T\ R 7R s
Y &
L] . .1 -
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o Regulation of Flood Plain Zone.

40893

/
/} /atl-Status Summary Table

sr. [ District | Particulars [ Status Two
No.| Name Years Ago
1 | Varanasi. | Regulation National
of Flood institute of
Plain Zone Hydrology,
Roorkee zwr
wRrT ST
weer{der arl

Water

Current Status Future
Expected
R Status
(i) - Special Secretary Irrigation and | 71717 =€t @
Resources Section-4, | Flood Pain
Lucknow issued Government Order Zone
No. 24/2025/107/2025-27-Irrigation | Demarcation
-4-16(Writ)/NGT/2023 Dated | & dlere
29.01.2025 O.A.No 515/2023 Ganga | @MTIFT @61
Pollution vs State of UP and others wred
yeerfaer 21

(earlier OA No. 200/2014 M.C.
Mehta vs Union of India and others),
National Green Tribunal order dated
12.11.24 in compliance of Ganga
river Segment -B phase 2 (Unnao to
Ballia), on the basis of flood Plain
zone Coordinates (Latitude &
Longitude) flood plane zone is
determined.

(ii)- For Flood Pain Zone
Demarcation of Varuna and Assi
River .MOA dated 07-12-2024 has
been signed by Irrigation
Department & National Istitute of
Hydrology Roorkee (Uttara Khand).
Flood Pain Zone Wrok is Under
Progress by National Istitute of
Hydrology Roorkee (UttaraKhand)

Format 2-Timeline for Implementation of Recommendations.

| Sr. No.

Recommendation Provided

Timeline for Completion

1

>FPZ- Gangaji (some Notification cited); Varuna river- 6

months;

and encroachment removal

> Assi river- Not mentioned as river but as a drain
>Varuna & Assi- River rejuvenation plan alongwith FPZ

Sadanand/Flood Letter/

A

Yo

//anos‘)@?(

Jrferem=Yy arfvraar

@nhm,amﬂm
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Format-1

DISTRICT GANGA COMMITTEE, y4 g ANASI

lrormat for required information regarding to submit in Hon'ble NGT. New Delhi in context of p g Mehta vs UOI and Ors(200/2014).
e s

Sr | District [ Particulars

No. | Name Ago

Status Two Years ]

"~ Current Status

07 STPs with
treatment Capacity -
420 MLD

STP for treating
sewage from
drains flowing
into River Ganga
or its tributaries

6 | Varanasi

e 07 STPs with treatment C::pa_citv ;.
420 MLD ]

* Two STP of capacity 55 MLLD gnd

| 7 MLD are under construction.

® One STP of capacity 60 ML) js
approved by NMCG and AAF& S
issued on 06.03.2025,

(Kka nial i
Exccutive |,
Constructs i
U.P. Jal Nigam (1
Varanasi '
Maob. No. 9473942689

Executive Engineer,
Construction Division-f,
re Y ay: r

P Jal Nigam (Urbam)

Varanag

o Responsible
Department/
officers
Jal Nigam/
urrcCB

Future Expected Status

» Proposal for Upgradation and capacity
Augmentation of existing 80 MLD STP to
220 is under review at NMCG.

—— — AL

» After approval and execution total treatment
capacity by year 2030 shall bg 682 MLD

Ganga Pollution
U.P. Jal Ni (Rural)
Varanasi
Maob. No. 9473942690

Project Manager
Ganga Pollution Prevention Unit
U.P. Jal Nigam (Rural), Varanasi
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DISTRICT GANGA COMMITTEE, VARANASI
ot quired information regarding to submit in Honble NGT, New Delhi in

Recommendation Provided

Format-2

Timeline f"m;ﬁ;ﬁion

Reuse, Recycle & Recovery imbibed in project
design.

‘ | context of \y- Mehta vs UOI and Ors (200/2014).

Responsible Department/officers

. Qustanable design of STPS’CETP-with the concept of BSTP is designed as Per puidelines of CPHEEO

Mannual and directions provigeq py NMCG

#03 STP’s have provision for re-use of treated
effluent for agricultural purpose

"4 | Unintcrrupted operation of exiting STPs (power
. supply/skilled man power/sewer line connections)

Project Manager GPPU UPJN(ﬁurai}
Varanasi/Executive  Engineer CD-11
UPJN(Urban) Varanasi

STPs are run on 24 hour basis with availability of
power backup through DG st STP is operated
either by department or O&M same firm which has

| Calibration of all the pumps should be carried out at
pumping stations (online) and STPs to generate more
rchiable data on quantification of sewage.

done construction under departmental supervision.

Project Manager GPPU UPIN(Rural) |
Varanasi/Executive  Engincer CD-1
UPJN(Urban) Varanasi

Pumps are maintained as per the Q&M schedule.
Flow meters at STP are installed and daily flow data

is recorded. Calibrations as per required frequency is
done by O&M Agency.

In case of laving new sewer lines, these should be
away from High flood line of the rivers. Similarly
pumping stations and STPs must be away from the
high flood line to avoid any future breach or by pass.

Project Manager GPPU UPJIN(Rural)
Varanasi/Executive Engineer CD-|
UPJN(Urban) Varanasi

STP/MPS/sewer lines are designed as per feasibility
and cost effectivencss. However. high flood line
shall be kept in view for future planning.

10 | Sludge produced by STPs should go through

 stabilizing  treatment, and  resource-recovering
| treatment. Substandard sludge should be prohibited

' from being disposed in agricultural land and/or
| landfills.

Project Manager GPPU UPJN(Rural)
Varanasi/Executive  Engincer CD-1
UPJN(Urban) Varanasi

Sludge is handled with proper norms/guidelines at
Sludge Handling Unit

e
a2

| Reuse and recycle of wreated wastewater (within 3-5
| kms of STP/CETP)

| UPJN(Urban) Varanasi

Project Manager GPPU UPJN(Rural)
Varanasi/Executive  Engincer CD-l

03 STP's have provision for re-use of treated
effluent for agricultural purpose

Project Manager GPPU UPIN(Rural) |
Varanasi/L'xecutive  Engincer  ('D-]

Construction Division (T),
U.P. Jal Nigam (Urban)
Varanasi

Mob. No. 9473942689, ¢ " cineer
Construction M sion

C.P.2

ram (U b
3 el

UPIN(Urbgn) Varanas

>
- /'\‘1’ ’ﬁ'} (

eet Manager
Ganga Pollutian Prevention Unit,
LLP. Jal Nigdm (Rural)
Varanasi
L Mob. No. 9473942690

(Aséh?xu ;?igs\-l,m
P

3

-}
-/

Project Manager
Ganga Pollution Prevention Unit
J.P.Jal Nigam (Rural), Varanasi
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M Gmaii Environment Section-7 <envsection7@gmail.com>

w10 WPty gRa arftrepur, 71 faeett & AifSra aftogo ¥e1-200/2014 THOH 0 Az
T g 3T 3I0SAT T 3T YH T | UTRd 3Te=T fa1i®-04.03.2025 & T3 H|

Inbox
1 message

RO Sonbhadra <rosonbhadra@uppcb.in> Wed, Apr 2, 2025 at 4:00 PM
To: envsection7@gmail.com, apd@smcgup.org, Kismat Kshatriya <kshatriyakismat@gmail.com>

Sir,

Please refer to the letter dated 28.03.2025 of Project Director, State Clean Ganga
Mission, Lucknow, Uttar Pradesh in the matter of O.A. no. 200 of 2014 MC Mehata
Versus Union of India & Ors.

In complace of letter dated 28.03.2025, please find attached information provided by
Nagar Palika Parishad, Mirzapur & Regional Offife, U.P. Pollution Control Board,

Sonbhadra, in prescribed format for kind information and necessary action.
Regional Office
U.P. Pollution Control Board
Sonbhadra
U.P.

3 attachments

ﬂ UPPCB INFORMATION - Formats MC Mehta 02.04.2025 Format-1 & 2 Mirzapur.pdf
765K

ﬂ ULBs Information Formats MC Mehta 02.04.2025 Format-1 & 2 Mirzapur.pdf
742K

ﬂ Final from UPPCB & ULBs Response is matter of OA 200 of 2014 MC Mehta Vs. Union of India.pdf
412K

85
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https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f60df364c7c58&attid=0.2&disp=attd&realattid=f_m8zsb8u01&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f60df364c7c58&attid=0.2&disp=attd&realattid=f_m8zsb8u01&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f60df364c7c58&attid=0.3&disp=attd&realattid=f_m8zsbg3a2&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=44ed62c9ff&view=att&th=195f60df364c7c58&attid=0.3&disp=attd&realattid=f_m8zsbg3a2&safe=1&zw
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DISTRICT-MIRZAPUR

Format-II

Response is matter of OA 200/2014 MC Mehta Vs. Union of India

COMMON RECOMMENDATION

Sl Suggestion Timeline Concerned
No. Department

1 | Monitoring of Action Plan at two-tier - DGC & NMCG
level:i) NMCG, ii) DGC (with
accountability of authorities)

2 | Mapping of all rivers, wetlands, water - Irrigation
bodies and drains-delineating buffer Department/Canal
areas/FPZ (as per 2016 Gangaji Division
rejuvenation Notification). Mirzapur
Divert stormwater and adopt rainwater
harvesting in River Restoration Action
Plan.

3 | Sustainable design of STPs/CETP-with | 04 Nos. of STPs are operational | Jal Nigam/ULBs
the concept of Reuse, Recycle & |in District-Mirzapur & are
Recovery imbibed in project design. designed as per the guidelines of

CPHEEO manual. Currently, in
In one STP 30% of treated water
is used in Irrigation and there is
no provision in rest 3 STP for
reuse/recycle of treated water in
the current design.

4 | Uninterrupted operation of exiting | 03 Nos. of STPs are operated by Jal Nigam &
STPs (power supply/skilled man |Jal Nigam & 01 No. of STP is | NPP, Mirzapur
power/ sewer line connections) operated by NPP, Mirzapur.

Uninterrupted operation of STP
shall be ensured by the NPP &
Jal nigam.

5 | Calibration of all the pumps should be | Calibration of Pumps done Jal Nigam &
carried out at pumping stations (online) | during installation of pumps, | NPP, Mirzapur
and STPs to generate more reliable | further maintenance of pump
data on quantification of sewage. done, if required.

6 |In case of laying new sewer lines, | At present, Project of sewerage Jal Nigam &
these should be away from High flood | network & house connection is | NPP, Mirzapur
line of the rivers. Similarly pumping | progress by UPJN (Urban) &
stations and STPs must be away from | expected to be completed by
the high flood line to avoid any future | May-2025
breach or by pass.

7 | Water Quality Audit should be carried | Regular Monitoring/inspection UPPCB
out at regular intervals for all polluting | of Water Polluting industries are

Page1of4
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Sl

No.

Suggestion

Timeline

Concerned
Department

industries.

Assuming minimum dilution capacity
of the rivers, only properly treated
waste water should be allowed to join
nalla/streams.

done by Uttar Pradesh pollution
Control board, Sonbhadra. All
Industries have installed ETPs
for treatment of Industrial
Effluents generated from
industries  process. Industries
discharge/reuse/recycle treated
effluents.

Further, it will be ensured
that, treated waste water should
be maximum reuse/recycled and
minimum quantity of treated
effluent is allowed to join nalla/
streams,

Setting up of online monitoring system
(to check effluent discharge and solid
waste dumping) in the industrial units
for enforcement of  prescribed
standards.

All industries have installed
OCEMS (Online Continuous
Effluent monitoring System) for
monitoring of effluent quality &
are connected to CPCB sever.

UPPCB

The leachate generated out of the solid
waste dumping site should be further
treated. It should be taken to the STP
for further treatment before disposal.

In present solid wastes are
diposed through MRF Center
established in Mirzapur.

All the solid waste is being
processed at MRF Center i.e.
1-Tand Gaon Mirzapur,

2- Vindhyachal,

3- Sirsi Gahrwar

4- sirsi Baghel

5-Mahuaria

6- Vindhyachal-2

7-Samaspur Chunar

8- Hinauta, Ahraura.

Further, 01 Nos. of dump site is
active, in Mirzapur and for
treatment of Leachate generated
from dump site recycling, on-
site treatment facility is to be
proposed or It should be taken to
the STP for further treatment
before disposal.

ULBs

10

Sludge produced by STPs should go

through stabilizing treatment, and
resource-recovering treatment.
Substandard  sludge  should  be

An instruction is being compiled
by the STPs operating agency.

Jal Nigam &
NPP, Mirzapur

Page 2 of 4
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Sl

No.

Suggestion

Timeline

Concerned
Department

prohibited from being disposed in
agricultural land and/or landfills.

11

Clear all solid waste along the river
banks. Complete prohibition  for
dumping of solid waste (plastic) in or
around the River Zone or any other
eco-sensitive sites, by imposition of
strict penalties through local bodies.

In present no solid waste is
dumped along the river bank or
any other eco-sensitive sites and
also in past no solid waste had
dumped along river or any other
eco-sensitive sites. All the solid
waste is being processed at plant

ULBs

12

Remediation/Treatment plan for mixed
drains (domestic+industrial, for eg.
STP sludge at Bingwana reportedly
had heavy metals, similarly at Jajmau)

In present there are 48 Nos.
domestic & 01 No. of Mixed
(industrial+Domestic) drains in
Mirzapur. 18 Nos. of domestic
& 01 Industrial Drains are
treated through  STPs. In
untapped drains Bio-remediation
is done by ULBs,

Jal Nigam &
NPP, Mirzapur

13

Reuse and
wastewater
STP/CETP)

recycle of treated
(within  3-5 kms of

At present there is no provisions
for reuse/recycling of treated
water. Provisions for the same
shall be made in further as and
when required.

Jal Nigam &
NPP, Mirzapur

14

Enhance river related development
control regulations, planning norms
and bye-laws in the Master Plan 2041.

Policy for the same are made as
and when required.

15

Prior to awarding permission for
development of new residential areas,
there should be provision of sewerage
network and STP of appropriate
capacity and MSW processing units.

Will be ensured for the same,
when required.

ULBs

16

The quality of soil where the industrial
effluents/waste are being disposed
needs be checked periodically to
ensure the natural balance. (For eg.
Goudrauli village, Fatehpur etc.)

No industrial effluent/waste
disposed in Mirzapur-District.
Hazardous Waste generated
from Industries disposed through
authorized TSDF for proper
disposal/

UPPCB

17

Prompt Information/warning systems
must be developed to alert about poor
water quality to the affected
communities and other stakeholders.
(For eg. information about heavy metal
contamination of groundwater in
Fatehpur/Kanpur)

River Water Quality monitoring
is done by UPPCB at 03 location
in District-Mirzapur.

UPPCB

18

Progress-Monitoring  Systems  that

River Water Quality monitoring

UPPCB

Page 3 of 4
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Sl Suggestion Timeline Concerned
No. Department
observe the water pollution trend over | is done by UPPCB at 03 location
time and measure the effectiveness of | in District-Mirzapur.
control measures.
19 | Convergence of existing inter-sectoral | Administration actively frames District

policies, strategies, programs and
projects (such as agriculture, industry,
urban development, navigation,
fisheries), towards River Sensitive
Development.

Eg. phasing out harmful chrome
tanning system with something more
ecofriendly. Or dyeing fabric with
natural colors rather than chemicals.

the policies as and when
necessity arises.

Administration

Page 4 of 4
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DISTRICT GANGA COMMITTEE, MIRZAPUR

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors(200/2014).

Format-1

Sr | District | Particulars Status Two | Current Future Responsible
No | Name Years Ago Status Expected Department/officer
. Status S
1 | Mirzapu | Sewage - - - Jal
r Nigam/ULB’s/UPPC
B
2 Bio- Medical Waste - - - Health
Department
3 Municipal Solid Waste Generation | Generation | 100 TPD Nagar Nigam/
-70TPD -72TPD MSW plantis | ULB’s
Scientific Scientific proposed.
Disposal -20 | Disposal -65
TPD TPD
through through six
one MRF no. of MRF
Centre and | Centre and
Pit Pit
Composting | composting
Method
4 Legacy waste Approx.900 | Tender By 31 Oct Nagar Nigam/
0 MT legacy | invited for 2025. ULB’s
waste is legacy Remediation
remediated. | waste DPR | of Legacy will
preparation | be
and its completed.
remediation
5 Industries versus - - - UPPCB
Hazardous Waste
6 STP for treating sewage - - - Jal Nigam/UPPCB
from drains flowing into
River Ganga or its
tributaries
7 Hotel /Ashrams/ 1600 1600 Civil Panchayat
Dharmshala’s/Residential | Households | Households | Construction | Department/
s Complexes abutting spread spread is Prohibited Nagar Nigam
River Ganga or its across 9 across 9 near 500 Mtr
tributaries wards wards of bank of
abutting abutting River Ganga.
River Ganga | River Ganga
8 "1 Industries - - - UPPCB

Effluent
discharge from
industries whose
effluent flows
into River Ganga

90
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or its tributaries

Regulations of Flood
Plain Zone

Irrigation
Department(Drain
age & Gang Nahar)

10

11

12

Afforestation - - - Forest/Panchayat
/Plantation/along the Department/other
banks of River Ganga concerned
Jitstributaries ,and flood department.
plain zones
Mining and stone - - - Mining
crushing in river beds Department
and flood plain zones of
River Ganga or its
tributaries
Plastic Waste Total plastic | Total plastic | Plastic waste | Nagar
waste waste would be Nigam/ULB’s/
generated generated completely Panchayat
and and processed Department
collected 7 | collected and continues
TPD 6TPD effort would
processed 2 | processed 5 | be made to
tpdin MRF | tpd in MRF | not to use
Centre Centre through IEC
activities and
enforcement
to banned
single use
plastic.

Department Name: -

Nagar Palika Parishad, Mirzapur

Sign of Authorized Signatory with seal: -
Authorised Officer Name &Designation: -

Authorised Officer Mobile Number: -
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DISTRICT GANGA COMMITTEE, MIRZAPUR

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors (200/2014).

Format-2

Sr. Recommendation Provided Timeline for Completion Responsible
No Department/officers
1. | Monitoring of Action Plan at two-tier - DGC & NMCG

level:i) NMCG, ii) DGC (with
accountability of authorities)

2. | Mapping of all rivers, wetlands, water - Irrigation
bodies and drains-delineating  buffer Department/Canal
areas/FPZ (as per 2016 Gangaji Division Mirzapur

rejuvenation Notification).

Divert stormwater and adopt rainwater
harvesting in River Restoration Action
Plan.

3. | Sustainable design of STPs/CETP-with the | - Jal Nigam/ULBs
concept of Reuse, Recycle & Recovery
imbibed in project design.

4. | Uninterrupted operation of exiting STPs | - Jal Nigam & NPP,
(power supply/skilled man power/ sewer Mirzapur
line connections)

5. | Calibration of all the pumps should be | - Jal Nigam & NPP,
carried out at pumping stations (online) and Mirzapur

STPs to generate more reliable data on
guantification of sewage.

6. | In case of laying new sewer lines, these | - Jal Nigam & NPP,
should be away from High flood line of the Mirzapur
rivers. Similarly pumping stations and
STPs must be away from the high flood
line to avoid any future breach or by pass.

7. | Water Quality Audit should be carried out - UPPCB
at regular intervals for all polluting
industries.

Assuming minimum dilution capacity of
the rivers, only properly treated waste
water should be allowed to join
nalla/streams.

8. | Setting up of online monitoring system (to - UPPCB
check effluent discharge and solid waste
dumping) in the industrial units for
enforcement of prescribed standards.

9. | The leachate generated out of the solid | MSW plant is proposed to process ULBs
waste dumping site should be further | municipal waste and further treat
treated. It should be taken to the STP for | leachate through STP plant.

further treatment before disposal.

10. | Sludge produced by STPs should go | - Jal Nigam & NPP,
through stabilizing treatment, and resource- Mirzapur
recovering treatment. Substandard sludge
should be prohibited from being disposed
in agricultural land and/or landfills.

11. | Clear all solid waste along the riverbanks. | Under Solid waste management ULBs
Complete prohibition for dumping of solid | Rule 2016, strict penalties is
waste (plastic) in or around the River Zone | imposed to person or groups of
or any other eco-sensitive sites, by | peoples littering near bank of
imposition of strict penalties through local | River Ganga or near any water
bodies. bodies. Organising IEC activities
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and awareness drive near water
bodies is continuous practice .

12.

Remediation/Treatment plan for mixed
drains (domestic+industrial, for eg. STP
sludge at Bingwana reportedly had heavy
metals, similarly at Jajmau)

Jal Nigam & NPP,
Mirzapur

13.

Reuse and recycle of treated wastewater
(within 3-5 kms of STP/CETP)

Jal Nigam & NPP,
Mirzapur

14.

Enhance river related development control
regulations, planning norms and bye-laws
in the Master Plan 2041.

15.

Prior to awarding permission for
development of new residential areas, there
should be provision of sewerage network
and STP of appropriate capacity and MSW
processing units.

ULBs

16.

The quality of soil where the industrial
effluents/waste are being disposed needs be
checked periodically to ensure the natural
balance. (For eg. Goudrauli village,
Fatehpur etc.)

UPPCB

17.

Prompt Information/warning systems must
be developed to alert about poor water
guality to the affected communities and
other stakeholders. (For eg. information
about heavy metal contamination of
groundwater in Fatehpur/Kanpur)

UPPCB

18.

Progress-Monitoring Systems that observe
the water pollution trend over time and
measure the effectiveness of control
measures.

UPPCB

19.

Convergence of existing inter-sectoral
policies, strategies, programs and projects
(such as agriculture, industry, urban
development, navigation, fisheries),
towards River Sensitive Development.

Eg. phasing out harmful chrome tanning
system with something more ecofriendly.
Or dyeing fabric with natural colours rather
than chemicals.

District Administration

Department Name: -

Nagar Palika Parishad, Mirzapur

Sign of Authorized Signatory with seal: -
Authorised Officer Name &Designation: -
Authorised Officer Mobile Number: -
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DISTRICT-MIRZAPUR

Format-II

Response is matter of OA 200/2014 MC Mehta Vs. Union of India

COMMON RECOMMENDATION

Sl Suggestion Timeline Concerned
No. Department

1 | Monitoring of Action Plan at two-tier - DGC & NMCG
level:i) NMCG, ii) DGC (with
accountability of authorities)

2 | Mapping of all rivers, wetlands, water - Irrigation
bodies and drains-delineating buffer Department/Canal
areas/FPZ (as per 2016 Gangaji Division
rejuvenation Notification). Mirzapur
Divert stormwater and adopt rainwater
harvesting in River Restoration Action
Plan.

3 | Sustainable design of STPs/CETP-with | 04 Nos. of STPs are operational | Jal Nigam/ULBs
the concept of Reuse, Recycle & |in District-Mirzapur & are
Recovery imbibed in project design. designed as per the guidelines of

CPHEEO manual. Currently, in
In one STP 30% of treated water
is used in Irrigation and there is
no provision in rest 3 STP for
reuse/recycle of treated water in
the current design.

4 | Uninterrupted operation of exiting | 03 Nos. of STPs are operated by Jal Nigam &
STPs (power supply/skilled man |Jal Nigam & 01 No. of STP is | NPP, Mirzapur
power/ sewer line connections) operated by NPP, Mirzapur.

Uninterrupted operation of STP
shall be ensured by the NPP &
Jal nigam.

5 | Calibration of all the pumps should be | Calibration of Pumps done Jal Nigam &
carried out at pumping stations (online) | during installation of pumps, | NPP, Mirzapur
and STPs to generate more reliable | further maintenance of pump
data on quantification of sewage. done, if required.

6 |In case of laying new sewer lines, | At present, Project of sewerage Jal Nigam &
these should be away from High flood | network & house connection is | NPP, Mirzapur
line of the rivers. Similarly pumping | progress by UPJN (Urban) &
stations and STPs must be away from | expected to be completed by
the high flood line to avoid any future | May-2025
breach or by pass.

7 | Water Quality Audit should be carried | Regular Monitoring/inspection UPPCB
out at regular intervals for all polluting | of Water Polluting industries are

Page1of4
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Sl

No.

Suggestion

Timeline

Concerned
Department

industries.

Assuming minimum dilution capacity
of the rivers, only properly treated
waste water should be allowed to join
nalla/streams.

done by Uttar Pradesh pollution
Control board, Sonbhadra. All
Industries have installed ETPs
for treatment of Industrial
Effluents generated from
industries  process. Industries
discharge/reuse/recycle treated
effluents.

Further, it will be ensured
that, treated waste water should
be maximum reuse/recycled and
minimum quantity of treated
effluent is allowed to join nalla/
streams,

Setting up of online monitoring system
(to check effluent discharge and solid
waste dumping) in the industrial units
for enforcement of  prescribed
standards.

All industries have installed
OCEMS (Online Continuous
Effluent monitoring System) for
monitoring of effluent quality &
are connected to CPCB sever.

UPPCB

The leachate generated out of the solid
waste dumping site should be further
treated. It should be taken to the STP
for further treatment before disposal.

In present solid wastes are
diposed through MRF Center
established in Mirzapur.

All the solid waste is being
processed at MRF Center i.e.
1-Tand Gaon Mirzapur,

2- Vindhyachal,

3- Sirsi Gahrwar

4- sirsi Baghel

5-Mahuaria

6- Vindhyachal-2

7-Samaspur Chunar

8- Hinauta, Ahraura.

Further, 01 Nos. of dump site is
active, in Mirzapur and for
treatment of Leachate generated
from dump site recycling, on-
site treatment facility is to be
proposed or It should be taken to
the STP for further treatment
before disposal.

ULBs

10

Sludge produced by STPs should go

through stabilizing treatment, and
resource-recovering treatment.
Substandard  sludge  should  be

An instruction is being compiled
by the STPs operating agency.

Jal Nigam &
NPP, Mirzapur

Page 2 of 4
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Sl

No.

Suggestion

Timeline

Concerned
Department

prohibited from being disposed in
agricultural land and/or landfills.

11

Clear all solid waste along the river
banks. Complete prohibition  for
dumping of solid waste (plastic) in or
around the River Zone or any other
eco-sensitive sites, by imposition of
strict penalties through local bodies.

In present no solid waste is
dumped along the river bank or
any other eco-sensitive sites and
also in past no solid waste had
dumped along river or any other
eco-sensitive sites. All the solid
waste is being processed at plant

ULBs

12

Remediation/Treatment plan for mixed
drains (domestic+industrial, for eg.
STP sludge at Bingwana reportedly
had heavy metals, similarly at Jajmau)

In present there are 48 Nos.
domestic & 01 No. of Mixed
(industrial+Domestic) drains in
Mirzapur. 18 Nos. of domestic
& 01 Industrial Drains are
treated through  STPs. In
untapped drains Bio-remediation
is done by ULBs,

Jal Nigam &
NPP, Mirzapur

13

Reuse and
wastewater
STP/CETP)

recycle of treated
(within  3-5 kms of

At present there is no provisions
for reuse/recycling of treated
water. Provisions for the same
shall be made in further as and
when required.

Jal Nigam &
NPP, Mirzapur

14

Enhance river related development
control regulations, planning norms
and bye-laws in the Master Plan 2041.

Policy for the same are made as
and when required.

15

Prior to awarding permission for
development of new residential areas,
there should be provision of sewerage
network and STP of appropriate
capacity and MSW processing units.

Will be ensured for the same,
when required.

ULBs

16

The quality of soil where the industrial
effluents/waste are being disposed
needs be checked periodically to
ensure the natural balance. (For eg.
Goudrauli village, Fatehpur etc.)

No industrial effluent/waste
disposed in Mirzapur-District.
Hazardous Waste generated
from Industries disposed through
authorized TSDF for proper
disposal/

UPPCB

17

Prompt Information/warning systems
must be developed to alert about poor
water quality to the affected
communities and other stakeholders.
(For eg. information about heavy metal
contamination of groundwater in
Fatehpur/Kanpur)

River Water Quality monitoring
is done by UPPCB at 03 location
in District-Mirzapur.

UPPCB

18

Progress-Monitoring  Systems  that

River Water Quality monitoring

UPPCB

Page 3 of 4
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Sl Suggestion Timeline Concerned
No. Department
observe the water pollution trend over | is done by UPPCB at 03 location
time and measure the effectiveness of | in District-Mirzapur.
control measures.
19 | Convergence of existing inter-sectoral | Administration actively frames District

policies, strategies, programs and
projects (such as agriculture, industry,
urban development, navigation,
fisheries), towards River Sensitive
Development.

Eg. phasing out harmful chrome
tanning system with something more
ecofriendly. Or dyeing fabric with
natural colors rather than chemicals.

the policies as and when
necessity arises.

Administration

Page 4 of 4
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DISTRICT GANGA COMMITTEE, GHAZIPUR

Format-1

Format for required information regarding to submit in Hon'ble NG'T, New Delhi in context of MC Mehta
vs UO1 and Ors(200/2014),

No

1

“District |
Name

Ghazipur

Particulars | Status Two Years | Current Status | Future Responsible
Ao Fxpected Department
IERTRVRURIE 3-SR (0 SOUIN 505 (o NN SO (MR .. . - ] lofficers
Sewage There are 23 drains | There are 23 21 MLD STP NPP Ghazipur
in NPP Ghazipur | draing in NPP work i in
which generate Gihazipur and progress, In
28,486 MLD 26.148 MLD present time 2.5
sludge. Which is Sewage MLD sewage is
being treated generated which | being treated
through is being treated | through STP.
bioremediation through
method and bioremediation
released into method and
Ganga river.’ released into
Ganga river.
For the last two Atpresent 6.8 | Land is being NPP Zamania
years, 6.8 MLD MLD sewage is | scarched for
sewage was being produced | STP plant in
generated in the in the Nagar Palika
Municipality of Municipality of | Parishd,
Zamania every day | Zamania every | Zamania. As
which was purified | day which is soon as the land
through purified through | is found, the
bioremediation bioremediation | STP plant will
process and method and be constructed
released into the released into the | and the sewage
Ganga. Ganga. coming out of
the city will be
disposed of.
6.0 MLD 6.7 MLD 7 MLD NP Saidpur
Bio- Medical | The work of The work of - CMO
Waste disposal of bio- disposal of bio- Ghazipur
medical waste of | medical waste of
Government and Government and
private hospitals in | private hospitals

Ghazipur District is
being done by the
silkon well fare
society banka
Bahadurganj
Ghazipur in
Ghazipur District
the service
provider collects
bio= medical waste
from two vehicles
with GPS
connected. The
orgnization collects

in Ghazipur
District is being
done by the
silkon well fare
society banka
Bahadurganj
Ghazipur in
Ghazipur
District the
service provider
collects bio-
medical waste
from two
vehicles with
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11
bio-medical wa&t®’ YGPS Lonnected.

from government
& private hospitals
of Ghazipur from
7:00 AM to 05:00
PM. The
organization has

The orgnization
collects bio-
medical waste
from
government &
private hospitals

been smoothly of Ghazipur
treating and from 7:00 AM
disposing of the to 05:00 PM.
bio-medical waste | The
generated from the | organization is
hospitals every day | smoothly
as per the provision | treating and
given in the Bio- disposing of the
medical waste rules | bio-medical
2016. The number | waste generated
of both the vehicles | from the
are UP 65 JT 8030 | hospitals every
and UP 65 LT day as per the
1068. provision given
in the bio-
medical waste
rules 2016. The
number of both
the vehicles are
UP65JT 8030
and UP 65 LT
1068.
Municipal 44 TPD 41 TPD 34 TPD NPP Ghazipur
Solid Waste | In NPP Zamania, At preserit, 12 At present, 12 NPP Zamania
12 tons of garbage | tons of solid ton are being
was produced, waste is produced every
maximum 4560 generated every | day in Nagar
tons is produced in | day in the Nagar | Palika Parishad
ayear. Inthelast | Palika Zamania | Zamania. If in
two years, 8940 which is being | future more than
tones of solid waste | disposed of at 12 ton of waste
has been produced. | the segaration are produced,
Inayear 1752 ton | MRF Centre. then a new plant
dry garbage was will be planned
separated from it for its disposal.
and send to MRF
center and wet
garbage is sent to a
cowshed to make
compost.
9 TPD 9TPD 9.2 TPD NP Saidpur
Legacy waste | - - - NPP Ghazipur
Two years ago, no | At present no There is no NPP Zamania
work was carried | work is being legacy waste
out in the carried out in anywhere in
municipal council | the city area of Nagar Palika
area of Zamania. Nagar Palika Parishad
Parishad Zamania. If it is
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generated in
future, no plan
will be made for.
9000 MT 9000 MT 0 NP Saidpur
Industries Total number of Total number of | Ongoing process | UPPCB,
versus Hazardous waste Hazardous {o be monitoring | Varanasi
Hazardous generating waste generating | regularly as per
Waste industry: 1 industries: 1 requirement.
Total hazardous Total
waste generation - | Hazardous
Goverment Opium | waste generation
and Alkaloid 20.00
Works, Ghazipur- | MT/Annum
20 MT/Annum Name | Total
disposed by TSDF- and | Quantit
Bharat Oil & Waste || Addre | y (MT/
Management Ltd. ijan{ A'")""“
Gata No. 672 :
Kumbhi gg:fm 2000
Akhabarpur Opium
Kanpur Dehat. i
Alkaloi
d
Works;
Ghazip
ur
Disposed by
TSDF-Bharat
Oil & Waste
Management
Ltd. Gata No.
672 Kumbhi
Akhabarpur
Kanpur Dehat.
STP for Teatment capacity- | Teatment No STP planned | Jal Nigam
treating 0.00 MLD capacity-21.00 | at present. (Rural),
sewage from MLD current Varanasi
drains utilization-3.5 Remarks-
flowing into MLD There is no
River Ganga provision for
or its tapping of
tributaries drains in
Ghazipur NPP
as work for
laying of
sewerage
network and
House
Conncetions is
undergoing
under
AMRUT
Program.
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No
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Hotel No N No NPP Ghazipur
/Ashrams/ Two years ago, Even at present, | There is no hotel | NPP Zamania
Dhal‘{DSh&la’S there was no hotel | there is no hotel | or ashram on the
/ Residentials | or ashram on the or ashram on the | bank of river
ComPIexes banks of the Ganga | banks of the Ganga or within
abutting river in the river Ganigais | 500 meters of it
River Ganga | municipal area of | the city area of | in Nagar Palika
or its Zamania Municipal | Municipal Parishad
tributaries Council. Council Zamania nor is
Zamania. there any

possibility of

construction of

such in future.

i 5 Non Non - NP Saidpur
Industries Total 2 nos. Of GPI | Total 2 nos. Of | - UPPCB,
Effluent industries are GPI industries Varanasi
discharge situated in District | are situated in
from Ghazipur. District
industries 1. M/s Lord Ghazipur.
whose Distillery Pvt. Ltd. | 1. M/s Lord
effluent flows | Nandganj, Saidpur, | Distillery Pvt.
into River Ghazipur presently | Ltd. Nandganj,

Gangaorits | self closed dueto | Saidpur,
tributaries own reason. 2. Ghazipur ZLD
Government (mainting Zero
Opium and Liquid
Alkaloid Works, Discharge). 2.
Ghazipur-50 KLD | Government
ETP has installed. | Opium and
Alkaloid Works,
Ghazipiir-50
KLD discharge
after treatment.
Regulations | There was no clear | FPZ Flood Plain Irrigation
of Flood demarcation of | demarcation Zoning and Department
Plain Zone Flood Plain Zone | work of Ganga | demarcation of
of Gangariverin | river from areas liable to be
District Ghazipur. | Unnao to Ballia | affected by
Phase-II flood shall be
(includes Dist. | known for better
Ghazipur) is management of
under progress. | flood.
Afforestation | 20400 Plants/ 20 47183 Plants/ 20650 Plants/ Forest/ other
/Plantation/al | Hectares of area 26.29 Hectares | 11.50 Hectares | concerned
ong the banks | was planted in of area was of area will be | department.
of River catchment area of | planted in planted in
Ganga ,its of River Ganga. catchment area | catchment area
tributaries of River Ganga. | of River Ganga.
,and flood 167750 Plants/ | 36100 Plants/
plain zones 77.00 Hectares | 17.50 Hectares
area was planted | of area will be
in catchment planted in
area of River catchment area
Ganga's of River Ganga's
tributaries . tributaries .
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Minin o O o1 4
i g and {igs Eand Mining™ ™[ One Sand Accordingto | Mining
el o e t"_\’ere Mining lease has | Government Department
o perative bfeen aproved in order;’i}-.stmction
snd fisod village Leelapur | area will be re-
X Tahsil Sadar on | alloted
plain zones of 15.02.2025
River Ganga
or its
tributaries
12 Plastic Waste | Seized-28.450kg, : Seized- Totally Banned | NPP Ghazipur
Fine-35000.00 1301.00kg,
Fine-204000.00
In total 1.44 tons of | At present; In Nagar Palika | NPP Zamania
plastic waste was whatever plastic | Parishad
generated per day | is being Zamania. 1.44%
by the produced is plastic waste is
municipality. Ina | being sorted generated per
year a total of 525 collected and day which is
tons is generated sold. sent to the MRF
which is sold from centre. If more
the MRF centre than this is
and if any remains. generated in the
1t is sent to the future, it will be
cement factory. sent to the
cement factory
by the Nagar
Palika.
4000 Kg. 42000 Kg. i NP Saidpur
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DISTRICT GANGA COMMITTEE, GHAZIPUR

Format for required information regardi ks 1 : " s _
vs UOI and Ors (200/2014). garding to submit in Hon’ble NGT, New Delhi in context of MC Mchta

Format-2

(to check effluent discharge and solid
waste dumping) in the industrial units for
enforcement of prescribed standards.

norms. Online Effluent monitoring
system has installed in both
industries to check effluent
discharge.

l‘SQ:) Recommendation Provided Timeline for Completion Responsible
Department/
— officers

1 Mo““_‘m“g of Action Plan at two-tier - 3
leveli) NMCG, i) DGC (with
accountability of authorities)

2 | Mapping of all rivers, wetlands, water March 2026 Mr. Prabhakar
bodies and drains-delincating buffer Prasad, Chief
areas/FPZ (as per 2016 Gangaji Engincer
rejuvenation Notification). (Level-10),
Divert stormwater and adopt rainwater Sharda Sahayak
harvesting in River Restoration Action Organisation,

| Plan. _ IO e aE e e e Lucigiow

3 | Sustainable design of STPs/CETP-with | STPis designed as per guidelines Project Manager
the concept of Reuse, Recycle & of CPHEEO mannual and GPPU UPIN
Recovery imbibed in project design. directions provided by NMCG. At (Rural),

present there is no reuse of treated Varanasi
effluent from existing STP.

4 | Uninterrupted operation of exiting STPs | STP is run on 24 hour basis with | Project Manager
(power supply/skilled man powet/sewer availability of power backup GPPU UPJN
line connections) through DG sets., STP is operated (Rural),

through same firm which has done Varanasi
construction under departmental
supervision.

5 | Calibration of all the pumps should be | Pumps are maintained as per the | Project Manager
carried out at pumping stations (online) | O&M schedule. Flow meters at GPPU UPIN
and STPs to generate more reliable data | STP are installed and daily flow (Rural),
on quantification of sewage. data is recorded. Calibrations as per Varanasi

required frequency is done by
O&M Agency.

6 | In case of laying new sewer lines, these Already complied. Project Manager
should be away from High flood line of GPPU UPJN
the rivers. Similarly pumping stations (Rural),
and STPs must be away from the high Varanasi
flood line to avoid any future breach or
by pass.

7 | Water Quality Audit should be carried | At regular interval inspection has | UPPCB,

out at regular intervals for all polluting been done. Varanasi
industries.
Assuming minimum dilution capacity of
the rivers, only properly treated waste
water should be allowed to join
nalla/streams.

8 | Setting up of online monitoring System Regular interval inspection is UPPCB,

catried out for following prescribed | Varanasi
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The !t_:achat.c generated out of the solid wa'ﬁllib(\g 4I 6
dumping site should be further treated It
should be taken to the STP for furtll

treatment before disposal. =

Sludge produced

stabilizirrig :re alzl):s:t‘Ps should go through Sludge is handled with proper Project Manager

A , and  resource- | norms.guidelines at Sludge Handling GPPU UPJN
g treatment. Substandard sludge Unit. (Rural), Varanasi

slm}lld be prohibited from being disposed in
agricultural land and/or landfills.

11 | Clear all solid waste along the river banks. Regular Work NPP, Ghazipur
Complete prohibition for dumping of solid One Month NPP, Zamania
waste (plastic) in or around the River Zone :
or any other eco-sensitive sites, by
imposition of strict penalties through local
) Bodme. - L e Rl e o o -

12 | Remediation/Treatment plan for mixed N/A NiA
drains (domestictindustrial, for eg. STP
sludge at Bingwana reportedly had heavy

metals, similarly at Jajmau)
13 | Reuse and recycle of treated wastewater | At present there is no reuse of trated | Project Manager
(within 3-5 kms of STP/CETP) effluent from existing STP. GPPU UPIN
(Rural),Varanasi

14 | Enhance river related development control
regulations, planning norms and bye-laws in
the Master Plan 2041.
15 |Prior to awarding permission for "
development of new residential areas, there
should be provision of sewerage network and
STP of appropriate capacity and MSW
| processing units. . _
16 | The quality of soil where the industrial =
effluents/waste are being disposed needs be
checked periodically to ensure the natural
balance. (For eg. Goudrauli village, Fatehpur
etc.)
17 | Prompt Information/warning systems must -
be developed to alert about poor water
quality to the affected communities and other
stakeholders. (For eg. information about
heavy metal contamination of groundwater in

Fatehpur/ Kanpur)
18 | Progress-Monitoring Systems that observe | At regular interval inspection has been | UPPCB, Varanasi

the water pollution trend over time and | done to observe the water pollution
measure the ecffectivencess of control trend over time.

measures.
19 | Conergence of existing
policies, strategies, programs and projects
(such as agriculture, industry, urban
development, navigation, fisheries), towards
River Sensitive Development.

Eg. phasing out harmful chrome tanning
system with something more ecofriendly. Or
dyeing fabric with natural colors rather than

chemicals.

inter-sectoral | Online monitoring system has been
installed in both industries.

Formats MC Mehta 02,04.2025 VIRENDRA
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Format-1

DISTRICT GAI@@@I%HLIA

Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs UOI and Ors(200/2014).

Sr  District Particulars Status Two Years Ago Current Status Future Expected Status Responsible
No. Name Department/
| : = _ . S : | officers
1 Ballia | Sewage 2 years ago, there were | Currently, there are six drains in | DPR hf:d ’;WH:DH 001100:0"'5“(143‘2 U"JJ;:;BW
house| 5) against previously laid sewer | )
six drains in NPP Ballia N_PP Ballia which hal\fﬁ‘ total ) ‘ line of 57 Kms is submitted for approval =Nagar Palika
which had a total discharge of approximately 14.67 | and is largeted to be completyed by May | Parishad Ballia
discharge of MLD. The drain water is being :025 h?:ll:dR for “':2:.“’ sewer '35“":! xd '
' approxmately 14.08 treated with Bio-remediation s:::med andm:irlll t:":omp:gmd aﬂ:em‘;
MLD. The drain water method, due to non-functioning | years from date of approval (Approval
was being treated with | 5TP. 14.67 MLD Households are | Awaited)
Bio-remediation to be connected through sewer |
method, as no STP lines to under construction 20
existed. MLD STP at Chhodhar, STP with a
treatment capacity of 20 MLD is
under construction and will be
_ completed in May 2025,
2 Bio- Medical Wasle District Hospital Ballia, Gowt. Female Hospital Ballia We have written a lefter and request state | Health
| MCH Wing and All CHC contracted for Bio-Medical Waste lo extend its area of contact to PHC and Department
generated bic-medical Disposal with M/s Silkon Welfare sub cenler level Disposal of Bio-Medical Ballia
wasle disposal conlract Socity Plant Add Vill Banka, Post Waste
| with M/s Silken Welfare Bahadurganj Distt Ghazipur 275201. |
| Socity Plant Add Vill Banka,
Post Bahadurganj Distt
| Ghazipur 275201. - |
3 Municipal Solid Waste 2 years ago there were | Currently there are 36.50 TPD If the plant capacity falls short in Nagar Palika

35.77 TPD Municipal
Solid Waste generated
in NPP Ballia. The entire
Municipal Solid Waste
were gathered at
Mahaveer Ghat Ballia
due to the MSW plant

| was not operational.

MSW generated in NPP Ballia.
The entire Municipal Solid Waste
dre processed at MSW plant
Basantpur which capacity is 50
TPD..

future, then action will be taken to | Parishad Ballia
increase it and all the Municipal solid

waste will be sent to the plant..




Legacy waste 2 years ago there were | Currdit a egacy | In future no legacy will be gathered in | Nagar Palika
33771450 MT of legacy | waste prteltin NP> Ballia. The NP Ballia because all the solid waste. | P2ishad Baﬂia—'
waste gathered at entire legacy waste has been | are processed at MSW plant
Mahaveer Ghat Ballia, processed and also RDF has been Basantpur day by day.

disposed by C&DS Azamgarh

vide letter no 104/Karya-25/4
A | dated 27.01.2025. | -
Industries versus NA - [- | UPPCB-
_HezardousWaste =~ - 0 [ Anmpah

STP for treating sewage Thereis no STP for Currently the drain is treated —i_DPR for household connections UP Jal Nigam

gmrd(:ﬂ:;:%ﬂﬁ o treating sewage from through Bio Remediation | (14342 households) against (Lirben)

tributaries - drains flowing into River | method by Nagar Palika Parishad previously laid sewer line of 58 Kms is Nagar Palika
Ganga or its tributaries | Ballia. The Households will get | submitted for approval and is Parishad Ballia
connected 1o this STP through | largeted to be completed by May
Sewer Network. The six drains 2026. PFR for balance sewer laying |
bringing sewage to Kathal Drain | and household connections is already
's being treated thraugh Bio submitted and will be completed in |
Remediation Method STP witha  two years from date of approval
treatment capacity of 20 MLD is | [Approval Awaited)
| under construction and will be |

- completed in May 2025, .

:*;’:l'l:"::“u':;"g;“;mm‘ 2 years ago, there were | Currently, there are 23 Hotels Regu!arl Monitoring of Hotels are g:g:;a':ﬂg:h

abutting River Ganga or its 18 Hotels in NPP Ballia. | present in NPP Ballia. done with respect to CTE/CTO

tributaries guidelines planned by District

| Administration Ballia.

m;ﬂ;l‘ﬁ::m :;:cz:ﬂfg;“ h:c any Industries . - [- UUPPCB-

mtm River Ganga or its émrgffmﬂgnmm | Aramgarh

Regulations of Fiood Plain | Fiood Plain Zone Flood Plain Zoning of River Itis Expected to be completed in one year Irrigation

Zone Demarcation not Gangaji up to ms%m B::I;:;u Department(Dr
Compite e snage & G

Lucknow issued Ge it Order No,
24/2028/107/2025-27-Irrigation-4-

1B(Writ)/NGT/2023 Dated 20.01.2025. in
compliance of Ganga river Segment -B
phase 2 (Unnao (o Ballia), Flood Plain |
Zoning of River Saryu(Ghaghra) is
JUnderdresses |
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10 [Afforesiation Plantation/along 500700 Plants were planted in | 153 \ ppficyin96.17 [ 59200 Plants will be planted in 37 Hectares of | Forest /other
» the banks of River Ganga 313 Hectares of area on the He ﬁ ¢ E of River | arca on the bank of River Ganga and its concermed
Mstributaries .and flood plain bk of River Gangaand t8 | Ganga. and its (ribuTaries tributaries department.
[ Fanes o tributaries flood plain zones R [
" Mining and stone crushing  Two mining areas have 1-Presently the mining lease According to Governmenl oder/Instruction | Mining
in river beds and flood been approved in Ballia approved in village Kathoda under area should be re-alloted Depariment
plain zones of River Ganga  district, details of which are | Tehsil Sikandarpur has been
or its tributaries as follows. cancelled on date .0 4-8-24 by the
1-One sand mining area District Magistrate due to violation of
working in Tehsil facls mentioned in the agreement.
sikanderpur ballia hasbeen | 2- Still working
alloted dated from 3-8-22 |
to 31-5-27
2-Second sand mining area |
_ i . still working till 03-11-25 |
12 Plastic Waste 2 years ago, A campaign Lo seize plastic waste | Through Inter-departrmental ] :598;;3'3;_
approximately 15.05 is being carried out and penalty | coordination strategic campaignto | e -
Tonnes plastic waste action is being taken. Currently, | target whole sellers is planned. ;
had been seized in NPP | In NPP Ballia approx. 0.50 Tonnes '
Ballia and also a penalty | plastic waste has been seized
of Rs 458000/~ was and also a penalty of Rs. 50000/-
recovered from year is recovered from year 2023 to
= - _ 12020to 2023. 12025, =
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Response is matter of OA Z{HJIA'IMiﬂa Vs. Union of India

District-Ballia

C ECOMMENDATION
Si Suggestion Timeline Concerned |
 No. B R Department
1 Monitoring of Action Plan at two-tier level:i) NMCG. i) DGC (with
_ accountability of authorities) o | B - =
2 Mapping of all rivers, wetlands, water hodies and drains-delineating buffer Demarcation of flood Plain Zone Of River Ganga ji in Irgation
arcas/FPZ (as per 2016 Gangaji rejuvenation Nolification). District Ballia has been done, | Department(Drainage
Divert stormwater and adopt rainwater harvesting in River Restoration Action & Gang Nahar)
Plan.
"3 Sustainable design of STPS/CETP-with the concept of Reuse. Recycle & | STP is under construction and the same is designed as per UP Jal Nigam |
Recovery imbibed in project desizn. | the guidelines of CPHEEQ manual. there is no provision {Urban)
= | of reuse/recycle of treated water in the current design.
4 Uninterrupted operation of exiting STPs (power supply/skilled man | 20 MLD treatment capacity STP is under construction | UPJal Nigam
power/sewer line connections) Uninterrupted operation of STP shall be ensured by the | (Urban)
B - ) | NPP after the STP gets operational. |
5| Calibration of all the pumps should be carried out at pumping stations (online) | The instructions shall be complied with after the STP is UP Jal Nigam |
and STPs to generate more reliable data on quantification of sewage. made operational. | (Urban)
6 | In case of laying new sewer lines, these should be away from High flood line | At present. there is no new scheme approved for sewer | UP Jal Nigam (Urban)
of the rivers. Similarly pumping stations and STPs must be away from the high ‘ line, pumping stations and STP,
. flood line to avoid any future breach or by pass, i} '
7 | Water Quality Audit should be carried out at regular intervals for all polluting | In present there is no Industry in Negar Palika Parishad | UPPC B-Azamgarh
| industrics. Ballia.
| Assuming minimum dilution capacity of the rivers. only properly treated waste
| water shojld be allowed 1o join nalla/streams., |
8 | Setting up of online monitoring system (1o check <ffluent discharge and solid | In present there is no Industry in Nagar Palika Parishad Nagar Palika
waste dumping) in the industrigl units for enforcement of prescribed standards. Ballia. Parishad Ballia.
9 | The leachate generated oul of the solid waste dumping site should be further In present No solid wastes are dumped amywhere in NPP Nagar Palika
| treated. Tt should be taken to the STP for further treatment before disposal. Ballia. All the solid waste is being processed at SWM Parishad Ballia,
i plant Basantpur. Leachate generated from solid waste is
| . being d at ETP | Effluent Treatment Plam Basantpur)
10 | Sludge produced by STPs should go through slabilizing treatment, and | Instructions would be complied by the operating agency UF Jal Nigam

| being disposed in agricultural land and/or landfills.

resource-recovering treatment. Substandard sludge should be prohibited from (NPP) after the STP is made functional.

(Urban)
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[ 71T Clear all solid waste along the river banks. Complete proh_ilirm@ Psepfno solid waste is dumped along the river bank or any Nagar Palika |
of solid waste (plastic) in or around the River Zone or any other eco-sensitive | Oer ecosensitive sites and also in past no solid wastc had |  Parishad Ballia,

sites. by imposition of strict penalties through local bodies, : dumped along river or any other eco-sensitive sites. All the
| solid waste is being processed at SWM plant Basantpur,
|12 | Remediation/Treatment plan for mixed drains (domestic findustrial, for eg. | In present there are 06 domestic drains in NPP Ballia. All Nagar Palika |
STP sludge at Bingwana reportedly had heavy metals, similarly at Jajmau) 06 domestic drains are  being treated  through | Parishad Ballia,

| Bioremediation method. In present there are no industrial
1 ) drains in NPP Ballia. —
I3 | Reuse and recyele of treated wastewater (within 3-3 kms of S TP/CETP) Al present there is no provisions for reuse/recycling of Nagar Palika
treated water. Provisions for the same shall be made in | Parishad Ballia.
I o o _ further as and when required,
14 | Enhance river related development control regulations, planning norms and | -
| bye-laws in the Master Plan 204 |~ : -

15 | Prior to awarding permission for development of new residential areas. there | - -

[ should be provision of sewcrage network and STP of appropriate capacity and |

| | MSW processing units, | |

| 16 The quality of soil where the industrial elMuens/waste ure being disposed needs | - z
be checked periodically to ensure the nawral balance, (For eg. Goudrauli village,

| Fuchpurete) = i _ - P —

|17 Prompt Information/warning systems must be developed to alert about poor | - -

water quality 1o the affected communitics and other stakeholders, (For eg.

information about heavy metal contamination of groundwater in [

|| Fatehpur/Kanpur) N — S
18 Jl’mgrcss-l\dnnimring Systems that observe the water pollution trend over time | Plan s being developed for the same and will be Nagar Palika

|| and measure the effectivencess of control measurcs. | completed till May 2026, | Parishad Ballia.
19| Conergence ol existing  inter=sectoral policies, sirategies, programs and i Administration actively frames the policies s and when Nagar Palika
projects (such as agriculture, industry, urban development, navigation. | necessily arises. Parishad Ballia,
fisheries), towards River Sensitive Development, |

| Eg. phasing out harmful chrome tanning system with something more
| ecofriendly. Or dyveing fabric with naturnl colors rather than chemi als. J
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Format-1

DISTRICT GANGA COMMITTEE, MEERUT

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs UOI and

Ors(200/2014).
Sr | District | Particulars | Status Two Current Status Future Expected Status Responsib
No. | Name Years Ago le
Departme
nt/officers
1 | Meerut | Sewage 323.57 MLD 6 | Total Untreated Sewage is 323.57 | Abu Nala-1& Il and Odean | 1.
drains (1 MLD drains will further be tapped to | Executive
tapped,5 Treated Sewage %: 36.84% 220 MLD STP at Kamalpur | Engineer-
untapped) 18 Untreated Sewage%: 63.16 % (Under  Construction) and | Jal Nigam
STP 179 MLD | There are total 18 STPs operating in | proposed 65 MLD STP
Capacity Gap- | Meerut. These STPs receives waste | (process on going). The rest of | 2. RO
189.37 MLD water through sewer network. The | the drains either does not | Pollution
total capacity of these STPs is | require tapping/treatment or | UPPCB
180.83 MLD and the utilization | require CETP instead of STP. | Meerut
Bioremediatio | capacity is 131.42 MLD (Jan 25). | One drain namely saini drain
n at The treated discharge is being | (2.8 MLD) is acknowledged | 3.
Abunala-1, released in Abu Nala-I& Il and | by CPCB for CETP | ADM(E)/
Abunala-2 and | Odean Nala. It is therefore | requirement. With completion | ncharge
Odeon drain, concluded that discharge of these | of Two STPs (one under | officer
Phytoremediat | three drains include treated water | construction and Other under | local
ion from STPs upto 180.83 MLD or | planning) the entire sewage of | bodies
at Abunala-2 less. It is now proposed that the | Meerut city will get treated by | Meerut.
and treated discharge will be diverted to | 10 Feb. 2027.
Odeon drain. irrigation  channel  for  reuse.
Presently  bioremediation s
stopped since July 2024
2 Bio- BMW No of HCF: 1396 Chief
Medical HCF-1252 No of Beds: 16580 Medical
Waste Total BMW Generated: Officer-
Waste - Health
generated- 1770kg/day approx Departme
1587.5kg/day Total BMW Treated: 1770kg/day nt Meerut
Total Untreated BMW: 0
Treated- 01 CBWTF located in district
CBWTF Meerut (M/s Synergy waste
management Pvt.Ltd. Subharti
puram Meerut.)
3 Municipal | MSW TMSW Waste generation: 1000 1. C&D waste processing | 1.
Solid generation- TPD facility of 100TPD is | Municipal
Waste 740-800 MT proposed. All the ULBs have | Commissi
C&D waste: 47.967 TPD including | proposed for agreement with | oner
Treatment-150 | all ULBs and Nagar Nigam this facility for the disposal | Nagar
TPD their C&D waste. | Nigam
All the ULBs have processing | 2.The facility will be built on | Meerut
GAP- 650 facility for the disposal their MSW | al5-acre site and will initially
TPD waste. In line of the city's long - | process 700 TPD of mix | 2. RO
C&D waste: terms waste management goals, | Municipal Solid waste. With | Pollution
40TPD Meerut Municipal Corporation has | future expansion plans to add | UPPCB
Partnered with NTPC Vidyut | 200 TPD capacity. An MOU | Meerut
Wyapar Nigam to develop a 900 | has been signed to formalize
TPD MSW to waste to Charcoal | this partnership for the | 3.
(torrefaction) plant Facility in | development operation and | ADM(E)/i
Gawari Meerut. maintenance of this plant, | ncharge
which will  contribute to the | officer
Total C&D Waste generation: | city's waste management | local
47.967 TPA objective and enhance its | bodies
waste to energy capabilities. Meerut.
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Legacy Legacy waste- | Total 19 Sites, Total Legacy Waste: | Disposal of legacy waste of all | 1.
waste 1.10lac 1626920.75 Tons municipal bodies will be given | Municipal
MT+1.70MT | Total Sites remdiated-03 by DEC 2026. Commissi
oner
Treatment-3 Total Legacy Waste Remediated- Nagar
lac MT 231500 Tons Nigam
remediated Meerut
Balance sites to be remediated by-
17 2.RO
Pollution
UPPCB
Meerut
3.
ADM(E)/i
ncharge
officer
local
bodies
Meerut.
Industries | HZW HZW Industries-95 All the hazardous waste RO-
versus Industries-89 | Waste generated-86838.984 MTA generating units are allowed to | UPPCB
Hazardous | Waste (all treated) operate only in condition that | MEERUT
Waste generated- they have valid authorisation
72322.867 disposal- TSDF from UPPCB.
MTA (all
treated)
disposal-
TSDF
STP for Total STPs-18 | There are total 18 STPs operating in | 220 MLD STP at Kamalpur 1.
treating Chlorination Meerut. These STPs receives waste | (Under Construction) and Executive
sewage system water through sewer network. The proposed 65 MLD STP Engineer
from installed at total capacity of these STPs is (process on going). Entire Jal Nigam
drains 04STPs, 180.83 MLD sewage of Meerut city will get
flowing Chlorination treated by 10 Feb. 2027. 2.RO
into River | System Pollution
Ganga or installation UPPCB
its under process Meerut
tributaries | at 10
STPs. .
Hotel There were No | There are no Hotel /Ashrams/ Not to be allowed in future DPRO-
/Ashrams/ | Hotel Dharmshala’s/Residentials also. Panchayat
Dharmshal | /Ashrams/ Complexes abutting River Ganga or Departme
a’s/Reside | Dharmshala’s/ | its tributaries nt.
ntials Residentials
Complexes | Complexes
abutting abutting River
River Ganga or its
Ganga or tributaries
its
tributaries
Industries | Units-51 Total Nos. Industries : 54 RO
Effluent Effluent Daily effluent discharge : Pollution
discharge discharge- 26439KLD UPPCB
from 24039KLD Treatment Facility : 26439 KLD - Meerut
industries | Treatment OCEMS- installed
whose 24039 KLD GAP-0
effluent
flows into
River
Ganga or
its
tributaries
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10

11

12

Regulation | FPZ-612 There is no issues of E-flow of Irrigation
sof Flood | pillars River Ganga in the District Meerut Departme
Plain Zone | FEBRUARY nt(Draina
24 ge &
30148 Gang
Nahar)
Completed in
right bank of
Ganga river
i.e. 612 Nos.
of Pillars in
Distt. Meerut
Afforestati | FY 2023-24, FY 2024-25, approx. 12580 FY 2025-26 approx. 9000 DPRO-
on approx. 9520 | plantation done along the banks of | plantation expected to be done | Panchayat
/Plantation | plantations River Ganga ,its tributaries. along the banks of River Departme
/along the | done along the Ganga ,its tributaries. nt.
banks of banks of River
River Ganga, its
Ganga tributaries.
Jitstributari
es ,and
flood plain
zones
Mining NIL No area under mining due to Mining
and stone Wildlife sanctuary area. Departme
crushing in nt
river beds
and flood
plain zones
of River
Ganga or
its
tributaries
Plastic 8.94 TON 521 TON Instructions have been issued | 1.
Waste to all bodies to reduce plastic | Municipal
waste and fines are being Commissi
imposed and continuous oner
awareness campaigns are Nagar
being run and 10 MRF centres | Nigam
established for disposal of Meerut
plastic waste by Nagar Nigam.
2.
ADM(E)/i
ncharge
officer
local
bodies
Meerut.
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DISTRICT GANGA COMMITTEE, MEERUT

Format-2

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs UOI and Ors

(200/2014).

Sr. Recommendation Provided Timeline for Completion Responsible

No Department/officers

1 Monitoring of Action Plan at two-tier level: i) NMCG; ii) DGC (with - -
accountability of authorities)

2 Mapping of all Rivers, wetlands, water bodies and drains- delineating buffer - -
areas/ FPZ (as per 2016 Gangaji rejuvenation Notification). Divert
stormwater and adopt rainwater harvesting in River Restoration Action Plan.

3 Sustainable design of STPs/ CETP- with the concept of Reuse, Recycle & | All 15th ULB (Except Nagar | Concerned Executive
Recovery imbibed in project design. Nigam) the process of STP Officer

plant will be completed by
March 2026

4 Uninterrupted operation of exiting STPs (power supply/skilled man | All 15th ULB (Except Nagar | Concerned Executive

power/sewer line connections) Nigam) the STP plant has not Officer
been installed yet so there is
no connection
& The process of STP plant
will be completed by March
2026.

5 Calibration of all the pumps should be carried out at pumping stations None Concerned Executive
(online) and STPs to generate more reliable data on quantification of Officer
sewage.

6 In case of laying new sewer lines, these should be away from High flood | There is no sewer line in all Concerned Executive
line of the rivers. Similarly pumping stations and STPs must be away from ULB. Officer
the high flood line to avoid any future breach or by- pass.

7 Water Quality Audit should be carried out at regular intervals for all - -
polluting industries.

Assuming minimum dilution capacity of the rivers, only properly treated - -
waste water should be allowed to join nalla/ streams.

8 Setting up of online monitoring system (to check effluent discharge and | OCEMS is installed in all RO- UPPCB
solid waste dumping) in the industrial units for enforcement of prescribed GPIs units
standards.

9 The leachate generated out of the solid waste dumping site should be further | All 15th ULB (Except Nagar | Concerned Executive
treated. It should be taken to the STP for further treatment before disposal. Nigam) the process of STP Officer

plant will be completed by
Dec. 2026.

10 Sludge produced by STPs should go through stabilizing treatment, and | All 15th ULB (Except Nagar | Concerned Executive
resource-recovering treatment. Substandard sludge should be prohibited | Nigam) the process of STP Officer
from being disposed in agricultural land and/or landfills. plant will be completed by

Dec. 2026.

11 Clear all solid waste along the river banks. Complete prohibition for | All 15th ULB (Except Nagar | Concerned Executive
dumping of solid waste (plastic) in or around the River Zone or any other | Nigam), no river in any area Officer
eco-sensitive sites, by imposition of strict penalties through local bodies. of the district. There are no

dumps near any water body

or drain. Inspection is done

by the team of ULBA from
time to time

12 Remediation/Treatment plan for mixed drains (domestic industrial, for eg. | All 15th ULB (Except Nagar | Concerned Executive
STP sludge at Bingwana reportedly had heavy metals, similarly at Jajmau) Nigam) process of STP plant Officer

will be completed by Dec.
2026.
13 Reuse and recycle of treated wastewater (within 3-5 kms of STP/CETP) The process of STP plant Concerned Executive
will be completed by Dec. Officer
2026.

14 Enhance river-related development control regulations, planning norms, and
bye-laws in the Master Plan 2041.

15 Prior to awarding permission for development of new residential areas, there The process of STP plant Concerned Executive

should be provision of sewerage network and STP of appropriate capacity
and MSW processing units.

will be completed by Dec.
2026.

Officer
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16

The quality of soil where the industrial effluents/ waste are being disposed
needs be checked periodically to ensure the natural balance. (For eg
Goudrauli village, Fatehpur etc)

17

Prompt Information/ warning systems must be developed to alert about poor
water quality to the affected communities and other stakeholders. (For eg.
information about heavy metal contamination of groundwater in Fatehpur
Kanpur)

18

Progress- Monitoring Systems that observe the water pollution trend over
time and measure the effectiveness of control measures.

19

Convergence of existing inter-sectoral policies, strategies, programs and
projects (such as agriculture, industry, urban development, navigation,
fisheries), towards River-Sensitive Development.

Eg. phasing out harmful chrome tanning system with something more eco-
friendly. Or dyeing fabric with natural colors rather than chemicals.
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M Gmall Environment Section-7 <envsection7@gmail.com>

200\2014

2 messages

dfo baghpat <dfobaghpat@gmail.com>
To: "envsection7@gmail.com" <envsection7@gmail.com>, ms <ms@uppcb.in>

DFO Baghpat

Near Baghpat sugar mill

Baghu, Meerut road

Baghpat

PIN 250609

email id: dfobaghpat@gmail.com
phone: 0121-2222860

&) MC_MEHATA_FORMAT_200_2014[1.4.25].pdf
135K

dfo baghpat <dfobaghpat@gmail.com>
To: "envsection7@gmail.com" <envsection7@gmail.com>, ms <ms@uppcb.in>

[Quoted text hidden]
[Quoted text hidden]

E MC Mehta.pdf
177K

Tue, Apr 1, 2025 at 4:18 PM

Wed, Apr 2, 2025 at 3:15 PM
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Format for required information regarding to submit in Hon'ble NGT New' Delhi in context of MC Mehta vs
UOI and Ors {200/2014).

| 5r

District Particulars | Status Two Years | Current Stotus | Future Expected Responsible
No. | Name Ago Status ’ Department/officers
1 | BAGHPAT Sewage There are 4-drains | Sewage of Sewage of Baghpat | Jal
in NPP Baghpat, Baghpat city is city will continue be | Nigam/ULB’s/UPPCB
: ' which generated being treated by | treated by Existing
|; 8.6-MLD sludge, all | existing 14-MLD | 14 MLD STP till
E' 4-drains were STP. 2035
| tapped & treatment
‘! was started from
i October-2022 with
; 14-MLD STP
i | Baghpat.
There are 1- Sewage is The DPR for Jal Nigam/ULB
Untapped drain in | treated by Tapping 1-big drain
NPP, Baraut. Which | Phytoremediatio | {makhraj) has been
generated 14.04- n method submitted by Uttar
MLD Pradesh Jal Nigam
(Urban) Baghpat in
dated of
! 03/12/2024 to
; Chief Engineer
5 Nagar UP Jal Nigam
) {Urban) Lucknow.
2 Bio- Medical HCF-223, Waste No. of HCF-223, - Health Department
i Waste generated-175.0 No. of Beds-
| kg/Day, Disposal- 1829, Total
; CBWTF BMW generated
183kg/day, Total
BMW treated
183 kg/day,
. BMW is treated
by M/S Synergy
. . Waste
l | management
L Pvt.Itd. Meerut
L3 Municipal 60.40 MLD, MSW Total MSW A MSW plant is NPP-Baghpat, Baraut &
! : Solid Waste | was generated Generation- under-construction | PCB
(NPP-Baghpat 64.40 TPD (NPP- | in Baraut, After the
generated-18.90 & | Baghpat MSW plant is set-
NPP-Baraut, generated-18.90 | up, the solid waste
generated 41.50 & NFP-Baraut, will be treated &
TPD), generated 45.50 | reduced up-to 45-
Treatment capacity | TPD) TPD
15-TPD only in NPP
Baghpat.

4 Legacy waste | 36.50 MT Legacy 36.50 MT A plant is under Nagar Palika (Baghapt,
waste was Legacy waste is | construction Baraut)
generated, NPP- generated, NPP- | (Completed in
Baghpat & 13,200 Baghpat & April-2025,

MT was generated | 18569 MT is information by EC
in Baraut. generated in 8araut)
NFP Baraut.
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Two years ago, no No work is :
work was carried carried out
out in both NPP.
Industries HZW-Industries 17 | HZW-Industries - UPPCB
versus waste generated 18 waste
Hazardous £313.050 MTA generated
Waste dispesal, Disposal- 6314.51 MTA
TSCF (Al Treated)
. disposal,
Disposal-TSDF
STP for One 14 MLD STP One 14 MLD STP | Capacity of existing | Jal Nigam/UPPCB
treating Operational in is functional in STP in Baghpat is
sewage from | District Baghpat Distt. Baghpat sufficient to treat
drains all sewage of
flowing into Baghpat city till
River Ganga 2035
orits
tributaries
Hotel Hotels-14 No Ashram, No Ashram, Department / Nagar
JAshrams/ CTE/CTO-14 Dharamshalas Dharmshalafreside | Palika/ PCB
Dharmshala’s and Hotels are ntial complex will
/Residentials established in be permitted to
Complexes vicinity or establish.
abutting nearby the
River Ganga Yamuna River in
orits Baghpat District.
tributaries
Industries 07 Industries 08 Industries - UPPCB
Effluent effluent discharge effluent
discharge 3633 KLD discharge 3883
from KLD
industries
whose
effluent
flows into
River Ganga
or its
tributaries
Regulations Nil Sought the Work Completion in | Irrigation Department
. of Flood ' Performa Bill One Year Expected | {Drainage & Yamuna
Plain Zone from N.LH., Nadi}
Roorkee decided
the flood Plain
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zone Krishna

River & Hindon :
River after that
the work will
|
| start.

10 Afforestation | 121000 plants were | 70,000 plants | 1,00,000 plants will | Forest
/Plantation/a planted in 90 Ha are planted in | be proposed to
long the area-on River 40 Ha area-on | plants.
banks of . Ganga & its River Ganga &

River Ganga, tributaries bank, its tributaries
its bank

| tributaries,

f and flood

L plain zones )

11 Mining and MS Royal Non-Operational Mining Department
stone constructions Co.
crushing in Gata No.-706, Vill-
river beds Katans, Teh-Baraut,
and flood Baghpat {(Non-
plain zones | Operational).
of River
Ganga or its | MS Royal
tributaries constructions Co.

Gata No.-7086, vill-
Chhaprauli, Teh-

Baraut, Baghpat
{Non-Operational). '

P12 Plastic Waste | 370 kg/day 575 kg/day Waste will be fully | Nagar Palika/ULB’s/
treated after plant | Department
is setup {Completed
in April-2025,
information by EC}
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DISTRICT GANGA COMMITTEE, MEERUT

Format for required information regarding to submit
context of MC Mehta vs UOI and Ors (200/2014).

Format-2

in Hon’ble NGT New Delhi in

f Recommendation Provided Timeline Responsible

l ' for Department/officers
| - Completion

' The DPR for tapping 01 big drain After Uttar Pradesh Jal
“(makhraj) has been submitted by Uttar | Approval Nigam (Urban)

| Pradesh Jal Nigam (Urban) Baghpat in Baghpat

| dated of 03/12/2024 to Chief Engineer
i Nagar Uttar pradesh Jal Nigam (Urban)
' Lucknow & The DPR is also submitted
' by district magistrate baghpat to chief
'secretary nagar vikas vibagh uttar
' Pradesh govt in dated of 04/12/2024

The Project Cost of 19 MLD STP is
- 7686.05 Lakhs. A 19 MLD STP at Baraut
_is proposed.

Department Name: - Nagar Palika Parishad Baraut.

__.3-.; N
Executive Officer

Nagar Palika Parishad Baraut.

124



40936

DISTRICT GANGA COMMITTEE, (-0 +2" BQM

ULB NAME - NPP BAGHPAT

ULB CODE - 800724

- . . -t . .. I [ |
= onmat ior reauired information regarding to submit in Hor'ble NGT New Dethi in contet = HAC MAehta s UO!

~ndd Ors{T0071014).

"%, 77 Recommendation Provided Timeline for Completion ﬁesponsr’bfe ;
| Department/officers |
I Ty wasie & MSW- 31-12-2025 Department / Hagar Peli2 |
peaunent undernway - S50 AT —
"2 iemcipal Solid Waste- 18.90 PER DAY | Department / Nagar Palika
34! 26 6% /g’"
[KRISHAN KUMAR BHADANA]
EXECUTIVE OFFICER
NAGAR PALIKA PARISHAD BAGHPAT
%,;J\// DISTRICT BAGHPAT
i
-
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poor water guality Lo the affected communitjes and other stakcholders.
{For eg, information about heavy metal contamination of groundwater
in Fatchpur Kanpur)

Format-2
DISTRICT GANGA COMMITTEE, . le;
Format for required information regarding to submit in Hon ble NGT New Delhi in context of MC Mehta vs UO! and Ors (200/2014).
Sr. No . Recommendation Provided Timeline for Responsible Department/officers
Completion
1 Monitoring of Action Plan a1 two-tier level: i) NMCG; ii) DGC (with .
aceountability of authorities)
2 Mapping of all Rivers. wetlands, water bodies and drains- delineating 31-10-2025 NPP
bufler arcas/ FPZ (as per 2016 Gangaji rejuvenation Notification).
Divert stormwater and adgpt rainwalter harvesting in River Restoration
Action Plan. )
3 Sustainable design of STPs/ CETP- with the concept of Reuse, Recycle Efflueni of UPJN (R)
& Recavery imbibed in project design. existing 14 MLD
STP is being
reused in local
farming.
4 Uninterrupted operation of exiting STPs {power supply/skilled man STPis UPJIN (R)
power/sewer ling connections) operational
uninterruptedly.
X Calibration of all the pumps should be carried out at pumping stations | Calibralion of all LPJN (R)
{online) and STPs to generate more reliable data on quantification of the pumps is
sewage. being carried out
and SCADA
system is
installed for
online
quantification of
. sewage.
6 In case of laying new sewer lines, these should be away from High | Existing 14 MLD UPJN (R)
flead line of the rivers. Similarly pumping stations and STPs must be | STP & 21 MLD
away from the high flood line 10 avoid any future breach or by- pass. SPS is buil
above HFL.
7 Water Quality Audit should be carried o at regular intervals for all
pulluting industries.
Assuming minimum dilution capacity of the rivers, only properly
treated waste water should be allowed 1o join nalla/ streams.
8 Setting up of online monitoring system (to check effluent discharge | OCEMS is UPPCB
and solid waste dumping) in the industrial units for enforcement of | installed in all
prescribed standards. GPI Units
9 The leachate generated out of the solid waste dumping site should be 31-12-2025 NPP
further treated. It should be 1aken to the STP for further treatment
hefore disposal.
1 Sludge produced by STPs should go thtough stabilizing treatment, and | Compliance done UPJN (R)
resource-recovering  treatment.  Substandard  sludge  should be | from existing 14
prohibited from being disposed in agricuftural land and/or landfills. MLD STP
i Clear all solid waste along the tiver banks. Complete prohibition for 31-10-2025 NFPP
dumping of solid wasie (plastic) in or around the River Zone or any
alher eco-sensitive sites. by imposition of strict penalties through local
— budiss. )
12 Remediation/Treaiment plan for mixed drains (domestic industrial, for Treated
cg. SFP sludge at Bingwana rcportedly had heavy mctals, similatly at | wastewater is
Tajmau) being reused in
local farming
and Drain
13 Reuse and recycle of trcated waslewater (within 3-3 kms of Treated UPJIN (R)
STR/CETPR) wastewatcr
reused in local
farming. ]
14 Unhance river-related  development control  regulations, planning 31-10-2025 NPP
L norms. and bye-laws in the Master Plan 2041, .
15 Prior to awarding permission for development of new residential areas, | 31-10-2025 NPP
there should be provision of sewerage network and STF of apprapriate
capacity and MSW processing units.
16 [he quality of soil where the industrial cfl]uents/ waste are being N/A
disposed necds be checked periodically to ensure the natwral balance,
(For eg Goudrauli village. Fatehpur etc)
17 Prompt Information/ warning systems must be developed to alert about 31-08-2025 NPP

126




NQ2Q

18 | Progress- Moniloring Systems that observe the walergotdtted Yeénd
over time and measure the effectiveness of control measures.

19 | Convergence of existing inter-sectoral policies, strategies, programs
and projects (such as agriculture, indusiry, urban development,
navigation. fisheries). towards River-Sensitive Development.

Eg. phasing out hatmful chrome tanning system with something more
gco-friendly. Or dyeing fabric with natural colors rather than
chemicals.

In Progress

NPFP

Department Name: - . Sign of Authorized Signatory with seal: -
Authorised Officer Name & Designation: -
Authorised Officer Mobile Number: -
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DISTRICT GANGA COMMITTEE, CHANDAULI

Format for required information regarding to submit in Hon'ble NGT, New Delhi in context of MC Mehta

‘Format-1

vs UOI and Ors(200/2014).
Sr | District Particulars Status Two Years Current Status Future | Respon
No. Name Ago Expected| sible
Status | Depart
ment/of
- ficers
I | Chandauli | Sewage There are three drains discharging Jal
into River Ganga, igam/
1. Ghuraha Drain<15 MLD EEB' /
2. Ganda Drain- 8.26 MLD 2
3. Railway Drain- 21.07 MLD UPPCB
Monitoring and analysis of
- : drains is being weekly basis .
2 Bio- Medical Health
Waste Depan
. ment
3 Municipal Solid ULB'’s
Waste
4 Legacy waste ULB’s
5 Industries versus | Total Number of Total Number of Hazardous Waste | Ongoing | UPPCB
Hazardous Waste Hazardous Waste generating Industries -17, process to
generating Industries -16, | Total waste Generation-771.41 be
Total waste Generation- | MT/Annum (Disposed by TSDFs) monitoring
862.87 MT/Annum 1.Bharat oil & Waste Management | regularly as
(Disposed by TSDFs) Ltd. Gata no- 672, Kumbhi per
1.Bharat oil & Waste Akhabarpur Kanpur Dehat requirement
Management Ltd. Gata 2- UP Waste Management Project,
no- 672, Kumbhi Kanpur Dehat
Akhabarpur Kanpur Annuxure-1 attached
Dehat
2- UP Waste Management
Project,Kanpur Dehat
6 STP for treating For sewage treatment 45 Jal
sewage from MLD STP is proposed in Nigam/
drains flowing Chandauli UPPCB
into River Ganga
or its tributaries
7 Hotel /Ashrams/ ULB’s
Dharmshala’s/
Residential
Complexes
abutting River
‘Ganga or its
tributaries .
8 Industries Total 11 nos. of Total 10 nos. Of Effluent Ongoing | UPPCB
Effluent discharge lEfﬂucn_l dlscha'rgc filscl-zargc industries f:re situated EEOCESS to
from industries - | industries are situated | in District Chandauli  1.86 >
h filuent in District Chandauli MLD discharge after treatment monitorin
T Anneure-2attached e i
flows into River regularly
. as per
G‘anga or 1ts requireme
tributaries nt
9 Regulations of Irrigati
Flood Plain Zone on
Depart
ment
10 Afforestation Forest/
/Plantation/along other
the banks of River concern
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Gan ed
ga
sitstributaries ,and S:ei:'lalft
| flood plain zones Mini
11 Mining and stone ot
crushing in river v
beds and flood G
plain zones of
River Ganga or its
tributaries
12 Plastic Waste ULy
g
) oz
¢partment Name:

Authorised Officer Name &Designatio

- U.P. Pollution Control Board, Varanasi

AT Qe
T were
BOR0 WeyT T Ard

Sign of Authorized Signatory with seal; -
n: - Rajnath Chaudhary /Scientific Assistant

Authorised Officer Mobile Number: 7839891993
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DISTRICT GANGA COMMITTEE, CHANDAULI

Format for required information regarding to submit in Hon'ble NGT, New Delhi in context of MC Mehta
vs UOI and Ors (200/2014).

Format-2

No

1

Recommendation Provided

Timeline for Completion

Responsible
Department/

Monitoring of Action Plan at two-tier level:

DNMCG, i) DGC (with il
authorities) ( accountability of

officers

Mapping of all rive

rs, wetlands, water bodies and

delineating buffer areas/FPZ (as per 2016
Gangaji rejuvenation Notification). =

Pwe_rt stormwat?r and adopt rainwater harvesting
in River Restoration Action Plan.

drains-

Sustainable design of STPs/CETP-w
of Reuse, Rec

design.

ith the concept
ycle & Recovery imbibed in project

Univterruplcd operation of exiting STPs (power
supply/skilled man power/sewer line connections)

Calihrlation of all the pumps should be carried out at
pumpmg_ stations (online) and STPs to generate
more reliable data on quantification of sewage.

In case of laying new sewer lines, these should be
away from High flood line of the rivers. Similarly
pumping stations and STPs must be away from the

high flood line to avoid any future breach or by
pass.

}Naler Quality Audit should be carried out at regular
intervals for all polluting industries.

Assuming minimum dilution capacity of the rivers,
only properly treated waste water should be
allowed to join nalla/streams.

Regular interval inspection
has done.

Setting up of online monitoring system (to check
effluent discharge and solid waste dumping) in the

industrial units for enforcement of prescribed
standards.

Regular interval inspection
is carried out for following
prescribed norms.

The leachate generated out of the solid waste
dumping site should be further treated. It should be

taken to the STP for further treatment before
disposal.

10

Sludge produced by STPs should go through
stabilizing treatment, and resource-recovering
treatment. Substandard sludge should be prohibited
from being disposed in agricultural land and/or
landfills.

Clear all solid waste along the river banks.
Complete prohibition for dumping of solid waste
(plastic) in or around the River Zone or any other
eco-sensitive sites, by imposition of strict penalties
through local bodies.

12

Remediation/Treatment plan for mixed drains

(domestic+ industrial, for eg. STP sludge at
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13

14

Bingwana reported

| Jajmau)

y had heavy metals, similarly at

Reuse and recycle of treated wastewater (within 3-5
kms of STP/CETP)

Enhance river
regulations, planni
Master Plan 2041.

related  development control
ng norms and bye-laws in the

15

16

and MSW proc

| (Foreg. Goudra

Prior 10 awarding permission for development of
NeW residential areas, there should be provision of
sewerage network and STP of appropriate capacity

essing units,
The  quality of soil where the

industrial
are being disposed needs be
ally to ensure the natural balance.

effluents/waste
checked periodic

uli village, Fatehpur etc.)
Prompt Info

rmation/warning  systems must be
alert about poor water quality to the
munities and other stakeholders, (For
on about heavy metal contamination of

developed to
affected com

eg. informati

groundwater in Falehpurfl(anpur)

18 Progress-Monitoring Systems that observe the Regular interval inspection
water pollution trend over time and measure the | has done for observe the
effectiveness of control measures. water pollution trend over

time,

19 | Conergence of existin '

g inter-sectoral policies,
strategies, programs and projects (such as
agriculture, industry,  urban development,
navigation, fisheries), towards River Sensitive
Development.

Eg. phasing out harmful chrome tanning system

with something more ecofriendly. Or dyeing fabric
with natural colors rather than chemicals.

Department Name: -U.P. Pollution Control Board, Varanasi

25
g
STt Qe
fraizor 9
3o%0
g

Sign of Authorized Signatory with seal: -

3 i ion: -Rajnath Chaudhary /Scientific Assistant
GGl ial:;]:orise: Oﬂizr Mobile Number: -7839891993
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List of Hazardous Waste Industries, Chandauli

Anneuxre-1

S. No. lNhaeml:;:I of. Name and Address of Unit Operational Status | Total Quantity
strict (Operational/Not (MT/Annum)
Operational)
1 | Chandauli | Balalee Lubricants, K1, K2, Industrial Area, Ramnagar,
. Chandauli o ¢ Operational 99.34
2 | Chandauli | Bharat Petroleum Corporation Ltd, Village Saresar ; ; 4.04
Mugalsarai ,Chakiya, Chandauli Operational '
3 Chandauli BKPL Mughalsarai Indian Oil Corporation Ltd, Alinagar,
Mughalsarai , Chandauli L Operational 0.15
4 Chandauli | De¥ Dyeing Industries, C-32, Industrial Area, Ra
; Il, Chandauli s Operational 1.52
5 | Chandaul | Electrochem Plating Pvt. Ltd., E-31, Industrial Area, R
sl Chandauli b Operational 15.77
6 Chandayli | ©2"82 Pulp And Papers Private Limited, Factory: A-6 ) 0.01
Ramnagar Industrial Area Chandauli Operational '
7 Chandayli | Hindustan Petroleum Corporation Ltd, Alinagar, Sakaldiha .
Road, Mugal Sarai, Chandauli Operational A28
8 | chanday | 'dian Oil Corporation Limited Marketing Division, Alinagar,
2| Mughalsarai, Chandauli Operational e
9 Chandaull Karwa Vanijya Private Limited, Plot no.- F-126 to 129 & F-146 .62
to 148, Indusrial Area, 1IDC, Ramnagar ,Phase-2 Chandauli Operational
Kallideo Polytex Private Limited, B-20, 21, Industrial Area, lid
10 Ch , 8-20,21, rea, lid, )
e Ramnagar-Ii, Chandauli psilons 37836
M. P. Philament (A Unit Of M.P. Agarwal & Co. Pvt. td.), E-71
11 Chandauli h b=11, 9.00
" | 72 & F-22, 23, Industrial Area, lidc, Chandaii Operational
12 Chandaull g!he;r:;ru?lydyed Yarn Ltd., Bakhra, Bijuliabir, Ralhupur, Operational 152
13 Chandaull gﬂha:nna;:ttl:ml Yarn Pvt. Ltd., B-4/2, Industrial Area, Ramnagar, Operational 40.93
S. A. Iron & Alloys Pvt. Ltd., Jeevnathpur, Industrial Area, 0.20
14 Chandauli Ramnagar, Chandaul Operational
Savitri Metal Industries, Arazi No-204/2, 204/3, Vill-Patanwa, 0.48
15 | Chandaull | o, o ana-Ralhupur, Ramnagar, District-Chandaul Operationsl
.| Sri Balaji, Arazi No-316/7, Vill-Kataria, Pargana-Ralhupur, ional 0.36
16 Chandauli District-Chandauli Operationa
Industrial Area, Ramnagar, Phase-2, i i
17 Chandauli Sy chh' s - Operational 0.01
Chandauli
Total quantity 771.41

e


user
Pencil


[

2

r—

3

EE———

4

S No,

[ ——

40946

List of Industries Discharging in River Ganga at Chandauli

Anneuxre-2

N
ame &Address of the ]nduslry

R_-__
M’s Dugdh Utpadar

Name of Recplent
Drain

ame of Recipient
lver

nstalled
apacity of
TP (MLD)

Ll Adak Sahakari Sangh Limited Plot
» Industria| Area, Phase-1, Ramnagar,

C "
M o Y handaulj

Ghuraha draln

River Ganga

0.4

Paper Pvt,, Ltd., A-6 Industrial
Area Ramnagar Chandauli

Ghuraha drain

River Ganga

M/s Maha Laxmi Yarn pyt. Ltd,, B- 4/2,1/A,
Ramnagar Chandauli

Ghuraha drain

River Ganga

0.18

msG.I@.N. Cellulose(P) Ltd,, Plot No, E- 21 & 22,
Ndustrial Area, Ramnagar, Chandauli

B U

Ghuraha drain

River Ganga

0.13

M/s Newal Caleutta Pvt, Ltd, Industrial Area
Ramnagar Chandauli

Zero liquid
discharge (ZLD)

MJs Saket Enterprises D-1 1, Industrial Area,
Ramnagar, Chandauli
e o

Ghuraha drain

River Ganga

0.06

M/sIndustrial Board Mills B-6, Industrial Area,
Ramnagar, Chandauli

Ghuraha drain

River Ganga

0.03

M/s Shri Krishna Paper & Board Mills, D-1,
Industrial Area, Ramnagar,Chandauli

Ghuraha drain

River Ganga

0.02

M's Electrochem Plating,Industrial Area,
Ramnagar, Chandauli

Ghuraha drain

River Ganga

0.01

M/s Baba Paper & Board Mills Pvt. Ltd., B-14/2,
Industrial Area, Ramnagar, Chandauli

Ghuraha drain

River Ganga

0.03

%
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Revised Time Line and Remarks based on discussions held during meeting chaired by Principal

Secretary Environment, Forest and Climate Change GoUP on 27 March 2025 in his office at Bapu

Bhavan

Suggestions from Appellant

Plan at two -tier level:
1) NMCG; ii} DGC (with
accountability of
Authorities)

S5.N Suggestions from Time Line fRemarks
o Appellant .
1 Meoenitoring of Action At District level 13-member District Ganga Committee is constituted

to look into the issues related to River Rejuvenation (and Water
Conservation). The DGC is chaired by District magistrate and the
Divisional Forest officer is the member convener of the DGC. The
CDO has been nominated by the Chief Secretary GoUP as district
coordinator. The composition of the District Ganga Committee is as

following,
1. The District Collector in the specified District; - Chairperson,
ex-officio;

2. Not more than two nominated representatives from Municipalities
and Gram Panchayats of the specified District nominated by the
State Govermment, - Members;

3. One representative each of the Public Works, Irrigation, Public
Health Engineering, and Rural Drinking Water Depariments, and
State Pollution Control Board working in the specified District
abutting River Ganga to be nominated by the District Collector -
Member, ex-officio;

4. Two environmentalists associated witk River Ganga protection
activities and one representative of local industry association in the
specilied Dislrict to be nominated by the District Collector -
Members,

5. One Divisional Forest Officer of the specified District -
Member, ex-officio (Member Convener)

6. One District official to be nominated by the District
Collector-Member;

The meetings of the District Ganga Committee is to be held on
every second Friday of the month. These meetings are Mandatory,
Minuted, Monthly and Manitored and therefore is called DGC 4 M
meetings {DGC Forum Meetings), In State of Uttar Pradesh there are
75 DGCs, one each for every district.

Total Meetings Held by DGCs: 724 during April 24 to March 25 as on
29/03/2025 {Annexure-1).

The roles and responsibility of the District Ganga Committee is
specified in the 2016 Ganga Authorities Order Notification.

An Accountability Assessment Committee (AAC) is also constituted
in the State in Chairmanship of Principal Secretary Namami Gange
and Rural Water Supply Department, GoUP.

AAC assess:
1. Review compliance status on quarterly basis
2. Performance of STP/CETP (Compliance status & utilization
%)
Up gradation of STP/CETP:- requirement & action taken
4. Maintenance of STP/CETP

w
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5. Scrutinize implementation schedule of ongoing & approved
STP/CETP projects

6. Take prompt and appropriate punitive action against the
responsible personnel/ firm/ contractor/vendor etc.

So far six meeting of AAC is held as following,
e 7 . o i
Meeting Meeting Meeting Meeting Meeting Meeting
18.10.202 | 14.12.202 | 12.,04.202 | 11.09.202 | 13.11,202 | 02.01.202
3 3 4 4 5 5

The Minutes of Above meeting is at Annexure-i.
Besides this the projects are monitored by SMCG and NMCG
regularly at various frequencies.

Mapping of ali Rivers,
Wetlands, water
bodies and Drains-
delineating buffer
areas/FPZ {as per 2016
Gangaji refuvenation
Motification.

Divert storm water and
adopt rainwater
harvesting in River
Restoration Action
Plan

Mapping of AH Rivers
An exercise to prepare River Atlas has been taken up by NMCG.

The first version of “Atlas of Rivers in Uttar Pradesh” was published
in Dec 2022.

The Atlas attempts to provide a comprehensive picture of the Uttar
Pradesh River network. This Atlas was created entirely by cGanga,
with original mapping of all identifiable rivers, and with selective
additienat  information culled from different sources for
completeness. Many of the rivers and maps given in the Atlas are
not readily available elsewhere, and it is expected that it will prove
useful to the many engaged in the river water or natural resource
management in the state of Uttar Pradesh. This Atlas is dynamic and
is updated by cGanga.

{cGanga is a think tank formed under the aegis of NMCG, and one of
its stated objectives is to make India a world leader in river and
water science. The Centre is headquartered at IIT Kanpur and has
representation from most leading science and technological
institutes of the country. cGanga's mandate is to serve as think-tank
in implementation and dynamic evelution of Ganga River Basin
Management Plan (GRBMP) prepared by the Consortium of 7 HITs. In
addition to this, it is also responsible for introducing new
technologies, innovations, and solutions into [ndia.)

Wetlands

A complete inventory of Riverine Wetlands has been completed for
Uttar Pradesh.

*A GIS layer has been developed for riverine wetlands for all the
wetlands of UP.

*The wetlands have also been classified into low, moderate and
high priority based on threat scores, functional scores and
ecosystem service index.

*This GIS layer and Dashboard at NMCG level will lay a strong
foundation for management of riverine wettands in the State.

- Under the provisions of Wetland (Conservation and
Management) Rules 2017 Uttar Pradesh State Wetland
Authority has been constituted.

- Under the Wetland Management Program in 27 Ganga
Districts in Uttar Pradesh, within 10 kms from the River
bank 275 Wetlands have been listed, documented and
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Health Card prepared.

- In three Districts of State (Muzaffarnagar, Prayagraj and
Ballia} one wetland (Total 3) has been taken up for
conservation as following.

- Muzaffar Nagar: Kalewala Lake
- Prayagraj: Numaiya Dih lake/Khedua Tal
- Ballia: Dahtal Revati

Drains:
Drone and LiDAR Data for Drain Listing and Dashboard preparation
is being initiated by NMCG.

FPZ

Flood Plain Zonation (1 in 25 Years Flood) for Phase-l (Haridwar to
Unnao} River Ganga has been completed. Currently FPZ for this
segment (1 in 100 Years Flood) as per Ganga Authority Notification
2016 is underway by Central Water Commission.

Flood Plain Zonation (1 in 100 Years Flood) for Phase-ll {Unnao to
Ballia ) River Ganga has been completed by State Irrigation
Department (Uttar Pradesh) and Government Order dated 29
January 2025 has been issued regarding it {Annexure-3).

Rainwater harvesting in River Restoration Action Plan

NGRI submitted the final report on “Aquifer Mapping with Focus on
Paleochannels in parts of Ganga Yamuna Doab in Kaushambi-Kanpur
Stretch”,

+159 recharge sites worked out in the channel which can help in
increasing the flow in the river/ enhance acquifier recharge.

UP State GW / irrigation Dept.:

*NGRI wili carry out demonstration for 4-5 recharge sites.

*UP Government to prepare Detailed Project Report in consultation
with NGRI for execution of MAR construction, monitoring and
maintenance, and taking ownership.

Sustainable design of
STPs/CETP- with the
concept of Reuse,
recycle & Recovery
imbibed in project
Design

5TPs and CETPS are designed as per the existing (CPHEEQ Manual}
norms and standards,

The Central Government has issued Framewark on Reuse of Treated
Waste Water in November 2022. The State of Uttar Pradesh is
forming its policy for reuse of treated waste water,

Uninterrupted
aperations of STPs
(power supply/skilled
man power/sewer line
connections)

All STPs are being operated as per the laid down standards and are
being continuously monitored through OCEMS and Ganga Tarang
Portal. DG Sets for power backups are also available at STPs as per
the sanctioned DPR.

Calibrations of all the
pumps should he

Pumps are maintained as per the O&M protocol.
Flow meters at STP are installed and daily flow data is recorded.
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carried out at pumping
stations {online} and
STPs to generate more
reliable data on
guantification of
sewage

Calibrations as per reguired frequency is done by concessionaire
and monitored by Executing agency.

In case of Laying new
sewer lines, these
should be away from
High Flood Line of the
rivers. Similarly
pumping stations and
STPs must be away
from the high flood
line to avoid any future
breach or by-pass

New Sewer lines are not being laid under the Namami Gange
program. The High Flood Level is critical consideration of all projects
formulation/designing.

Water Quality Audit
should be carried out
at regular intervals for
all polluting industries
Assuming minimum
dilution capacity of the
rivers, only properly
treated waste water
should be allowed to
join nalla/ streams

Grossly Polluting industries are monitored by UPPCB. That the
inspection and monitoring of the Grossly Polluting Industries (GPis)
and their ETPs are undertaken by UPPCB on regular basis. Besides
this, Central Pollution Control Board, New Delhi has authorized
reputed techinical institutions such as ITs, CPPRI etc. for third party
maonitering of GPls in the State. The UPPCB is permitting industries
whose treated discharge conforms to the standards laid down for
the discharge in surface water only.

Further during the Year 2023-24 inspections of 2206 Grossly
Polluting Industries (GPI} has been conducted. it is to submit here
that based on the reports available, till now 2070 action taken
reports have been uploaded on the CPCB TPI portal by UPPCB in
which 246 GP] units are found non-complying during the inspection
of third party. UPPCB has taken action against the non- complying
units and has issued show cause notices to 246 defaulter units and
issued Closure order against 36 defaulter GPIs under the provisions
of Water (Prevention and Control of Pollution) Act, 1974 as
amended.

Setting up of online
monitoring system (to
check effluent
discharge and solid
waste dumping) in the
industrial units for
enforcement of
prescribed standards

Online Continuous Efffuent Monitoring System {OCEMS) and Pan Tilt
Zoom (PTZ) cameras are installed at major industries which are
connected to the server of the CPCB. UPPCB has also established a
control room in the Head Quarter for monitoring of these industries
through OCEMS and PTZ cameras.

The leachate
generated out of the
solid waste dumping
site should be further
treated, it should be
taken to the STP for
further treatment
before disposal.

Leachate cannot be taken to S5TPs for treatment. Leachate
treatment requires Leachate Treatment Plant (LTP) close to the
Leachate generation point.

As per the guidelines outlined under Swachh Bharat Mission 2.0 and
the Central Public Health and Environmental Engineering
Organization {CPHEEQ), the management of leachate generated
from solid waste dumping sites requires careful attention and
specialized infrastructure.

P
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Below is a detailed explanation of the leachate treatment
process as adopted by Urban Development Department (LDD})
in accordance with these guidelines.

The leachate generated from solid waste dumping sites is
collected through designated leachate holding tanks and
evapoeration ponds in the state's solid waste 'management
(SWM) plants & dumping sites. The collected leachate is then
reused in windrow composting, which helps in reducing
environmental impact and supports sustainable waste
Mmanagement practices. This approach is in line with the UP
State Solid Waste Management Poticy, 2018, and the UP State
Solid Waste Management Rules, 2021, which ensure proper
compliance and monitoring of waste and leachate management
processes,

The Swachh Bharat Mission 2.0 Operational Guidelines
emphasize the importance of effective management of leachate
as part of the broader strategy for solid waste management,
The guidelines stress that leachate must not be sent to Sewage
Treatment Plants {STPs) for treatment, as STPs are designed to
handle domestic wastewater and are not equipped to treat the
complex composition of leachate. Therefore, leachate holding
tanks and evaporation ponds along with Leachate Treatment
Plant {LTP} are constructed for proper management and
treatment.

10

Sludge produced by
5TPs should go through
stabilizing treatment,
and resource-
recovering treatment,
Substandard sludge
should be prohibited
from being disposed in
agricultural land
and/or landfills.

NMCG is vying to create models for efficient sludge management
and resource recovery, At present this is underway.

11.

Clear all solid waste
along the river banks.
Complete prohibition
for dumping of solid
waste {plastic) in or
around the River Zone
or any other eco-
sensitive sites, by
imposition of strict
penalties through local

Urban Local bodies to ensure clearing waste dumps along the rivers.
Status of Solid Waste Management &Legacy Waste Remediation for

Ganga Town {Urban) is at Annexure-4
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bodies.

12

Remediation/Treatmen
t plan for mixed drains
{domestic +industrial,
for eg. STP sludge at
Bingwana reportedly
had heavy metals,
similarly at Jajmau)

Trade Effluent and Sewage {(domestic liquid waste) is treated
separately through 5TPs and ETPs/CETPs.

Similarly, the treatment at Jajmau has been separated for domestic
liguid waste and trade waste treatment.

13

Reuse and recycle of
treated Wastewater
{within 3_5 kms of
STP/CETP)

The state of Uttar Pradesh started the process of devetopment of its policy
on SRTW in alignment with the National Framework on Reuse of Treated
Water developed in late 2024. The first consultation was on 13 Dec 2024
(Proceedings of the Stakeholder Consultation Workshop is enclosed as
Annexure-5) and since then
*  Working group members notified
*  First expert review of the policy is done and it is being updated
+  First working group meeting will be held soon 1o dovetail other
policy version(s) in progress and other available research and data
»  Sharing the draft policy with working group members for their
comments
+ Feasibility assessment to be conducted for availability of treated
water and potential use sector
*  Site visit for the potential use sector group is planned
+  Final consultation workshop to finalise the policy.

The second Stakeholders consultation was held during workshap on
“WASTE TO WORTH SAFE REUSE OF TREATED WATER IN UTTAR PRADESH"
Jointly organised by Centre for Science and Environment and State Mission
for Clean Ganga, UP at Conference room of SMCG-UP on March 21, 2025,
{(Proceedings of the Second Stakeholder Consultation Workshop is enclosed
as Annexure-6)

All arrangements for reuse of treated waste water from April 2025
onwards have heen done by Panki Thermal power Plant which will get
water from Bingawan STP and Petroleum Refinery of IOCL in Mathura takes
treated waste water from Laxmi Nagar $STP at Mathura,

14

Enhance river-related
development control
regulations, planning
norms, and bye-laws in
the Master plan 2041.

The Ministry of Housing and Urban Affairs [Town and Country
Planning {TCPQ}], is involved in developing master plans across
India, has released guidelines on “River Centric Urban Planning”
(May 2021) and the same is being used for preparing master plans
in river cities.

There are 27 Districts along main stem of River Ganga. Out of these
27 districts Mega Master Plan for 13 cities (Muzaffar Nagar, Meerut,
Hapur, Amroha, Bulandsahar-Khurja, Aligarh, Shahjahanpur,
Raibareli, Prayagraj, Mirzapur-Vindhyachal, Varanasi, Ghazipur,
Ballia) have been prepared and Approved under AMRUT. Approval
of Mega Master Plan for rest of the cities are under process. The
provisions of the River Centric Planning have been adopted for
preparing the Mega Master Plans. River Front regions have been
planned on both the banks of the river and proposals for
entertaining activities have been made in reserved areas.

Detailed list of Mega Master Planning is at Annexure-7.

W/Pﬁ/
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15 Prior to awarding Such Provisions exist and is ensured by the City Development
permission for Authorities. '
development of new
residential areas, there
should he provision of
sewerage network and
STP of appropriate
capacity and MSwW
processing units.

16. | The quality of soil For evaluation of dumped Chromium waste and its concentration at
where the industrial Gudhrauli, UPPCB has engaged CSIR-IITR Lucknow vide letter No.
effluents/ waste is H18707/C-2/NGT-654/24 dated 16.,10.2024 for a total project cost
being disposed need of Rs 47,20,000/- with a timeline of completing the project in $
be checked periodically | months. CSIR-IITR Lucknow has carried out the survey of Village
to ensure the natural Gudhrauli and other affected areas on 11.01.2025, 12.01.2025 and
balance. (For eg. collected 64 soil samples and 07 water samples from different
Goudrauli Village, locations. Detailed survey and analysis report of CSIR-IFTR is
Fatehpur etc) awaited. Once the evaluation and concentration of dumped

Chromium waste at Gudhrauli, District Fatehpur is done, pracess of
its safe removal and disposal will be carried out. Timeline for
completion of study is 02-03 months.

17 Prompt Information. UPPCB has been monitoring the Water Quality of River Ganga at 41
Warning systems must | Sampling points in Uttar Pradesh. These sampling points are located
he developed to alert in the District- Bijnot, Meerut, Hapur, Bulandshahar, Badaun,
about poor water Farrukhabad, Kannauj, Kanpur, Fatehpur, Raebareli, Pratapgarh,
quality to the affected | Kaushambi, Prayagraj, Mirzapur, Sonebhadra, Varanasi and
cammunities and other | Ghazipur. The resuits of the water quality is made available at the
stakeholders. (For eg. website of the UPPCB and URL of the same is
Information about https://uppch.up.govin/en/page/river-water-quality-data
heavy metal
contamination of
groundwater in
Fatehpur/ Kanpur)

18, Progress- Monitoring | The OCEMS is being installed at all the STPs. The OCEMS are being

Systems that observe
the water pollution
trend over time and
measure the
effectiveness of control
measures.

centrally connected to Dash Board on Ganga Tarang and is being
monitored at PRAYAG Centre at NMCG. The status of installation of
OCEMS in the State of Uttar Pradesh is given below. It is expected
that all the OCEMS will be installed at STPs by June 2025 and
connected to Ganga Tarang Portal for monitoring at PRAYAG Centre
at NMCG/SMCG.

2a. Connected : 107
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19

Convergence of
existing inter-sectoral
policies, strategies,
programs and projects
{such as agriculture,
industry, urban
development,
navigation, fisheries),
towards River-Sensitive
Development.

Eg. Phasing out
harmful chrome
tanning system with
semething more eco-
friendly. Or dyeing
fabric with natural
colors rather than
chemicals.

Whole of the Government Approach has been adopted for
Rejuvenation of the Ganga River. All line departments are
contributing to the program as per their mandate.

Q’U\M'«a u\"’(’

Compiled by
(Mithilesh Kumar Mishra)
Unit Head Knowledge & Planning
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AT s PG |

o DGCs Meeting Report Submission Status.
Report from April 2024 onwards for the Assessment
year 2024-2025 as on 29/03/25

STATE : Uttar Pradesh

Total Number of DGCs who have submitted meeting

reports : 724
S.no Name of Number of Name of The DGCs who have [Name of The DGCs who have
the Month  |Meeting submitted Meeting Reports not submitted Meeting Reports
Reports
Generated

1 April 41 Agra,Aligarh, Amethi,Amroha,
Ambedkar Nagar,Auraiya, Azamgarh,Badaun,
Ayodhya,Baghpat, Bahraich,Balrampur,
Ballia,Banda, Barabanki,Bareilly,
Basti,Bijnor, Chadauli,Deoria,
Bulandshahr,Chitrakoot, Etah,Etawah,
Farrukhabad,Fathehpur, Gautam Budh Nagar
Firozabad,Gonda, (NOIDA),Ghaziabad,
Gorakhpur,Hamirpur, Ghazipur,Jaunpur,
Hapur,Hardoi, Kanpur Nagar,Kanshiram
Hathras,Jalaun, Nagar (Kasganj),
Jhansi,Kannauj, Kheri,Lucknow,
Kanpur Dehat,Kaushambi, Mahoba,Mainpuri,
Kushinagar, Lalitpur, Moradabad,Pilibhit,
Maharajganj,Mathura, Pratapgarh,Prayagraj,
Mau,Meerut, Raebareli,Rampur,
Mirzapur,Muzaffarnagar, Sambhal,Sant Kabir Nagar,
Saharanpur,Sant Ravidas Shravasti,Sitapur,
Nagar (Bhadohi), Unnao,Varanasi
Shahjahnpur,Shamili,
Sidharthnagar,Sonbhadra,
Sultanpur

2 May 51 Agra,Aligarh, Amethi,Azamgarh,
Ambedkar Nagar,Amroha, Bahraich,Chadauli,
Auraiya,Ayodhya, Deoria,Firozabad,
Badaun,Baghpat, Ghaziabad,Ghazipur,
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Ballia,Balrampuir,
Banda,Barabanki,
Bareilly,Basti,
Bijnor,Bulandshahr,
Chitrakoot,Etah,
Etawah,Farrukhabad,
Fathehpur,Gautam Budh
Nagar (NOIDA),
Gonda,Gorakhpur,
Hamirpur,Hapur,
Hardoi,Hathras,
Jalaun,Jhansi,
Kannauj,Kanpur Dehat,
Kaushambi,Kushinagar,
Lalitpur,Maharajganj,
Mathura,Mau,
Meerut,Mirzapur,
Muzaffarnagar,Pilibhit,
Prayagraj,Rampur,
Saharanpur,Sant Bavidas
Nagar (Bhadohi),
Shahjahnpur,Shamli,
Sonbhadra,Sultanpur,
Varanasi

Jaunpur,Kanpur Nagar,
Kanshiram Nagar
(Kasganj),Kheri,
Lucknow,Mahoba,
Mainpuri,Moradabad,
Pratapgarh,Raebareli,
Sambhal,Sant Kabir Nagar,
Shravasti,Sidharthnagar,
Sitapur,Unnao

June

75

Agra,Aligarh,

Ambedkar Nagar,Amethi,
Amroha,Auraiya,
Ayodhya,Azamgarh,
Badaun,Baghpat,
Bahraich,Baliia,
Balrampur,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chadauli,
Chitrakoot,Deoria,
Etah,Etawah,
Farrukhabad,Fathehpur,
Firozabad,Gautam Budh
Nagar (NOIDA),
Ghaziabad,Ghazipur,
Gonda,Gorakhpur,
Hamirpur,Hapur,
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Hardoi,Hathras,
Jalaun,Jaunpur,
Jhansi,Kannauj,

Kanpur Dehat,Kanpur Nagar,
Kanshiram Nagar
(Kasganij),Kaushambi,
Kheri,Kushinagar,
Lalitpur,Lucknow,
Maharajganj,Mahoba,
Mainpuri,Mathura,
Mau,Meerut,
Mirzapur,Moradabad,
Muzaffarnagar,Pilibhit,
Pratapgarh,Prayagraj,
Raebareli,Rampur,
Saharanpur,Sambhal,
Sant Kabir Nagar,Sant
Ravidas Nagar (Bhadohi),
Shahjahnpur,Shamli,
Shravasti,Sidharthnagar,
Sitapur,Sonbhadra,
Sultanpur,Unnao,
Varanasi

July

75

Agra,Aligarh,

Ambedkar Nagar,Amethi,
Amroha,Auraiya,
Ayodhya,Azamgarh,
Badaun,Baghpat,
Bahraich,Ballia,
Balrampur,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chadauli,
Chitrakoot, Deoria,
Etah,Etawah,
Farrukhabad,Fathehpur,
Firozabad,Gautam Budh
Nagar (NOIDA),
Ghaziabad,Ghazipur,
Gonda,Gorakhpur,
Hamirpur,Hapur,
Hardoi,Hathras,
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Jalaun,Jaunpur,
Jhansi,Kannauj,

Kanpur Dehat,Kanpur Nagar,

Kanshiram Nagar
(Kasganij),Kaushambi,
Kheri,Kushinagar,
Lalitpur,L.ucknow,
Maharajganj,Mahoba,
Mainpuri,Mathura,
Mau,Meerut,
Mirzapur,Moradabad,
Muzaffarnagar, Pilibhit,
Pratapgarh,Prayagraj,
Raebareli,Rampur,
Saharanpur,Sambhal,
Sant Kabir Nagar,Sant
Ravidas Nagar (Bhadohi},
Shahjahnpur,Shamli,
Shravasti,Sidharthnagar,
Sitapur,Sonbhadra,
Sultanpur,Unnao,
Varanasi

August

74

Agra,Aligarh,
Ambedkar Nagar,Amethi,
Amroha,Auraiya,
Ayodhya,Azamgarh,
Badaun,Baghpat,
Bahraich,Ballia,
Balrampur,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chadauli,
Chitrakoot,Deoria,
Etah,Etawah,
Farrukhabad,Fathehpur,
Gautam Budh Nagar
(NOIDA),Ghaziabad,
Ghazipur,Gonda,
Gorakhpur,Hamirpur,
Hapur,Hardoi,
Hathras,Jalaun,
Jaunpur,Jhansi,

Firozabad
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Kannauj,Kanpur Dehat,
Kanpur Nagar,Kanshiram
Nagar (Kasganj),
Kaushambi,Kheri,
Kushinagar,Lalitpur,
Lucknow,Maharajganj,
Mahoba,Mainpuri,
Mathura,Mau,
Meerut,Mirzapur,
Moradabad,Muzaffarnagar,
Pilibhit,Pratapgarh,
Prayagraj,Raebareli,
Rampur,Saharanpur,
Sambhal,Sant Kabir Nagar,
Sant Ravidas Nagar
(Bhadohi),Shahjahnpur,
Shamli,Shravasti,

Sidharthnagar,Sitapur,
Sonbhadra,Sultanpur,
Unnao,Varanasi

September |68 Agra,Aligarh, Kanshiram Nagar
Ambedkar Nagar,Amethi, (Kasgan;j),Mahoba,
Amroha,Auraiya, Prayagraj,Raebareli,
Ayodhya,Azamgarh, Sitapur,Sonbhadra,
Badaun,Baghpat, Unnao

Bahraich,Balilia,
Balrampur,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chadauli,
Chitrakoot,Deoria,
Etah,Etawah,
Farrukhabad,Fathehpur,
Firozabad,Gautam Budh
Nagar (NOIDA),
Ghaziabad,Ghazipur,
Gonda,Gorakhpur,
Hamirpur,Hapur,
Hardoi,Hathras,
Jalaun,Jaunpur,
Jhansi,Kannauj,

Kanpur Dehat,Kanpur Nagar,
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Kaushambi,Kheri,
Kushinagar,Lalitpur,
Lucknow,Maharajganj,
Mainpuri,Mathura,
Mau,Meerut,
Mirzapur,Moradabad,
Muzaffarnagar, Pilibhit,
Pratapgarh,Rampur,
Saharanpur,Sambhal,
Sant Kabir Nagar,Sant
Ravidas Nagar (Bhadohi),
Shahjahnpur,Shamili,
Shravasti,Sidharthnagar,
Sultanpur,Varanasi

October

69

Agra,Aligarh,

Ambedkar Nagar,Amethi,
Amroha,Auraiya,
Ayodhya,Azamgarh,
Badaun,Baghpat,
Bahraich,Ballia,
Balrampur,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chitrakoot,
Deoria,Etah,
Etawah,Farrukhabad,
Fathehpur,Gautam Budh
Nagar (NOIDA),
Ghaziabad,Ghazipur,
Gonda,Gorakhpur,
Hamirpur,Hapur,
Hardoi,Hathras,
Jalaun,Jaunpur,
Jhansi,Kannauj,

Kanpur Dehat,Kanpur Nagar,
Kanshiram Nagar
(Kasganj),Kaushambi,
Kheri,Kushinagatr,
Lalitpur,Lucknow,
Maharajganj,Mainpuri,
Mathura,Mau,
Meerut,Mirzapur,

Chadauli,Firozabad,
Mahoba,Sant Ravidas Nagar
(Bhadohi),
Sonbhadra,Unnao
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Moradabad,Muzaffarmagar,
Pilibhit,Pratapgarh,
Prayagraj,Raebareli,
Rampur,Saharanpur,
Sambhal,Sant Kabir Nagar,
Shahjahnpur,Shamli,
Shravasti,Sidharthnagar,
Sitapur,Sultanpur,
Varanasi

November

70

Agra,Aligarh,

Ambedkar Nagar,Amethi,
Amrcha,Auraiya,
Ayodhya,Azamgarh,
Badaun,Baghpat,
Bahraich,Baliia,
Balrampur,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chadauli,
Chitrakoot,Deoria,
Etah,Etawah,
Fathehpur,Gautam Budh
Nagar (NOIDA),
Ghaziabad,Ghazipur,
Gonda,Gorakhpur,
Hamirpur,Hapur,
Hardoi,Hathras,
Jalaun,Jaunpur,
Jhansi,Kannauij,

Kanpur Dehat,Kanpur Nagar,
Kanshiram Nagar
(Kasganj),Kaushambi,
Kheri,Kushinagar,
Lalitpur,Lucknow,
Maharajganj,Mainpuri,
Mathura,Mau,
Meerut,Mirzapur,
Moradabad,Muzaffarmagar,
Pilibhit,Pratapgarh,
Prayagraj,Rampur,
Saharanpur,Sambhal,
Sant Kabir Nagar,Sant

Farrukhabad,Firozabad,
Mahoba,Raebareli,
Sonbhadra
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Ravidas Nagar (Bhadohi),
Shahjahnpur,Shamli,
Shravasti,Sidharthnagar,
Sitapur,Sultanpur,
Unnao,Varanasi

December

67

Agra,Aligarh,

Ambedkar Nagar,Amethi,
Amroha,Auraiya,
Azamgarh,Badaun,
Baghpat,Bahraich,
Ballia,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chadauli,
Chitrakoot,Deoria,
Etah,Etawah,
Farrukhabad,Fathehpur,
Gautam Budh Nagar
(NOIDA),Ghaziabad,
Ghazipur,Gonda,
Gorakhpur,Hamirpur,
Hapur,Hardoi,
Hathrag,Jalaun,
Jaunpur,Jhansi,
Kannauj,Kanpur Dehat,
Kanpur Nagar,Kaushambi,
Kheri,Kushinagar,
Lalitpur,Lucknow,
Maharajganj,Mainpuri,
Mathura,Mau,
Meerut,Mirzapur,
Moradabad,Muzaffarnagar,
Pilibhit,Pratapgarh,
Prayagraj,Rampur,
Saharanpur,Sambhal,
Sant Kabir Nagar,Sant
Ravidas Nagar (Bhadohi),
Shahjahnpur,Shamli,
Shravasti,Sidharthnagar,
Sitapur,Sultanpur,
Varanasi

Ayodhya,Balrampur,
Firozabad,Kanshiram Nagar
(Kasganj),
Mahoba,Raebareli,
Sonbhadra,Unnao

10

January

64

Agra,Aligarh,

Ayodhya,Azamgarh,
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Ambedkar Nagar,Amethi,
Amroha,Auralya,
Badaun,Baghpat,
Bahraich,Ballia,
Balrampur,Banda,
Barabanki,Bareilly,
Basti,Bijnor,
Bulandshahr,Chadauli,
Chitrakoot,Deoria,
Etah,Etawah,
Farrukhabad,Fathehpur,
Gautam Budh Nagar
(NOIDA),Ghaziabad,
Ghazipur,Gonda,
Gorakhpur,Hamirpur,
Hapur,Hardoi,
Hathras,Jalaun,
Jaunpur,Jhansi,
Kannauj,Kanpur Dehat,
Kanpur Nagar,Kanshiram
Nagar (Kasganj),
Kaushambi,Kheri,
Kushinagar,Lalitpur,
Mainpuri,Mathura,
Mau,Meerut,
Mirzapur,Moradabad,
Muzaffamagar,Pilibhit,
Pratapgarh,Raebareli,
Saharanpur,Sant Kabir Nagar,
Sant Ravidas Nagar
(Bhadohi),Shahjahnpur,
Shamli,Sidharthnagar,
Sitapur, Sultanpur,
Unnao,Varanasi

Firozabad,Lucknow,
Maharajganj,Mahoba,
Prayagraj,Rampur,
Sambhal,Shravasti,
Sonbhadra

11

February

55

Agra,Aligarh,

Ambedkar Nagar,Amethi,
Amroha,Auraiya,
Badaun,Baghpat,
Bahraich,Ballia,
Balrampur,Banda,
Barabanki,Barelilly,
Basti,Bijnor,

Ayodhya,Azamgarh,
Chadauli,Chitrakoot,
Etah,Farrukhabad,
Firozabad,Gautam Budh Nagar
(NOIDA),

Ghazipur,Hapur,

Kanpur Nagar,Lucknow,
Maharajganj,Mahoba,
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Bulandshahr,Deoria,
Etawah,Fathehpur,
Ghaziabad,Gonda,
Gorakhpur,Hamirpur,
Hardoi,Hathras,
Jalaun,Jaunpur,
Jhansi,Kannauj,
Kanpur Dehat,Kanshiram
Nagar (Kasganj),
Kaushambi,Kheri,
Kushinagar, Lalitpur,
Mathura,Mau,
Meerut,Moradabad,
Muzaffarnagar,Pilibhit,
Pratapgarh,Prayagraj,
Saharanpur,Sant Kabir Nagar,
Sant Ravidas Nagar
(Bhadohi),Shahjahnpur,
Shamli,Shravasti,
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Proceedings of the Stakeholder Consultation Workshop

Lucknow, Uttar Pradesh

Date: December 13, 2024 10 AM to 5:00 PM

1. haugural Session

The inaugural Session witnessed the welcome address by Ms. Laura Sustersic, Project Director, Glz indla;
Mr. Anup Srivastava, Executive Director (Technical), NMCG, Ministry of Jal Shakti {MoJS), Government of
India; Dr, Raj Shekhar, IAS, MD UP Jai Nigam; and Project Director, State Mission for Clean Ganga (SMCG),
Dt. Anjana Pant moderated the workshop and set the stage for detailed discussion by the dignitaries and

the participants.

Ms. Laura Sustersic mentioned the engagements of GIZ with NMCG/MoIS in the environmental flows,

River Basin Management Plan of Tapti, Ganga and development of the National Policy Framework on Safe -

Reuse of Treated Water {SRTW). She mentioned the climate change impact on water resources and stated
that this has been an important aspect of discussion in the recently concluded CoP 29in Busan, Azerbaijan,
She mentioned that the ‘Declaration of Water', which was a key cutcome of the CaP, has stressed the
centrality of water in climate change and has highlighted that water is central to adaptation to climate

change,

Mr. Anup Shrivastava, in his welcome address, mentioned that several states in thdia have already
developed/are developing the SRTW policies. There are important and valuable lessons to be learnt from
these states for the SRTW Policy of Uttar Pradesh. As of now, meost of the districts of UP have abundant
water resources, but in the climate change regime, this may not be so, Hence, this policy will pave the
way for water securfty in the state. He further mentioned that thermal power stations in UP are
increasingly using treated water for the cooling towers and other operations. For example, the Pragati
power station in UP is using STP-treated water, Similarly, several power stations in Jharkhand {Godda
Thermal Power Plant {TPP), Jojobera TPP) have been using STP-treated water. Thus, we can increase the

reuse area of treated water,

Pr. Raj Shekhar, PD, SMCG, in his keynote address mentioned that there has been appreciable progress
in safe reuse of treated water in UP. He mentioned that out of 75 districes in UP, 10 districts are water
stressed, and hence we need to have an alternate source of water, Reused water is a perennial source of
water and much needed in water-stressed areas. He reiterated that under the Jal Jeevan Mission (JJM),
97,000 villages (2.6 crore families) in UP are getting water access. This resulis in a high volume of grey
water, and we need to have plans for ruraf used water management, which would be part of the SRTW

policy of UP,
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s Greater Focus on Financing and incentives

The Uttar Pradesh Draft Policy places a strong emphasis on financing SRTW projects, outlining various
potential funding sources, including national and state programs, private sector investment, and revenue
from the sale of TUW. It also details specific incentives to encourage adoption, such as:
o Property tax rebates for households and apartments with decentralised treatment and
onsite reuse,
o Mandating new buildings and deveioptments to incorporate TUW treatment and reuse
systermns with petential tax benefits for compliance.

o Emphasis on Enforcement Mechanisms

The Uttar Pradesh Draft Policy outlines specific enforcement mechanisms to ensure compliance with
SRTW regulations and targets, including:
o Utilising existing environmental and water pollution control laws and regulations as
enforcement tools.
o Implementing mandatory reuse provisions and "no-freshwater zones" to drive TUW
adoption.

s nclusion of Graywater Management in IV
The Uttar Pradesh Draft Policy incorporates greywater management under the Jal feevan Mission {JJM)

infrastructure, promoting dual piped water supply systems to utilise treated greywater for non-potable
purposes. This specific integration aligns with the state's focus on maximising water resource utilisation.

e Limited Detail on Water Quality Standards
The Uttar Pradesh Draft Policy, while acknowledging the importance of water qualily monitering and
standards, primarily references the existing national standards set by CPCB and UPPCB. It doesn't go into
as much detail as the National Framework in terms of specific standards for different reuse applications.

s Emphasis on State-Level Monitoring and Information Systerms
The Uttar Pradesh Draft Policy highlights the role of the State Commitiee on SRTW in developing and
maintaining information systems, overseeing state-level monitoring, and auditing data collected from
cities and PRIs. it emphasises the integration of state-level systems with the national online information

system.

By focusing on the specific context, needs, and priorities of Uttar Pradesh, the Draft Policy provides a
tailored roadmap for the state to effectively implement SRTW initiatives and achieve its water security
and sustainability goals.

4, Sunmimary of the Group Exercisa

There were two groups formed for the SWOT analysis of SRTW Policy in Uttar Pradesh. The groups formed
consisted of different agencies to bring out various perspectives from the departments. The following
tables summarise the group exercises.

TN GUmMmao
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Table 1: SWOT Analysis of Group 1

Strengths 1. TUW expected to benefit agriculture and mitigate water scarcity, which can
lead to enhancing smart agricultural practices {Perma-agriculture)
2. Increasing awareness and acceptability for secondary purposes
3. Potential to reuse for construction and roadside plantation
4. Rising industrialization
5. large volumes of TUW available {4120 MLD) and large number of bulk water
users for potential reuse
B. Large population with good rail and road network
7. Improved governance and the involvement of several departments can lead
to enhanced monitoring capabilities
8. Fire department can use TUW
Weaknesses 1. Less awareness regarding uses of TUW
2. lLack an engine or a driving force for SRTW. Need for leadership to promote
SRTW
3. Groundwater depletion
4. Cropping patterns {water-intensive crops like rice and sugarcane), flood
. irrigation with freshwater
5. No laws or rules for budgeting of water
6. Freshwater availability and unregulated access
7. Limited exposure to business opportunities (Need business models), leading
to limitations on funding and loaning arrangements by banks
8. lLack of appropriate infrastructure for SRTW
9. Need for policies to encourage reuse (Need to highlight benefits of SRTW.)
10. Maintenance of existing sewerage systems
11, Mindset against reusing TUW
12. Limited implementation of guidelines and ruies on ground
Opportunities 1. Touse less water-intensive crops like millet
2. TUW can support urban development
3. Circular economy for water management
4. If there is no other opportunity to reuse TUW, thére is potential for indirect
groundwater recharge ' '
5. Changes in policy to encourage SRTW and national framework for SRTW is
already available
6. Incentives for SRTW, such as a reduced water bill
7. Alarge number of STPs, which is the source for TUW, can be used
€. Business models have been identified
9. Changing by-laws will potentially promote SRTW
10. Improved coverage by media on water management and senshises
11. Govermment agencies can potentially lead SRTW by adopting it for various
water requirements,
Threats 1. Potential health issues, spread of diseases
2. Groundwater and freshwater availability is decreasing
3. Sustainability of STP's infrastructure
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Reluctance to use TUW requiring mindset change

Perceived high availability of freshwater

Climate change is both a threat to water management and can also provide
opportunities for SRTW

Lack cf a system to reward SRTW

Lack of branding of products made from TUW

Table 2: SWOT Analysis of Group 2

Strengths

S

Wide scope of installation of STPs and sewerage networks in the future
144 5TPs already installed

At present, 8 projects provide TUW to Thermal Power Plants {TPPs)
Availability of multiple stakeholders for reuse

Weaknesses

DU s W

~

Publtc acceptance

Performance of STPs

lack of STPs in all urban areas

Lack of sewerage networls and sewer house connections

Fxcess of non-revenue water {NRW)

Incision and Drainage and STPs are not the only solution and we have to
address sewer networks as well

Deficiency in operation and maintenance (O&M) of STPs

Lack of SRTW policy

Opportunities

ik

Has good potential for revenue generation

TUW can be an asset if successful

A large network of canals exists which can be used for conveyance for reuse
of TUW for irrigation

Good scope for industrial reuse, construction

Good scope for sugarcane crop irrigation, landscaping and vehicle washing

Threats

R

Quality issue may occur

sustainabiiity and viahility of SRTW need to be assessed
Relevance and success of tdentified business models
Abundance of freshwater in someparts of the state
Mindset of the public

User charges

5. Discussion points and key take aways

1. Dr. C. P. Srivastava, from the Department of Agriculture, Government of UP, highlighted
the need to manitor microbes, heavy metals and other chemicals of emerging congern
{CECs). He stated that there can be synergistic and antagonistic Impacts on microbes,
which can potentially affect the soil biome, He mentioned that irrigation using treated
used water should be done with a lot of caution as there are antagonistic micrabes, which
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10.

11.

are hazardous to soil health as they are invasive and adversely impact the growth and
proliferation of the essentiai microbes needed for agriculture,

Water budgeting needs to be undertaken district-wise so that the cropping patterns can
be customised for effective utilisation of water resources.

In the State SRTW Palicy, Stages I, Il and )l were mentioned for the uptake of SRTW. The
cotresponding year was missing. This should be specified for targeted intervention,

Reuse in the railway sector is a low-hanging fruit for the uptake of SRTW. This is currently
mentioned in Stage I, However, it should be mentioned in Stage | so that this can easily
be taken up,

The State SRTW is silent on ‘Risk assessment and managerment of treated water', This is a
very important aspect, which should be given high pricrity,

The State SRTW Policy mentions groundwater recharge, while the National SRTW
Framework categorically mentions that this is not permissible now, as this is a public
health risk if it is not done with precaution. Hence, groundwater recharge should not he
mentioned in the SRTW policy.

Mr. Hari Prakash from CSE shared that they are also developing a state policy on SRTW.,
The senior officials feel that there should not be two SRTW policies for the state and there
should be convergence between the two policy processes. While there seems to be a clear
mandate with GIZ and SMCG to prepare the policy, efforts nead to be made to harmonise
the two ongeing processes and incorperate relevant findings into one. The authority to
do this rests with the PD SMCG. One of the approaches to have CSE within the Working
group as the NGO stakeholder, Mr. Hari Prakash also shared that CSE has developed a
‘City-Level Toolkit for Reuse of Treated Wastewater’ that was released at the recent
Ganga Utsav in Haridwar on November 4, 2024 which can be referred to,

Heavy metals, micro plastics and microbes’ levels in treated water standards need to find
mention in the policy.

Some of the districts in UP are prone to forest fires, and the treated water could be used
for this purpose, '

The Core Working Group needs to be cregted within a.week, and this will have around 10
members. There wouldbe pther stakeholders who would also be consulted to deve

the SRTW policy for the state, but they will not be part of the
group. These will be involved in one-on-one consultations where relevant and for review

of relevant sections.

The UP Jal Nigam (Rurai and Urban) may be roped in by SMCG UP to conduct a study and
share a report with the latest data on

< the available treated used water (TUV) in Uttar Pradesh (by STP),

w19 i gamma
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< the output quality parameters
% potential reuse sectors and
% their demands/requirecments.

12. There is also discussion regarding the opportunity to develop a framework fora
prefeasibility assessment for Safe Reuse of Treated Water to ensure a robust and
implementable policy.

13, After making some requisite changes to the draft policy, it may he sent to the working
group for their comments and feedback which can be accordingly incorporated into the
policy.

14. The above needs to be comptleted before the second consultation on the policy draft,
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WORKSHOP AND BOOK RELEASE

WORLD WATER DAY

AN T e £

FROM WASTE TO WORTH SAFE REUSE OF
TREATED WATER IN UTTAR PRADESH

By Centre for Science and Environment and State Mission for Clean Ganga, UP
Date: March 21, 2025 | Time: 10:30 AM - 2:00 PM| Venue: State Mission for Clean
Ganga (SMCG) office, Lucknow

WORKSHOP REPORT

Reusing treated wastewater has immense potential in ameliorating the water crisis that
regularly hits Indian cities every summer — Uttar Pradesh is no exception. [n 2024, Centre for
Science and Environment (CSE) had conducted a study to understand wastewater reuse and
how best te utilise i# for managing India's urban water crisis. Uttar Pradesh was one of the
seven states that were covered in this study. CSE, the State Mission for Clean Ganga (SMCG)
and other stakehelders are jointly organising a workshop in Lucknow to discuss the learnings
from the study — the workshop aimed to cover the policy and regulatory framework for treated
wastewater reuse, implementation challenges, and possible roadmaps for scaling up reuse

initiatives in the state.

A key highlight of the event was the

release of a CSE publication:
Planning for reuse of treated
wastewater at the state level:
Guidance document for
policymakers and practitioners. This

is critical resource that outiines

strategies for identifying priority

areas and will help in strengthening
reuse practices in Uttar Pradesh.

The workshop brought together 25
officials and experts from 18
organizations involved in water
management and reuse initiatives
across the state. The discussions
emphasized the Iimportance of
incorporating treated wastewater
reuse into Uttar Pradesh's broader
water management strategy,
highlighting the need for a systematic
and sustainable approach to water
use.

n for Clean Gangs (SMCE) officd, luckn
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Date: 215 March, 2025
Time- 10:30 am — 2:00 pm
Venue- SMCG Office, Lucknow

' 10:45-11:00

11:00-11:15

11:15 - 12:00
- 12:00 - 12:10

12:10 - 12:40

' 12:40: 13:00

é'Context Settmg

Workshop Moderator

Key Note Address

Key Note Address
Polfcy and regulatory framework for reuse of
treated water in Uttar Pradesh

" Release of book: Guidance Document for Policy
~Makers and Practitioners

- Reuse of Treated Wastewater at the State Level:
' Guidance Document for Policy Makers and
Practitioners

- City-Level Toolkit for Reuse of Treated

—_ : Wastewater

- 13:00 - 13:40 |
. water in various sectors and synergies for
enabling reuse of treated water

Panel Discussion: Challé'ﬁéeélin reusi'ﬁg treated

i Speakers
. Dr Sumita Smghal CSE

Mr Subrata
- Chakraborty, CSE

- Mr Amit Singh, IMD

UPJN (U) Special

- Secretary UDD

Dr. Raj Shekhar {IAS),

Project Director, SMCG
MrAKGupta, SMCG |

PD SMCG, APD SMCG,
DDG NMCG, CSE !

Mr. Faraz Ahmad CSE

Mr. Anurag Naidu, CSE .

¢ Srivastava, Senior State
- Advisor, Department of
- Agriculture, UP

- Ms. Anjana Pant, TA,
, GlZ

- Mr. Rajiv Narayan,

Maoaderator: Mr, Anil
Kumar Guptaq,
Technical Advisor,
SMCG

Panelists-
Mr. Subrata
Chakraborty, Director,

Water Programme, CSE

Mr. Chandra Prakash

" Joint Director, RCUES
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| Dr Venkatesh Dutta.

 Professor, BBAU,

0 —1aag e e o lucknow
13:40 - 14:00 Way forward and action plan for mainstreaming f Mr. Prabhash Kumar
w00 oy seinitativesinthestate. {1AS), APD sMCG
1400 Lunch | WE RN
‘Onwards

Panel discussion agenda
Time 13:00-13:40

Duration- 40 minutes

Session Moderator-
Pradesh
Panellists:

Mr. Chandra Prakash Srivastava, Senior State Advisor, Department of Agriculture, Up
Dr. Anjana Pant, Technical Advisor, GIZ

Mr. Rajiv Narayan, Joint Director, RCUES

Dr Venkatesh Dutta- Professor, BBAU

Mr. Subrata Chakrabprty,_ Director, Water_ Programme, CSE

() @ ) B : , 5 :
Mr, Chandra How can be the existing canal system in Uttar Pradesh can be leveraged for
Prakash reuse of treated water in agriculture? What Measures can be taken to
Stivastava, encourage farmers to adopt treated.wastewater andl checks should be in
Senior Stafe place to ensure crop safety and public health? - 5 Minutes

Advisor,

Department of

Agriculture, UP

Dr, Anjana Pant, | How can urban local bodies be incentivized to adopt and implement
Technical wastewater reuse strategies effectively? - 5 Minutes

Advisor, GIZ

Mr. Subrata Based on successful case studies from India and globally, what do you
Chakraborty, perceive as the main challenges in implementing the reuse of treated water
Director, Water | POlicy? How can these he addressed?

Programme,

CSE

Mr. Rajiv How can we align Reuse of treated water policy with existing state water
Narayan, loint policy?- 5 Minutes

Director, RCUES '

Dr Venkatesh How can treated wastewater reuse contribute to the rejuvenation of the

Dutta- Professor, Ganga River and other water bodies in Uttar Pradesh? - 5 Minutes
| BBAU
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He encouraged departments to thoroughly discuss the policy internally and provide their feedback,
as water management is everyone's responsibility and must be taken seriously.

Citing statistics, Dr. Rajshekhar noted that India heavily relies on groundwater, with a TERI report
predicting that the country will face water scarcity by 2045, He underscored the need for both water
conservation and efficiency measures, pointing out that while agriculture in India accounts for 82-
85% of water use, the global average is only 50%.

India ranks low in wastewater reuse compared to countries like Israel (90%), Singapore {70%),
Europe (60%), and Gulf countries (40-50%). Dr. Rajshekhar concluded by stating that a robust water
reuse policy should have three key components: it should be practical, feasible, and result-oriented.

This was followed by the release of a publication titled as “Planning for Reuse of Treated
Wastewater at the State Level: Guidance Document for Policymakers and Practitioners”, which
provides strategies for identifying priority areas and strengthening wastewater reuse practices in UP.

This book also assesses existing treated water infrastructure, identify potential demand centres, and
develop strategies for optimal resource utilization, which is a crucial step for formulating context
specific policy for the state of Uttar Pradesh.
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Following the book launch, Mr. A K Gupta, Technical
Advisor, SMCG, provided an overview of the draft policy
on the reuse of treated wastewater for Uttar Pradesh. He
explained that the policy was developed after thorough
consultations with stakeholders and experts. The policy
aligns with the framework for safe reuse of treated water
and incorporates all the essential components necessary
to ensure the sustainable and secure reuse of treated
wastewater. Mr, Gupta emphasized that the policy aims to
address the state's water management needs while
promoting the safe and effective reuse of treated water,
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Following that, the session featured a presentation by Faraz Ahmad on the publication *“Planning for
Reuse of Treated Wastewater at the State Level: Guidance Document for Policymakers and
Practitioners.”® In his presentation, Faraz highlighted that the report introduces a two-step
prioritization framework-—geographical and sectoral—to identify high-demand districts and key areas
for intervention, such as domestic supply, industrial demand, and agricultural support. The report
utilizes a matrix-driven decision model, ensuring that all relevant alternatives are considered and no
potential solutions are overlooked.

Faraz emphasized the critical role of wastewater reuse in reducing groundwater dependence,
addressing water scarcity, and promoting long-term water resilience in Uttar Pradesh. The report
serves as a valuable guidance framework for policymakers, helping them optimize the reuse of treated
wastewater while meeting the state’s significant water demands across domestic, industrial, and
agricultural sectors,

This was followed by a concise presentation on the City-
Level Toolkit for Reuse of Treated Wastewater by
Anurag Naidu from CSE. He emphasized the significance
of the toolkit, explaining its methadology and step-by-
step approach for implementing treated water reuse at
the city level. He noted that the toolkit would be highly
beneficial for city officials looking to plan and

implement reuse initiatives for their respective cities.
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The session was foliowed by an insightful panel discussion featuring experts from various domains.

Panel discussion

1, Mr Chandra Prakash Srivastava, Senior State Advisor, Department of Agriculture, UP

Q- How can be the existing canal system in Uttar Pradesh can be leveraged for reuse of treated
water in agriculture? What measures can be taken to encourage farmers to adopt treated
wastewater and checks should be in place to ensure crop safety and public health? —

Ans-

* Empanelment of Domain Experts for the formulation of reuse of treated water policy

* Reduction in Rainfall: It was noted that the southwest monsoon has decreased by
approximately 250 mm in certain parts of the state, highlighting the need for water
management strategies.

* Incorporating Water Efficiency and Conservation: Both the volume and quality of water
should be considered when planning water efficiency and conservation measures,

* Agricultural Reuse Monitoring and Regulation; Reusing treated wastewater in agriculture
should be carefully monitored and regulated, as it may contain heavy metals like copper {Cu)
and chromium (Cr), which can accumulate in the food chain. Additionally, the Sodium
Adsorption Ratio (SAR} should be monitored, as it can lead to soijl alkalinity, affecting crop
quality.

* Alkaline Water in Canals: Canal water often carries alkaline water, which needs attention in
water reuse strategies.
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Empaneling Agricultural Institutes: Reputed agricultural institutes such as the Central Soil
Research Institute and Indian Agricultural Research Institute {IARI) should be empaneled to
contribute expertise,

Capacity Building for SAR Monitoring: There is a need for greater capacity building to
effectively monitor SAR levels in water reuse efforts,

Zone-Specific Studies on Water Reuse: The reuse of treated water should be studied in detail
according to agroclimatic and microclimatic zones to ensure suitability for different regions.

2. Mr. Rajiv Narayan, Joint Director, RCUES

Q. How can we align Reuse of treated water policy with existing state water policy?

Terminology Change: The term wastewater should be replaced with used water to
encourage a more positive perception and focus on reuse,

Policy Review and Lifespan: The review period and lifespan of the policy should be clearly
defined to ensure its relevance and adaptability over time.

Addressing Social Taboos: Efforts should be made to overcome social taboos related to the
use of treated water, fostering greater acceptance,

Stakeholder Convergence: Collaboration and convergence among various stakeholders are
essential for the successful implementation of the policy.

Enforcement Mechanisms: Strong enforcement mechanisms should be established to ensure
compliance with the policy and its objectives.

3. Dr Venkatesh Dutta- Professor, BBAU

Q. How can treated wastewater reuse contribute to the rejuvenation of the Ganga River and other
water bodies in Uttar Pradesh?

Acknowledgement of CSE's Efforts: The efforts of CSE in advancing water reuse initiatives
were highly appreciated.

Recommendation for Ecosystem Rejuvenation: It was suggested that treated water reuse be
applied for. ecosystem restoration, such as rejuvenating ponds, dried lakes, and other water
bodies, which also adds an additional layer of natural treatment.

Flexible Reuse Standards: Citing Haryana's formulation of reuse standards, it was
recommended that standards for treated water reuse should be flexible. Overly stringent
standards could hinder the adoption and implementation of water reuse.

Need for In-Depth Study: A more detailed study is needed to account for heterogeneous
settings and varying water use needs across different sectors.

4. Dr. Anjana Pant, Technical Advisor, GIZ
(- How can urban local bodies be incentivized to adopt and implement wastewater reuse strategies

effectively?
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Ans:

*  Enhanced Incentivization

* Regulation of Groundwater Abstraction: Stricter controls should be placed on groundwater
extraction to encourage the use of alternative water sources,

*  Socio-Cultural Acceptance: Promoting socio-cultural acceptance of treated water reuse is
essential for widespread implementation.

* Promotion of Treated Water Reuse: The reuse of treated wastewater should be prioritized
over the use of raw sewage to ensure safer and more sustainable practices.

* Infrastructure Subsidies: incentives, such as waiving GST on infrastructure development for
treated water reuse, should be introduced.

* Carbon Credit Opportunities: Offering carbon credits to entities using treated water can
drive sustainable practices.

* Incentives for Large Users: Bulk water users should receive incentives to adopt treated
wastewater, reducing reliance on groundwater.

* Restrictions on Groundwater Abstraction: Groundwater extraction should be prohibited or
restricted for certain purposes to promote alternative water use.

5. Mr. Subrata Chakraborty, Director, Water Programme, CSE

Q. Based on successful case studies from india and globally, what do you perceive as the main
challenges in implementing the reuse of treated water policy? How can these be addressed?

Ans:
*  Maximizing Treatment for Reuse: The aim should be to treat the maximum amount of
wastewater {0 enable its widespread reuse.

* Ensuring Quality for Reuse: The quality of treated water must be consistently monitored and
assured to meet the standards required for safe and effective reuse.

» State-Level Poiicy: A comprehensive state-level policy on treated water reuse is essential to
provide clear guidelines and frameworks for implementation across all sectors.

Conclusion

Dr. Rajshekhar, PD, SMCG concluded the workshop and suggested the way forward. He mentioned
that the revised version would be shared with ali relevant Principal Secretaries before being
forwarded to the Chief Secretary. He indicated that the final draft of the policy is expected to be
ready by the end of April. Additionally, he proposed the formation of a WhatsApp group to facilitate
ongoing communication and collaboration among stakeholders,

Mr. Prabhash Kumar (IAS), APD SMCG also congratulated all the stakeholders to join the workshop.
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Details of the event:

https://www.cseindia.org/workshop-and-book-release-from-waste-to-worth-12635
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Agenda 5.4:River Cities Aliances/URMP
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